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LOK SABHA

Tuesday, May 1, 1962/Vaisakha 11,
1884 (Saka)

The Lok Sabha met at Eleven of the
Clock.

[Mgr. SPEARER in the Chair]
MEMBER SWORN

Shri Niranjan Lal (Nominated—
Andaman and Nicobar Islands).

ORAL ANSWERS TO QUESTIONS

Wrist Watches

+
(Shri Subodh Hansda:
7299, | Shri E. Madhusudan Rao:
| Shri Rameshwar Tantia:
LShri S. C. Samanta:

Will the Minister of Steel and
Heavy Industries be pleased {o stale:

ta) when the wrist walches manu-
factured by HM.T. at Bangalore will
bz made available for the general
public; and

(b) the cost eof these watches in
the open market?

The Minister of Steel and Heavy
Industries (Shri C. Subramaniam):
(a) and (b). Three varieties of
watches priced at Rs. 89, Rs. 94 and
Rs. 99 each, cxclusive of taxes,
assembled by the Hindustan Machine
Tools Lid., are now available to the
public.

Shri Subodh Hansda: In view of
the present demand for these watches,
may I know whether Government
propose fo increase the annual quota
of production?

Shri C, Subramaniam: Just now it
is only assembling, which means
import of these components. And for
that the foreign exchange available

320 (Ai) LSD—1.
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is limited. That is why only about
30,000 watches have been assembled
since August 1961. But when we
begin to manufacture the components,
the production will go up.

Shri Subodh Hansda: The hon.
Minister stated that it is only assem-
bling now. If so, may I know what
percentage of indigenous parts are
being used in these watches?

Shri C. Subramaniam: At present
it is nil. All the components have
been imported and they are being
assembled. But we have a programme
of indigenous manufacture to reach
84 per cent by the fifth year.

Shri 8. C. Samanta: May I know
what sort of attempts are being made
to manufacture these components of
the wrist watch?

Shri C. Subramaniam: That is the
regular programme. The present
assembling  programme has  been
taken up only for giving training to
the workmen who will be working in
the factories for the manufacture of
these components. Therefore, this is
only a preliminary programme. The
regular programme is the manufac-
ture of the components which will
be taken up by January, 1963.

Dr. Govind Das: By what time is it
expected that we  shall be able to
prepare the parts here and it will not
be necessary to import them from
foreign countries?

Shri C. Subramaniam: The present
programme is that in the first year,
that is by January, 1863, it would be
manufacturing 54 per cent of the
components And then it goes on
increasing from year to year—54 per
cent in the first year, 80 per cent in
the second year, 72 per cent in the
third year and 84 per cent in the
tourth year. And then we will have
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to review the whole thing whether it
is worth while to manufacture the
other components or we should go
on importing.

Shri Basappa: Has all the machi-
nery needed for the manufacture been
imported?

Shri C, Subramaniam: Orders have
been placed and the machinery has
started arriving.

Shri K. R. Gupta: Will the quality
of these watches compete well with
that of the foreign watches?

Shri C. Subramaniam: I would
request the hon. Member to purchase
a watch and test it.

Shri S, M. Banerjee: May I know
whether the cost of production has
now come down and, if so, to what
cxtent?

Shri C. Subramaniam: As I have
already stated, all the components
are being imported now, and we arc
selling at a price which gives a margin
of profit. But when we manufacture
the components, the price would go
down further.

Mr, Speaker: Shri D. N. Tiwary:
Member is not present. Shri D. C.
Sharma; Shri Subodh Hansda.

Shri D. C. Sharma: No. 301. Why
did you call two names, while I am
here?

Mr. Speaker: Because I made a mis-
take; he was not noticeable.

People’s Car

 Shri D. C.-’!i.]h.lm:

Shri Sabodh Hansda:

Shri S. C, Samanta:

Shri Rameshwar Tantia:

Shri Bibhuti Mishra:

Shrl 8. M. Banerjee:

*301.{ Shri Vidya Charam Shukla:

Shri M. R. Krishna:

Shri E. Madhusudan Rao:
Shri Harish Chandra
Mathuar:

( Shri Sinhasan Singh:

Will the Minister of Steel and
Heavy Indusiries be pleased to state:
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(a) whether a final decision has
been taken on the gquestion of manu-
facture of people’s car in the public
sector; and

(b) if so, the details thereof?

The Minister of Steel and Heavy
Industries (Shri C. Subramaniam):
(a) Not yet, Sir.

(b) Does not arisc.

Shri D. C, Sharma: May I know
how long this project has been under
consideration? What are the factors
that are entering its consideration?
Because, I know, on the floor of the
House it was said that it will be
manufactured very soon.

Shri C. Subramaniam: Yes, Sir.
That was the hope. But, hon. Mem-
bers know that a new Minister has
taken charge. He has to go through
it and satisfy himself that it is a
proper project.

Shri D. C., Sharma: It is wvery
strange that a new Minister should
try to write on a clean slate. May I
know on what points the new Minis-
ter wants assurances or satisfaction
that is not available {0 him already
by looking at the files which the old
Minister has left?

Shri C. Subramaniam: I know I am
not writing on a clean slate. Some-
times that is an advantage; sometimes
that is a disaclvantage. My problem
is with reference to the availability
of foreign exchange in the present
conditions and what priority should
be given to this project.

Shri Nath Pai: This matter has
been coming up in this House again
and again. His predecessor, on the
last occasion, to the last Parliament,
had given a categorical assurance to
this House that a final decision—not
a preliminary decision—would be
announced in this House in less than
six weeks. May I know what has
happened to that assurance?

Shri C. Subramaniam: Now, a new
Parliament has been elected and a
new Minister has taken charge.
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Shri Nath Pai: May I know are we
not a continuing.... (Interruption).

Mr, Speaker: Order, order.

Shri C. Subramaniam: Therefore, 1
would plead with the hon. Mamber
to give me some time so that I may
have a fresh look into it.

Mr. Speaker: Will the hon. Minis-
ter then require a new six weeks?

Shri C. Subramaniam: I am sorry,
I am unable to give any time limit
so that 1 may not be caught again
with regard to time limit.

Shri Tyagi: The other day the
Defence Minister answered a query
on the floor of the House to say that
there was already some small car
gelling ready for manufaclure in the
Ordnance factories. Is the Minister
collaborating with the other Minister
or it will be a different car?

Mr. Speaker: This is what exaclly
he was saying.

Shri C. Subramaniam: It is a {olally
different proposal to manufacture a
small car in the public sector: not in
the Defence department, but in the
Industries Department. The maltter
has been considered by a committee
and the whole matter has been looked
into. 1 only said that I would like
to have some time to look into it and
also assess the priority which will
have to be given to this project, If
we are to get foreign exchange. 1
will need the co-operation of the
Finance Minister also in this respect
if we have to take a final decision.

Several Hon, Members ruse—

Mr. Speaker: MNow, I think this
should not be pursued any further.
Shri S. C. Samanta.

Shri Harish Chandra Mathur: My
name is also among the Members who
have tabled the question.

Mr. Speaker: I have seen his name
also along with others. Inclusion of
a name does not necessarily imply
that he would be called. Then again,
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twice, thrice, four times the Minis-
ter has said that he wants some more
time to look into the whole matter.
We should give him time and then
perhaps bring it up again.

Shri Harish Chandra Mathur: This
is quite contrary to what had been
said earlier. We have been given an
assurance that it is not at the Minis-
terial level that the matter was
pending.

Mr. Speaker: Let him get fami-
liarised with the facts. Soon that
matter may come up again. Shri S. C.
Samanta.

Shri Harish Chandra Mathur: It
militates against what was said.

Central Drug Research Institute,
Lucknow
+
[ Shri 8. C. Samanta:

“302. { Shri Subodh Hansda:
|_Shri M. L. Dwivedi:

Will the Minister of Scientific Re-
search and Cultural Affairs be pleased
to state:

(a) how far the expansion pro-
gramme of the Central Drug Research
Institute at Lucknow, has progressed;

(b) what new wings have recently
been opened;

(c) whether necessary plants and
and machineries have been installed;
and

(d) if nol, when their installation
is expected to be completed?

The Minister of Scientific Research
and Cultural Affairs (Shri Humayun
Kabir): (a) The Institute has now
nine scientific divisions and three
sections for drug research and drug
standardization with necessary facili-
ties of staff and equipment.

(b) A new Block for Pilot Plant
and Process Development, a building
for Botany and Pharmacognosy Diwvi-
sion and a hall for the Drug Museum
were opened on 8th March, 1962.
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(e) and (d). Plants and machine-
ries have been or are being installed.
Equipment to be imported is expected
to be received shortly.

Shri S. C. Samanta: Is it not a fact
that this Institute is going to produce
antibiotics by fermentation and also
synthetic drugs and if so may I know
whether sufficient space will be
available for that?

Shri Humayun Kabir: It has a num-
ber of programmes, of which one is
concerning the synthetic drugs. The
Institute is putting up new buildings
to accommodate these new projects.

o nNifew @ @ TF A
TeqT ® |Ir T qa9 & 99 H 5 A
#r wtafegi Fr & geir 7 @I A
TOET F AR gAY A AvAEE
mefaat & 9 o | g g
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Shri Humayun Kabir: The institute
will look into the propertics of medi-
cines, sec that they are properly
standardised and in some cases also
prepare synthetic medicines. Natu-
rally, Ayurveda or any other system
in which medicines are available will
be the subject of examination in this
institute.

Shri Subodh Hansda: The hon.
Minister has stated that eguipment
will be imported from outside. May
I know the amount set apart {or
equipment?

Shri Humayun Kabir: That is a
very general question. 1 can give the
programmes that we have for the
current year. For the current year,
the total capital expenditure will be
Rs. 84 lakhs. But unless the hon.
Member asks me about specific pro-
jects, it is very difficult to give any
reply.

Shri Sham Lal Saraf: May I know
whether the drugs on which research
is going on in this institute are only
in the research stage or whether some
of them have been put on commercial
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use, and if so, the names of those
drugs?

Shri Humayun Kabir: Rescarch is
at wvarious degrees of progress. I
think in regard to lcucoderma, a
certain amount of progress has been
made. Very recently, some work has
been done in regard to T.B., diabetes
and cancer also, and some of the
medicines are under trial in and out-
side the country. But, as you know,
till clinical examination is complete,
and has been spread over a number
of years, commercial production is not
undertaken, and it will not be safe
also.

Shri S, C. Samanta: May I know
whether there is any museum in this
institute, which displays the compara-
tive properties of modern medicines
and indigenous medicines?

Shri Humayun Kabir: In the library
und the laboratory, naturally, diffe-
rent types of medicines are compared.
I cannot say offhand whether there is
any muscum in which they have been
displayed in the form of a table.

Heavy Vehicle Factory at Avadi

+
rShri Subodh Hansda:
*301 { Shri §, C. Samanta:
| Shri M. R. Krishna:

Will the Minister of Defence be
pleased to state:

(a) whether the plun and estimate
of the heavy vchicle facltory to be set
up at Avadi has been prepared and
approved by Government;

(b) if so, the total estimated cost
of the project;

(¢} whether the construction of the
project has been started; and

(d) how many types of heavy
vehicles are proposed to be manufac-
tured in this factory?

The Minister of State in the Minis-
try of Defence (Shri Raghuramaiah):
(a) Yes, Sir.

(b) The estimated cost of this pro-
ject is Rs. 16 crores approximately
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including cost of Plant and machinery,
workshop buildings and the colony
and land.

(e) The construction work at the
project site will commence shortly.

(d) The factory will have capacity
for undertaking manufacture of a
complete range of Armoured Vehicles
and olher heavy engineering equip-
ment required by the Defence
Services.

Shri Subodh Hansda: May 1 know
whether there is any foreign colla-
boeration for this project, and if so,
the name of the foreign collaborator?

Shri Raghuramaiah: Yes; Messrs.
Vickers Armstrongs, the British firm
of enginecrs, are the main consultants.

Shri Subodh Hansda: May I know
whether any amount has been paid
to the Madras Government for acquir-
ing the land, and if so, the amount
50 paid?

Shri Raghuramaiah: The Madras
Government have given us 770 acres
of freeland, and that is their
contribution.

Shri M, R. Krishna: May I know
whether the cost of this project is
purely met from the money left by
the British Government, and if so,
the total amount that was left by the
British Gowvernment, particularly, for
Lthis project?

Shri Raghuramaiah: I do not know
where they have left money.

Shri M. R. Krishna: I think this
project originated from the proposals
of the British Government, and they
have set apart some amount for this
particular project.

Shri Raghuramaiah: This is purely
our own project, and ils cost will be
borne out of the Defence Estimates.

Shri 5. M. Banerjee: What heavy
vehicles other than tanks will be
manufactured in this particular fac-
tory, and what will be its employ-
ment potential?
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Shri Raghuramaiah: I have said
that it will manufacture a complete
range of armoured vehicles, 1 am
sure the House would not desire me
tc disclose full details of the defence
vauipment,

Regarding the employment poten-
tial, that again will depend, but it is
estimated that it will be about 2500
te 3000 men.

Shri Bhagwat Jha Azad: What
would the production capacily of this
fuctory, onee it has gone into
production?

Shri Raghuramaiah: The produc-
tion capacity will be sufficient {0 meet
the maximum requirements of the
defence services.

Shri Bhagwat Jha Azad: This is
no reply. What is the maximum
capacity?

Shri Tyagi: What is the type of
tank that is pgoing to be manufac-
tured? Is it the old Centurion type
ar some other lighter tank also?

Shri Raghuramaiah: My hon. friend
knows how dangerous it would be to
disclose such details. I hope he will
appreciate it

Shri Yallamanda Reddy: What is
the necessity for foreign collabora-
tion? What is the proportion of
investment between Government and
thie forvign collaborator?

Shri Raghuramaiah: | said they are
consultants. ‘The money is entirely
our own,

Shri Nath Pai: We fully appreciate
his anxicty not to say something that
may be of potential use to an
unknown enemy. But may I point
out that the Vickers-Armstrong deal
with us here wlll make it possible for
us to get all the details from the
British Industrial Journal? What is
the dignity of the House if we get
this information from foreign jour-
nals? What is wrong in his telling
us the capacity of the factory, not of
the tank, not of its firing range which
we did not ask?
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Shri Raghuramaiah: It has often
been stated on the floor of the House
by the Defence Minister—and the
House has been indulgent—that it is
one thing for us to say something and
another if something leaks out from
foreign sources, which we hope will
not.

Shri S, C. Samanta: May I know
whether all the parts of these vehicles
will be manufactureq at Awvadi or
whether some will be manufactured
in other ordnance factories also?

Shri Raghuramaiah: It will be pro-
gressive manufacture of all parts. In
the earlier stage, we might have
certain equipments from other fac-
tories, but ultimately it will be a self-
contained unit.

Shri Yallamanda Reddy: In view of
the answer given by the hon. Minis-
ter that the whole investment is made
by our Government, what is the
necessity for foreign collaboration in
this case?

Shri Raghuramaiah: Technical

knowledge and skill.

Shri Yallamanda Reddy: Then what
is the secrecy in it?

N.D.M.C. Claim on Entertainment Tax

*305. Shri Bibhuti Mishra: Will
the Minister of Home Affairs be
pleased to state:

(a) whether it is a fact that the
New Delhi Municipal Committee has
made claim for a share in the enter-
tainment tax collected in the Union
territory of Delhi;

(b) if so, what decision has been
taken by Government; and

(c) what will be the average sum
of money, the New Delhi Municipal
Committee will get yearly?

The Minister of State in the Minis-
try of Home Affairs (Shri Datar): (a)
Yes.

fh) With effect from 1st April, 1962,
the proceeds of Entertainment Tax
collected from the area of the New

MAY 1, 1962

Oral Answers 1702

Delhi Municipal Committee, less
collection charges, will be paid to the
Committee.

(c) Rs. 11,85,000 approximately.

st fafa fow © gl s a0
2 g g W@ 2, AT ATHTT IR
ft 7, @ fad oo & fed &
7
Shri Datar: This will be with effect
from 1st April, 1962.
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Shri Datar: So far as the Corpora-
tion is concerned, under section 184
of the Delhi Municipal Corporation
Act, the proceeds go to them.

Committee on Administrative Set-up
of Union Territories

|' Shri Vasudevan Nair:
Shri Warior:
*306. Shri Bhakt Darshan:
Shri Bhagwat Jha Azad:
|_Shri D. C, Sharma:

Will the Minister of Home Affairs
be pleased to refer to the reply given
to Starred Question No. 197 on the
268th March, 1962 and state:

(a) whether the Committee set up
under the Chairmanship of the Minis-
ter of Law on the administrative set-
up of Union Territories has already
submitted the report; and

(b) it so, what further steps have
been taken thereon?

The Minister of State in the Minis-
try of Home Affairs (Shri Datar):
(a) No.

(b) Does not arise.

Shri Vasudevan Nair: It seems we
are proceeding with some legislation
for representative government in
Nagaland. In that case, what is the
diffieulty in the way of having the
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same kind of set-up in other Union
Territories like Delhi and others?

The Minister of Home Affairs (Shri
Lal Bahadur Shastri): In the last
session of Parliament, I had made a
statement when I said that a com-
mittee would be appointed to consider
what changes in the cxisting set-up
of the Union Territories were needed.
In accordance with that, I appointed
a1 Committee of which the Law Minis-
ter is the Chairman. The Committee
has wvisited Manipur and Tripura and
was about to go to Himachal but could
not do so because of the elections
there. The eleclions are now over
and the Committec will be going
there in about a week's time.

When the Committee has submitted
ity report, we will consider this
matter. We cannot adopt the same
pattern as it is in Nagaland for other
Union Territories in a general way.

Shri Vasudevan Nair: What are
the particular problems being con-
sidered by the Committee?

Shri Lal Bahadur Shastri: The hon.
Member might see the terms of refer-
ence. These have been announced in
the Press.

Shri Hari Vishnu Kamath: Is the
House to understand that whereas all
the States have got similar and iden-
tical set-up, the Union Territories will
have a set-up disparate and different
in character from one another?

Shri Lal Bahadur Shastri: He may
wait for the Commiltee’s recommen-
dations.

Shri Nath Pai: May I know whether
the Committee will be visiting Goa
also since it has been a Union Terri-
tory for some time before this report
is finalised, or has something else
already been devised for Goa?

Shri Lal Bahadur Shastri: No, Sir.

Shri Nath Pai: It will not wvisit
Goa?

Mr. Speaker: It will not wvisit.
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Shri Hem Barua: May I know
whether Government are aware of
the fact that the people in these Union
Territories are not satisfied with the
hon. Minister’s statement, that they
want more legislative and executive
powers? If so, what is the reaction
of the Government to this dissatis-
faction?

Shri Lal Bahadur Shastri: No
reaction just at present. They can
cxpress their views to the Committee,
and we are waiting for the report of
the Committee.

Shri D, C. Sharma: May I know if
it is the intention of the Government
to evolve a uniform pattern of
administration and legislative bodies
in these Union Territories, or is it
going to be a different kind of pattern
for different kinds of Territories?

Shri Lal Bahadur Shastri: As far
as possible, we would like to have a
uniform pattern, but, as I said, it
will be advisable to await the recom-
mendations of the Committee.

ol WA T FAT F AT ahAT
Efd 2w d 3wag +9r &9 aF 9T
foge &t #e #ar T &uw
F 9UTA g 7 R, I §a49 |
fadas agr seqa & Som ?

Wt AT agIGT ;A . HHE AT
wodr gy Fa g amr g | JET &9
Fe fe fewram 93w § < & wror
TE AT AT AGN FHY | AGTH WACHTE
ff MAATTAT | 99 T TF TR
¥ WG 9g 981 TgH AT | qW AT
@ g fr ormAdR ¥ R A
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Shri Hem Barua: In view of the hon,

Minister's reply that the people in
these Union Territories might repre-

sent their case before this Committee,
may I know whether the terms of



170§ Oral Answers

reference of this Committee comprise
or visualise anything of that sort?
Their demand is for a legislative as-
sembly, and the terms of reference of
the Committee do not include that,
and so I would say it was an evasive
reply, the reply that was piven to the
supplementary that I put earlicr.

Shri Lal Bahadur Shastri: What can
this Committee do? Suppose there
are some people who want even a
separate State. The Government can-
not take the responsibility for every-
thing that every one suggests. There
are the terms of reference. Those who
hold other views can certainly repre-
sent to the Government, if they do not
want to represent to the Commitlee.

Denial of Govt, Employment

+
Shri A. K, Gopalan:
+ 8hri P. Kunhan:
Shri Vasudevan Nair:
[ Shri M. K. Kumaran:

Will the Minister of Home Affairs
be pleased to state:

1308.

() whether the Government of
India have issued any instructions o
State Governments to deny employ-
ment to persons reported by the police
to be Communists or Communist
sympathisers; and

(b) if so, whether such prohibition
applies to any other party or parties?

The Minister of State in the Minis-
try of Home Affairs (Shri Datar): (a)
and (b). No instructions to the State
Governments to deny employment to
persons reported to be Communists
or Communist sympathisers as refer-
red to in this Question have been
issued. Under the instructions issued
by the Government of India, it is,
however, the duty of every appointing
authority to satisfy itself about the
suitability of a candidate by verifying
his character and antecedents before
making the appointment. While no
person jis to be considered unfit for
appointment solely because of his
political opinions, persons who are
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likely to abuse the confidence placed
in them by virtue of their appoint-
ment may not be appointed.

Oncee in Government service, an em-
ployee is prohibited under rules from
becoming a member of or associating
with any political party or political
organisation. If it comes to  the
notice of Government that uny Gov-
crnment servants are nevertheless as-
sociating with any political parties
or organisations, then Government do
make nccessary verification and en-
quiries with a view to dealing with
him suitably.

Shri A, K. Gopalan: May I know
which is the authority to decide what
are subversive activities and what are
the associations connected with them?

Mr, Speaker: Must be the heads of
Aepartments. Which are the authori-
lics to take the decision whether any
cmployee is  indulging in subversive
aclivities?

'The Minister of Home Affairs (Shri
La! Bahadur Shastri): Generally, the
State Governments, their General Ad-
ministration Department or the Home
Depariment.  Similarly in the Centre.

Shri A, K. Gopalan: There is some-
thing known as police verification. If
so, may I know whether il takes place
before the appointment or after the
appointment?

Shri Lal Bahadur Shastri: General-
ly, il is done after the appointment.

Shri P. Kunhan: Does it mean the
creation of two classes of cilizens, one
entitled to appoinimenis and another
not entitled to appointments which
denies the fundamental rights of
Indian citizenship?

Mr, Speaker: The hon. Member is
arguing and not putting a question to
elicit information. Shri  Vasudevan
Nair.

Shri Vasudevan Nair: The hon.
Minister has stated that no such in-
structions are issued. May I draw
the attention of Government to the
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fact that the ex-Chief Minister of
Kerala has issued a statement saying
that there is an instruction like that
wherein some political parties like
the Communist Party, the R.S.P. and
Jan Sangh are referred to? Is it not
a fact that there arc standing instruc-
tions from the Home Ministry to the
State Governments?

Shri La! Bahadur Shastri: The ques-
tion put is entirely different. It is
in regard to recruitment and appoint-
ment.  There it was asked whether
there is a ban imposed on the mem-
bers of the Communist party. 1 have
said that that is not correct. There
are instructions, of course, they are
secret but I do not want to hide them
[rom the House. In accordance with
the Constitution, article 311(2), cer-
tain administrative instructions have
been issued with a view to safeguard-
ing national security. And, in that,
it is not only the question of one
political party. There are various
political parties and communal or-
ganisations. We do want to verify in
those cases. If apponitments are made,
Government makes the necessary en-
quiries. And, if it is found that they
are not suitable and that confidence
could not be reposed in them, then,
action Is taken.

Shri Nambiar: What is the criterion
to decide whether a citizen is suitable
or not? Is it only the report of the
policeman, the constable or the Sub-
[nspector or the D.S.P.? What is the
stage at which the point is to be de-
cided on the report?

Shri Lal Bahadur Shastri: Of course,
the report is looked into by the ap-
pointing authority. It is not only the
police report. And, the highest offi-
cers look into them.

Shri S. M. Banerjee: The Minister,
Shri Datar statcd that no government
employee can become a member of a
political party. If people are retrench-
ed or dismissed for security reasons
what is the way open to them? Will
it be open to those employees to ap-
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proach the highest authorities includ-
ing the Minister and will their grie-
vances be redressed?

Mr, Speaker: That might be known
by a reference to the rules on the
subject. Shri Nath Pai.

Shri Nath Pai: May I ask of the
hon, Home Minister jf he has given
thought to the recommendation of the
Pay Commission in this regard that
mere subscription to the views of any
political party need not, in itself, be
a matter to be penalised; whereas
active participation in the activities
of any party must be frowned upon,
mere holding of views identical with
those of any parly is not to be dis-
couraged? May I know whether he
has taken this into consideration be-
fore issuing his directives?

Shri Lal Bahadur Shastri: In fact, it
has been said in the answer itself that
merely holding an opinion is not
vnough and that no person is to ke
considered unfit for appointment sole-
ly because of his political opinion. It
i= made clear in the reply.

Shri H. N, Mukerjee: In view of
the statement by Dr. B. C. Roy in the
West Bengal Assembly on the 27th
March, in relation to a case where a
candidate recommended by the Public
Service Commission was not taken
in on account of his former member-
ship of the Communist party, may I
know if Government can give any
instruction to the Chief Minister of
West Bengal to say that a Communist
Government can push out former
Congressmen from the administration
and a Congress Government can do
the same thing with Communists? Is
this due to the instructions of the
Central Government or is it the
peculiarity of West Bengal?

Mr., Speaker: Probably, the hon.
Member did not hear the Home Minis-
fer. He had explained the instruc-
tions that have becn sent.

Shri H. N, Mukerjee: In view of the
Statement of the Chief Minister in
the Assembly may I take it that this
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is unique to the West Bengal Govern-
ment or is it done in consultation with
my friend the Home Minister?

Shri Lal Bahadur Shastri: There is
no such instruction. I also read it in
the papers the other day. But each
and every case js considered on merits
by the appointing authority. It is for
the State Government or the Central
Government to look into each case
and then come to a decision. Mere
association with a political party does
not debar a person.

Some Hon. Members rose—

Mr, Speaker: They would appreciate
that I cannot allow all the Members
who desire to put supplementary
questions because that will consume
almost the whole of the time. If the
hon. Members do feel that it ought to
be further enquired into or there
should be some discussion about it,
they can seek other measures. But so
far as Question Hour is concerned
there should be a limit to the time
that can be given to one question, Shri
Kamath.

Shri Hari Vishnu Kamath: What
exactly is the connotation of the
phrase ‘association with a  political
party'? What are the particular types
of activity frowned wupon? Is the
Congress Party also included in the
words a ‘political party'?

Shri Lal Bahadur Shastri: No Gov-
ernment servant can remain a mem-
ber of the Congress or any other
political party.... (Interruptions).

Shri S. M. Banerjee: They can.

Shri Lal Bahadur Shastri: If any
specific case is brought to my notice,
we will take necessary action. But no
Government servant has got that
right.

Shri Mohammed Ellas: I want to
put a very simple question.

Mr, Speaker: Order, order. Next
question.

Shri Bade: I have been standing up.
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Mr. Speaker: 1 am sorry if I have
not been able to call him. I have
called the next question.

Defence Electronics  Research

Laboratory

*311. Shri Bhagwat Jha Azad: Will
the Minister of Defence be pleased to
state what would be the nature of
scientific explorations and research
undertaken in the recently establish-
ed Defence Electronics  Research
Laboratory at Chandrayanguta?

The Minister of State in the Minis-
try of Defence (Shri Raghuramaiah):
This Laboratory is for applied re-
scarch in electronics and for develop-
ing new techniques in design and
development of defence electronic
cquipments mainly in such subjects as
the microwave techniques, propaga-
tion, tropicalisation, communiecation
and navigation, computors, materials,
components ete.

Shri Bhagwat Jha Azad: By what
time is the laboratory expected to
start functioning?

Shri Raghuramaiah: It has already
started functioning.

Shri Bhagwat Jha Azad: May I know
whether there is a proposal to have
a chain of other laboratories in the
vieinity of this place to do research
in different subjects?

Shri Raghuramaiah: We have al-
ready three electronic establishments:
one at Bangalore, one here and the
other at Delhi.

Shri Bhagwat Jha Azad: What has
been the cost of setting up this labo-
ratory? How much is set apart for
doing research here?

Shri Raghuramaiah: I have not got
the exact figures involved in this.

Movement of Inferior Grade of Coal

+
*312 Shri P. C, Borooah:
’ {Shrl Oza:

Will the Minister of Mines and Fuel
be pleascd to gtate:



I711 Oral Answers

(a) whether the attention of Gov-
ernment has been drawn to the state-
ment of the President of the Indian
Colliery Owners’ Association  that
“superior grades of coal were being
exhausted due to Jack of transport for
movement of inferior grade™; and

(b) if so, what action has becn
taken in the matler to ensure proper
movement of the inferior grade coal?

The Minister of Mines and Fuel
(Shri K. D. Malaviya): (a) and (b).
Yes, but this statement docs not re-
flect the correct position because there
is hardly any connection between lack
of movement of inferior grades and
exhaustion of superior grades. The
exhaustion of superior grades of coal
may really be due to a mine itsclf
getting worked out with the passage
of time.

Government are, however, seriously
considering how transport for move-
ment of jnferior grades can be stepped
up according to the requirements of
the consumer. Although it is difficult
to say anything as vyet, the Govern-
ment would not hesitate to revise the
present concept of priorities if con-
sidered feasible and purposeful.

Shri P. C, Borooah: What was the
requirement of the coal industry for
wagons per day in 1961-62 and how
much did the actua] supply fall short
of the demand?

Shri K, D. Malaviya: The hon. Mem-
ber wants the requirement for the
whole country?

Shri P. C. Borooah: Yes, Sir.

Shri K, D, Malaviya: I will require
notice for that.

Shri Oza: Is it true that we are left
with more inferior grade than superior
grade and if so, what is the propor-
tion between them?

Shri K, D. Malaviya: In some in-
dustries, the superior grade coal is
needed more than the inferior grade.
But it is not correct to say, as I have
said before, that because of the lack
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of transport facilities lower grade coal
is accumulating in larger quantities.
The exhaustion of superior grade coal
will be there so long as we shall re-
quire to exploit this superior grade
coal.

Shri P, C, Borooah: May I know
whether, as a result of the consump-
tion of superior grade coal in the
absence of the inferior grade coal,
the industries requiring guperior grade
coal are suffering and, if so, to what
extent?

Shri K. D. Malaviya: The industries
are undoubtledly facing some difficul-
ties in getting coal, whether superior
or inferior, because of certain imba-
lances and the industries expanding
fast. Transport facilities and also pro-
duction are not yet geared up to the
needs. But, ag I have said, a few
wecks later perhaps we shall be able
io improve the situation substantially
and we shall let the House know as to
how we propose to meet the situation.

Shri Hem Barua: May [ know
whether the attention of the Govern-
ment has been drawn to an article
writlen by a member of the Railway
Board in the Statesman to the effect
that no coal is moved by way of in-
land water transport and, if so, whe-
ther that is also one of the obstacles
in the way of transport facilities for
getting more coal to the industries?

Shri K, D. Malaviya: I have not
read any statement which has been
referred 1o by the hon, Member.

Shri S. M. Banerjee: May I know
whether the attention of the Govern-
ment has been drawn to the news
published today in the issue of Hin-
dustan Times that 30,000 workers who
were employed jn Meerut district in
various brick kilns are being discharg-
ed because of the non-availability of
coal and, if so, what steps are being
taken by the Government to supply
enough coal to the brick kilns there?

Shri K, D, Malaviya: [ have not
read that news jtem nor am I aware
that 30,000 workers are being dis-
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charged. But, a:z 1 said, Government
are taking every step to see that “low
priority grade” coal as it is called in
the brick kilns which burn coal, is
also supplied to the consumers as far
as possible.

Shri Sham Lal Saraf: May 1 know
whether the Government are  aware
of the fact that only 50 miles from
Jammu, at a place called Jungle Val-
ley, there are huge deposits of inferior
grade coal which, if transport facilitics
are provided and properly exploited,
could supply almost the entire portion
of northern India?

Shri K., D. Malaviya: 1 know that
coal mines exist in the Jungle Galiy,
and that the Government have stavted
taking steps to exploit them, but the
question of arranging transport. froia
the Junble Valley to all the northe.:
parls of India is a difficult one. But
the Government are considering the
question of transport of coal fron
that place if it is feasible proposition.

Shri Morarka: Is it not a fact thatl
for want of the coal washeries which
are yet to come into production, in-
ferior quality coa] is not being wash-
ed and that superior quality roal
is being used instead?

Shri K. D, Malaviya: There are to
be more coal washeries no doubt,
and Government are cxpediting the
programme of putting up coal washe-
ries more and more. But, as I said,
directly the consumption of superior
grade coal cannot be related to  the
lack of transport of inferior grade
coal.

Shri Hem Barua: May 1 know
whether the States have complied
with the suggestion of the Union Gov-
ernment that they should build up
depots for the supply of box wagon
coal?

Shri K. D. Malaviya: The box wagon
supply is being speeded up and there
is no lack of co-operation from the
State Governments in this  respect,
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There are some technical difficultics
which are being removed.

Shri Hem Barua: Thal is not my
question. My question was different.

Mr. Speaker: Order, order. Next
question.

Bangalore Airport

*313. Shri Basappa: Will the Minis-
tey of Defence be pleased to state:

(a) whether it has come to the
notice of Government that the Banga-
lore Airport needs renovation and
expansion;

() whether airport buildings have
been transferred  from Defence de-
partment to the Transport and Com-
munications Ministry; and

{ey if not, whether the Transport
and  Communications Ministry has
corresponded with the Defence Minis-
try for the  transfer of  the airport
building cte.?

The Minister of State in the Minis-
try of Defence (Shri Raghuramaiah):
(a) Yes Sir; the renovation and ex-
pansion of the runway has already
been completed.

(b) The Airport buildings are own-

=pd by Hindustan Aireraft Limited, and

have not been transferred to the
Transport and Communications Minis-
try.

(c¢) No, Sir. Howecver, the guestion
of leasing some land to the Ministry
of Transport and Communications for
the construction of terminal buildings
at the Airport, is being examined by
the Hindustan Aircraft Limited.

Shri Basappa: Am I to understand
thut the operation of this airport will
be done by the Transport Ministry
whereas the ownership is with the
Defence Ministry and this anomaly
has resulted in the neglect of the air-
port?

Shri Raghuramaiah: The overall
control has been and will remain with

the Hall. They have done the neces-
sary rénovations.
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Shri Dasappa: Have they done any
renovation to the airport itself or only
to the air strip?

Shri Raghuramaiah: To the runway
only.

Shri Dasappa: We arc not asking
about the runway at all. The gues-
tion does not pertain to the runway.
but to the airport. The Minister is
answering about the runway.

Shri Raghuramaiah: There is nego-
liation going on with the Communica-
tions Ministry to put up a new ter-
minal building. This matter is being
negotiated between the HAL and the
Transporlt Ministry.

Lignite

“314. rShr? Nambiar:
7 Shri P. C. Borooah:

Will the Minister of  Mines and
Fuel be pleased to state:

(a) whether the  production  of
lignite in Nevveli has started; and

(b) when the construction of  the
Power House is likely to be complet-
cd and the production of eclectricity
begun?

The Minister of Mines and Fuel
(Shri K. D. Malaviya): (a) No. The
mine is, however, ready for the pro-
duction of lignite required for  the
first unit of the thermal power station.

(b) The erection of the first of the
five 50 MW units of the thermal power
station has been completed. The
initial trial runs are now being con-
ducted, and. after these have becn
completed, the unit will be commis-
sioned for continuous generation of
power, which may be about the mid-
dle of June, 1962. The remaining four
units are expected to be commission-
ed thereafter., one by one. The entire
power station is expected to be in full
production by the middle of 1964.

Shri Namblar: In view of the fact
that we have not yet started mining
lignite, may I know whether the
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employees have been retrenched and
if so, why?

Shri K. D. Malaviya: Before actual-
ly producing lignite, we have to re-
move the overburden, in which peo-
ple are employed. I do not think
there is any question of removing the
workers on work just now.

Shri Nambiar: May I know whether
there is a labour unrest now prevail-
ing in Neiveli and if so, what it is
due to?

Shri K. D. Malaviya: I am not
aware of any unrest. But if there is
any special case in the mind of the
hon. Member, he may let me know
and T will find out.

Shri P. C. Borooah: May 1 know
whether there is any delay in the sup-
ply of Soviet equipment and whether
the power house construction has
fallen behind time and if so, to what
extent?

Shri K. D. Malaviya: The power
station programme has been some-
what delaved, but not very much.

Shri Morarka: May [ know whether
the Government has rcceived the re-
sults of the tests which were to be
carried out in Germany for which we
sent 1,000 tons of lignite?

Shri K. D. Malaviya: This question
relates {o the programme of generat-
ing power from the lignite.

Shri Morarka: Part (a) of the ques-
tion rcads:

“Whether the production of
lignite in Neyveli has started”.

My question is, 1,000 tons of lignite
were sent to Germany for testing pur-
poses and I want to know whether
the Government has received any re-
port and if so, what is the result?

The Minister of Steel and Heavy
Industries (Shri C, Subramaniam):
That is in respect of stel production;
that has nothing to do with this.

Shri Morarka: Whatever the pur-
pose may be.
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Shri Heda: One of the purposes of
lignite was to manufacture briquettes
for use as fuel. In view of the
shortage of fuel in the cities of
Madras, Bangalore, Hyderabad, etc,,
may I know why lignite is not yet
used for the manufacturc of briquet-
tes?

Shri K. D. Malaviya: We have a
programme of brigquetting the lignite,
About 1.4 million tons of lignite will
be produced for briquetting purposes.
This is also very much in our pro-
gramme.

Shri Heda: When the programme is
already there, why has not the manu-
facture yet started?

Shri K. D. Malaviya: The entire
lignite  exploitation programme is
under way. In order to produce
about 3.5 million tons of lignite, we
have to remove about 27 million cubic
yvards of overburden. Out of that
about 22 million have already been
removed. When  the balance of »
million cubic yards ol overburden are
also removed, we shall start produc-
ing lignite in a few months.

Shri Dasappa: May I know how far
behind the schedule we arec so far as
removing the overburden is concern-
ed, what was the original schedule and
what is the revised schedule now?

Shri K. D. Malaviya: I have not got
the schedule of removal of overbur-
den. I will require notice.

Bhri P. C. Borooah: The hon. Minis-
ter was just telling the House that
there was delay in supply of Soviet
certain equipments. May I know
what was the cause of this delay?

Shri K. D. Malaviya: When equip-
ments have to arrive from abroad,
there are so many factors which have
to be taken into account. We have
to depend upon delivery from foreign
countries. Therefore, sometimes delay
becomes unavoidable.

Shri Nambiar: Are we to take it
that because the constructlion of the
power house is not yet complete, fur-
ther digging of lignite has been stop-
ped or is it due to any other reason?
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Shri K. D. Malaviya: No, no. The
power generation programme is going
on according to schedule. The first
thermal power station of 50 MW units
will start functioning next month or
June.

“Birla Planetarium in Calcutta”

*315. Shri H, N. Mukerjee: Will
the Minister of Scientific Research
and Cultural Affairs be pleased to
state:

(a) whether the Birla Planetarium
in Caleutta has been set up and is
projected to be run independently of
any conirol or interest by the Govt.
of India; and

(b) whether there are any other
scchmes regarding Planctaria in other
cities of the country?

The Minister of Scientific Research
and Cultural Affairs (Shri Humayun
Kabir): (a). It is understood that the
Birla Planetarium in Calcutta is near-
ing completion, The Govt. of India
have no control over or interest in i*.

(b) A small planetarium, which
was given as a gift by the German
Democratic  Republic in 1955, has
been set up in the National Physical
Laboratory, Delhi. According to
available information, Palna Univer-
sity contemplates the setting up of a
Planetarium. There is no information
about any new Planetarium from
other State.

Shri H. N. Mukerjee: May I know
il the the German Democratic Re-
public offerad facilities for the erer-
tion of a planetarium in Calcutta first
of all to the Government of India and
it was the apathy of the Government
of India which enabled the Birlas to
get into the picture and get control
of this planetarium?

Shri Humayun Kabir: We have no
information about the German De-
mocratic Republic offering any other
planetarium either to the Govern-
ment of India or to Mr. Birla.

Shri H. N, Mukerjee: In view of the
statements which we have seen pub-
lished in the bulletin issued by the
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German Democratic Republic’s trade
representative in New Delhi, where
offer of facilities for erection of a
planetarium in Calcutta was publicly
announced, may I know if Govern-
ment practised eertain inefficiency in
this regard so that this matter went
outside the orbit of Government coin-
trol?

Shri Humayun Kabir: I have al-
ready stated in part (b) of my reply
that one planetarium was offered and
accepted, and it has been zet up in
the National Physical Laboratory. 1
think the hon. Member is mixivg up
two Jifferent things.

Shri H, N. Mukerjee: The HEiria
Planetarium is being set up in Cal-
cutta on land which belongs ‘v the
Government of India, Defence Minis-
try. May 1 know whether all these
procecdings went{ on because the
Birlas were in the picture without tiic
knowledge of the hon. Minister over
there?

Shri Humayun Kabir: My hon.
friend is making certain suggestions.
The land has been leased by the West
Bengal Government at a nominal rent
of one rupee for the first ten vyears
and afterwards a fixed rent of
Rs. 1665 for the rest of the period.

Shri Heda: May I know whethe!
the Birlas have consulted the Minis-
try of Scientific Research in setting
up their planetarium; if so, what is
the total cost of it?

S8hri Humayun Kabir: As I have
stated earlier, the Government of
India have not come into the picturc.
We have been informed by the West
Bengal Government that discussions
have taken place with them, it will
be used for the benefit of the public
and conditions will be laid down by
the Birla Education Trust with the
approval of the Government of Indio.

Mo Tiferx 18 : A7 AAY oY
F wur s ¥ TETC w7 TF HhE TH-
Ao faedlt & Y T MAT 0 F
AT TR § g owe w1 ohw
TN qvew A B § grer s far #
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Shri Humayun Kabir: I cannot
give the exact figure as to how much
it will cost. The Patna University has
secured equipment which would cost
Rs. 43984. I was once informed that
a very small planetarium will cost
a little over Rs. 50,000 so far as the
equipment is concerned. The total
planetarium may cost roughly about
Rs. 2 lakhs. Other State Governments
have not approached us with such
proposals till now.

Shrimatl Renu Chakravartiy: May
1 know whether it is not a fact that
the portion of the maidan on which
the planetarium is constructed is the
property of the Central Government
and the Ceniral Government has leas-
ed it to the West Bengal Government
so that the West Bengal Govertment
may give it to the Birlas? We are
absolutely surprised at the answer
given that it belongs to 1he West
Bengal Government.

Shri Humayun Kabir: I am not
concerned with the proprietorship of
the maidan. The information which
I have is the one supplied to me by
the West Bengal Government  Fer
information on whether this land
originally belonged to the Govern-
ment of India and was then leased to
the West Bengal Government, a se-
parate notice be given to the appro-
priate Ministry.

Shri H N. Mukerjee: It is a pre-
sumption that the Calcutta maldan
belongs to the Government of India
and here is a Minister who says he
knows nothing about it. We want to
know whether the West Bengal Gov-
ernment made over it on behalf of
the Government of India, as it does..

Mr. Speaker: But if the Minister
says that he has no informationi: about
it, who is to give that information to
him? He will have to find it out.

Shri H, N. Mukerjee: There are
certain matters which are presumed.
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You had been a judge, Sir, and ycu
know what those things ar-,

Shri Humayun Kabir: There ave ajl
kinds of buildings in the maidan. The
Tagore theatre is being built therc.
Then there is an Akademi buildirg
and a cathedral, Therefore, the honbic
Member cannot expect the Minister of
Scientific Research and Cultural
Affairs to know to whom the land
belongs, For that he should put o
separate question to the appropriatc
Ministry.
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The Minister of Scientific Research

and Cultural Affairs (Shri Humayun

Kabir): (a). Yes, Sir. The nama is
likely to be Tagorc Rangamanch,

th) The stage and the auditorium
have been planned for mullipurpose
use like the regular theatre, concerts,
dance performaaces and :peclacles.
Tha cost ic estimaled at about Rs. 15
lakhs,

(vi. Is will have a scating capacity
of about 8000 persons for spectacles
FFor dances or the regular theaire the
<'nge and auditorium can be modificd
{n seat 5000 and 13000 persons ros-
pectively.

tcl), The theatre is expected to be

veady for staging plays by 1§ August,
1962,
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Shri Humayun Kabir: After it has
been conipleted, it is proposed to sct
up g small committee which will look
after the stage and the theatres.

Shrimati Renn Chakravartty: May
I know whether this particular stage
will be used only for the staging of
Tagore plays, both in the regional
language ag well as in translation, or
it will be used for all plays, dramas,
songs and dances?

Shri Humayun Kabir: In my reply
I have stated that it will be for all
kinds of performances—concerts,
dance, drama and spectacles. Obvious-
ly, there cannot be any limitation
that it will be confined only to Tagore
performances.

o Tifgrm IW . FAT AFAAE
i gy W A &1 A & fF
WIS OFHaT & (Fd TEw W 9
YHT ® T3 AAET OAEEE g
&, " THT A H AT 39 At w7
Sae g w39 A4 & THA
e gt avz #r a3 frw P
AT § FATE T W ITE A
AYFTT 7 HErgAr & A 7

Shri Humayun Kabir: My hon.
friend is probably aware that the
Government have already underlaken
a programme and there will be a
firstclass theatre in every Stale capi-
tal. In addition, we have undertaken
a programme for rural theatres and,
I telieve, there are—I am speaking
frrm  memory—about 200 rural
theatres which have already been
built, and we propose to build more.

=t TR ¢ qE AT S
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Shri Nambiar: On a point of order,
Sir. Question Hour is intended for
us to get information from the hon.
Ministers. If that is going to be used
for the dispute of Hindi or non-
Hindi, it becomes a very difficult thing
for us. Then 1 can start speaking
in Malayalam or Tamil. I know many
languages, Therefore our time should
not be misused by the Hindi fanatics.
This cannot be tolerated.

Mr, Speaker: Order, order. All
other languages should not be equat-
ed to Hindi

ot B e ;w2

Mr, Speaker: Because under our
Rules every hon. Member can ex-
press himself either in Hindi or in
English. That is provided for. On
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that account I am saying that and not
because I am giving any inferior sta-
tus to any other language. All langu-
ages are very important. All the
Indian languages are equal in that
respect. But here under our Rules
every hon. Member can express him-
self either in Hindi or in English.
Therefore when he is expressing him-
self in Hindi, if the hon. Minister can
give the answer in Hindi he will try
to do that But the position that
has been taken by Dr. Govind Das
is the ideal one. He says that he ex-
pects the hon. Minister to do that.

T A FE FLAT G&T AL FAT
i, S T @ § fF gET wee
aer Y $E FAT TAH T2 TE FAT

L

Shri H. P. Chatterjee: On a point of
privilege, Sir.

Shri A, K. Gopalan: May I submit
that there are some mew hon, Mem-
bers who do not know both Hindi
and English. There may not be many
but gpecially in my group there is one
who does not know either Hindi or
English. As far as such hon. Mem-
bers are concerned, I want to know..

Mr. Speaker: The Rules are very
clear on that point. As the situation
arises I will certainly abide by the
Rules. Next Question.

Fertilizer Factories in Andhra

*318, Shri Yallamanda Reddy: Will
the Minister of Steel ang Heavy In-
dustries be pleased to state:

(a) at what stage are the fertilizer
factories to be set up at Kottagudem
and Visakhapatnam; and

(b) whether there is any foreign
investment in these two factories?

The Minister of Steel and Heavy
Industries (Shri C, Subramaniam):
(a). A statement is laid on the Table
of the Sabha.

STATEMENT

The following is the progress made

in the establishment of fertilizer fac-
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tories at Kothagudam and Vishakapat-
nam:.—

Kothagudam Fertilizer factory: M/s.
Andhra Sugars, who have been grant-
ed a licence for this project, are ne-
gotiating with a well-known American
firm for technical and financial colla-
boration. It is understood that the
terms of collaboration have been
practically settled and a draft colla-
boration agreement is expected to be
submitted for Government’s approval
in the very near futurelIn the
meantime, the  party has gone
ahead with the acquisition of land
for the project, arrangements fo sup-
ply of utilities like water and electric
power and of coal which will be the
main raw material for the produc-
tion of ammonia.

Vishakapatnam Fertilizer Factory:
A private Limited Company called
Coromande] Fertilizers Private Ltd’
has been registered by the Consor-
tium to whom a licence has been is-
sued for the establishment of the fa~
tory, for undertaking the preliminary
steps to implement the project. This
private Company is taking
the local authorities for the supply
of water, power, etc. The party has
selected a site in the Port Area of
Vishakapatnam and is having discus-
sions with the Port Authorities for
the release of land.

(b) Yes, Sir.

Shri Yallamanda Reddy: May I
know the terms of collaboration en-
tered into by the Indian company
with the American private company?

Shri C. Subramanlam: There are
two concerns in this, one js the
Kothagudam factory and the other is
the Visakhapatnam factory.

Shri Yallamanda Reddy: I am re-
ferring to the Kothagudam factory.

Shri C. Subramaniam: I think the
collaboration is with the USA firm
called Allied Chemical Corporation.

Shri Yallamanda Reddy: I want to
know the terms.

Shri C. Subramaniam: I do not
have the terms.
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Shri P, Kunhan: What is the total
number of fertiliser factories that are
going to be established during the
Thind Five-Year Plan and has the
Kerala Government approached for
one?

Shri C, Subramaniam: The question
is with regard to Andhra.

Mr. Speaker: It is only as regards
Andhra Pradesh.

Shri Thirumala Rao: May I know
with regard to the Visakhapatnam
unit whether it is progressing satis-
factorily, the Indian parties is fixed up
as also the foreign collaborator and,
if so, who are they?

Shri C. Subramaniam: This is a
Consortium, and the foreign collabo-
ration also has been finalised, I un-
derstand. They have started acquir-
ing the site and it will come into pro-
duction within two or three years.

Micro-Hydel Sets

*319. Shri Rishang Keishing: Will
the Minister of Defence be pleased to
state:

(a) whether it js a fact that Assam
Government with the help of the De-
fence Ministry js considering the pos-
sibility of setting up Micro-hydel
sets to generate power, especially in
the hill areas of Assam;

(b) if so, whether any concrete
decision has been taken; and

(c) whether Government contem-
plate to set up Micro-hydel sets in
areag like Manipur Hills NEFA and
Nagaland?

The Minister of State in the Minis-
try of Defence (Shri Raghuramaiah):
(a), No, Sir. Assam Government have
not sought the help of the Defence
Ministry in setting up Micro-hydel
sets to generate power in the Hill
area of Assam.

(b) and (c). Do mot arise.

WRITTEN ANSWERS TO
TO QUESTIONS

Machine Tool Plant

#300. Shri D. N. Tiwary: Will the
Minister of Steel and Heavy Indus-
tries be pleased to state:

(a) whether a machine tool plant is
proposed to be set up at some port;

(b) whether site has been selected
and financial implications have been
worked out; and

(¢) if so, the name of the site and
the expenditure involved?

The Minister of Steel and Heavy
ndustries (Shri C. Subramaniam): (a)
to (c), The possibility of Hindustan
Machine Tools Ltd., establishing ano-
other unit in the public sector is un-
der consideration  Location, from the
point of view of exports, will be one
of the factors taken into considera-
tion,

Liicences issued under the Indus-
tries (Development and Regulation)
Act, 1951, to firms in the private sec-
tor envisage location of the following
number of units near ports:

Bombay 54
Calcutta 42
Madras 4
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All-India Education Service

oo, [ Shrimati Maimoona Sultan:
"‘L Shri E. Madhusudan Rao:

Will the Minister of Education be
pleased to state:

(a) whether Government have for-
mulated a scheme for constituting an
All-India Education Service as recom-
mended by the Central Advisory
Board of Education; and

(b) if so, what are the broad oul-
lines of this scheme?

The Minister of Education (Dr.
K. L. Shrimali): (a) and (b). The
matter is under consideration,
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Written Answers 1730

Retention Prices of Steel and Pig Iron

209, J Shri Indrajit Gupta:
\ Shri Vidya Charan Shukla:
Will the Minister of Steel and
Heavy Industries be pleased to state:

(a) whether the retention prices of
steel and pig iron have been fixed
upto 31st March, 1962;

(b) the reason for keeping such
price fixation pending since 1st April,
1960; and

(c) the basis and advantages of
fixing relention prices with retros-
pective effect?

The Minister of Steel and Heavy
Industries (Shri C. Subramaniam):
(a). Final retention prices payable
for the period 1960-61 and 1961-62
have not yet been fixed. The current
prices are provisional.

(b). A reference to the Tariff Com-
mission for recommending ‘normal’
relention prices could be made only
after the Private Sector Steel Plants
had completled their expansions and
the Public Sector Plants had gone
into operation on a regular basis, The
question could therefore be referrcd
to the Tariff Commission not earlier
than the close of 1960-61. The Cum:
mission also took time over their re-
port which has been receiveg only a
few days back, because the flxation
of retention prices for this period in-
volves consideration of many mew
and complex issues,

(c), The only advantage in fixing
retention prices with retrospective
effect is that the actual production
during the period under review can
be taken into consideration instead of
the prices being based on estimates of
future production.

Central Zonal Council

*310. Shri Vidya Charan Shukla:
Will the Minister of Home Affairs
be pleased to state:

(a) since when the meeting of
Central Zonal Council has not been
held; and
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(b) the reasons for not holding the
regular meeting?

The Minister of Home Affairs (Shri
Lal Bahadur Shastri): (a) and (b).
The last meeting of Central Zonal
Council was held on 28th August,
1960, It was proposed to hold a
meeting of the Council in November,
1961, but due to the preoccupation
of the Members of the Council with
general elections and other pressing
State matters, the meeting had to be
postponed,

New Universities in Thirdq Plan

*316. Shri Birendra Bahadur Singh:
Will the Minister of Education be
pleased to state:

(a) whether the University Grants
Commission has appointed a com-
mittee to advise on the proposals of
various State Governments to estab-
lish new universities during the
Third Plan period;

(b) if so, who are the members of
the Committee;

() whether the Committee has so
far held any meeting; and

(d) if so, the details of its delibera-
‘ions?

The Minister of Education (Dr.
K. L. Shrimali): (a) Yes, Sir.

(b) (1) Dr. D S Kothari, Chairman,
University Grants Commission.

(2) Dr. A. L. Mudaliar, Vice-Chan-
cellor, Madras University.

(3) Dr. A, C. Joshi, Vice-Chancel-
lor, Panjab University,

(4) Shri Prem Kirpal, Education
Becretary, Government of India.

¢5) Shri S. Bhoothalingam, Finance
Secretary, Government of India.

(6) Prof. M. V. Mathur, Depart-
ment of Economics and Public Admi-
nistration, University of Rajasthan.

(7) Secretary, University Grants
Commission.

(c) Yes, three meetingn.

(d) The Committee has not yet
made final decisions, It is not consi-
dered advisable to disclose their
discussions at this stage.

Polish Collaboration in Coal Industry

R [ Shri A. V. Raghavan:
320‘1 Shri Oza:

Will the Minister of Mines and
Fuel be pleased to state:

(a) whether a deep shaft mine, the
first of its kind in India is being
sunk at present in Sudamdih with
technical and financial collaboration
of the Polish Government,

(b) when this project is expected to
be completed;

(¢) whether any exploratory talks
were held with Poland for widening
Polish-Indian collaboration in mining
in view of the persistent coal shortage
in the country; and

(d) if so, the results thereof?

The Minister of Mines and Fuael
(Shri K. D. Malaviva): (a) Yes; the
Sudamdih deep mine is being deve-
loped with Polish collaboration, which
will bring in new techniques of
sinking shafts.

(b) On present indications, this
mine is expected to go into initial
production in 1964-65.

(e) Since the industrial demand for
coal is fast increasing, and Polish
techniques are highly advanced, the
possibility of further widening the
scope of Indo-Polish collaboration in
the matter of developing deep shaft
mines is being explored.

(d) Does not arise at this stage,

Jammu Srinagar Road

Shri Sham Lal Saraf:
*321. { Bakshi Abdul Rashid:
( Sbri Abdul Ghani Gont:

Will the Minister of Defence be
pleased to state:
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(a) the progress that has been made
in stabilising the Jammu-Srinagar
Road from Udhampur to Banihal,
since its transfer to the Army
Engineering Department; and

(b) to what extent land erosion
and land slides have been controlled
in order to ensure smooth traffic on
this road, more particularly during
the Tourist traffic season?

The Minister of State in the Minis-
try of Defence (Shri Raghuramaiah):

(a) The overall responsibility for
the improvement and maintenance of
the road from Pathankot to Srinagar
was taken over by the Border Roads
Developmenl Board with cffect from
1-4-61. Since then, various works for
improvement of the road from
Udhampur to Banihal have been
sanctioned at a total cost of about
Rs. 45 lakhs. These works are in
progress under the supervision of
Commander Engineer, Banihal.

(b) The results of works which
have been executed or are in pro-
gress will be judged during ensuing
Tourist season. The Commander
Engineer, Banihal has been given
necessary machinery, equipment and
manpower to cnsure that the disloca-
tion of traffic on this road js minimis-
ed, if not climinated altogether.

Expenditure on 0il and Natural Gas
Commission

*322. Dr. L. M. Singhvi: Will the
Minister of Mines and Fuel be pleased
to state:

(a) the total annual
on Qil & Natural Gas
and

expenditure
Commission;

(b) the result of oil prospecting in
Rajasthan?

The Minister of Mines and Fuel
(Shri K. D. Malaviya): (a) The total
expenditure of the Oil and Natural
Gas Commission during the year
1861-62 was Rs. 14.34 crores (approx.)

(b) Prospecting for oil in Rajas-
than has commenced recently and
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results will be known only after
cempletion of prospecting work.

Coal

r Shri A, S, Saigal:

Shri D. C. Sharma:

Shri Subodh Hansda:

Shri §. C. Samanta:

Shri B, K, Das:

Shri Vidya Charan Shukla:
Shri Morarka:

*328.{ Shri Harish Chandra Mathur:
Shri S. N. Chaturvedi:

Shri E. Madhusudan Rao:
Shri P. C. Borooah:

Shri 3. M, Banerjee:

Shri Daji:

Shri Bishan Chander Seth:
L Shri Mohammad Ellas:

Mines and

Will the Minister of
Fuel be pleased to state:

(a) whether it is a fact that supply
of coal quota has been cut for various
industries and its price is going to be
increased:

(b) if so, details of increase in

price;

(¢) whether it is due to the insuffi-
cient suply of coal by mine owners;
and

(d) what action Government is
taking to increase the produotion of
coal so that it may not affect the
working of various projects in the
Third Five Year Plan?

The Minister of Mines and Fuel
(Shri K. D. Malaviya): (a) and (b).
The revision of quotas has been
effected in order to match them
closely with the rail transport capa-
city available. Since the revised
quotas are generally higher than
what was actually supplied during
1961, the expectation is that consu-
mers will get at least the same
quantities of coal, if not more, as
last year.

(¢) Yes, there has been some
insufficient supply of coal also by
mine-owners in some regions. The
coal Industry has been urging for
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some time for an increase in coal
price. The representations of the
Industry in this ergard are stil under
consideration,

(d) Production of coal durimg the
Third Five-Year Plan is to be
increased from 60 million tons a year
t> 97 million tons. Government are
taking necessary steps not only to
facilitate the achicvement of this
target but even to exceed it if pos-
sible. Several measures are under
contemplation in this connection
which will be decided in the next
few weeks. Necessary foreign ex-
change is also being provided to
enable the industry to import more
plant and machinery for increase in
production.

Diploma of Mining of Bagha Mining
School, Dhanbad

*324. Shri P. R. Chakravertl: Will
the Minister of Sciemtific Research
and Cultural Affairs be pleased to
state:

(a) whether Government are aware
that the students of the reorganised
Mining Class of Bagha Mining
School, Dhanbad have gone on
general strike with effect from the
14th February, 1962 because of the
non-recognition by the Union Govern-
ment of the Diploma awarded by the
Board of Technical Education, Bihar;

(b) whether it is a fact that in the
matter of selection of candidates for
Government appointments, recogni-
tion is given to the identical diploma
so far it relates to Mining Institute
Jharia (Maithon) and the Mining
Institute, Kodarma; and

(c) if so, whether Government will
re-examine the case and remove the
anomaly that has been created by
deleting the Bhaga Mining School
from the communique issued by the
Union Government published in
Bihar papers on the 22nd November,
19617

The Minister for Sclentific Research
and Cultural Affairs (Shri Humayun
Kabir): (a) Ves, Sir.

(b) Since the State Governmemst it-
self had proposed only Jharia &
Kodarma for the establishment of
two regular mining schools, these
were recognised by the Central Gov-
ernment.

(c) The question of developing the
Bhaga School also into a regular
mining school is under consideration.

Ankleshwar Stores

*325. Shri Yajnik: Will the Minis-
ter of Mines and Fuel be pleased to
state:

(a) whether any serivus complaints
have becn received regarding the
management of stores of the Oil and
Natural Gas Commission at Anklesh-
war;

(b) whether the store-keeper at
Ankleshwar has been suspended;

(c) whether a large quantity of
cement was sought to be removed
from the godowns of the Oil and
Natural Gas Commission by certain
persons at Ankleshwar; and

(d) whether any arrests have been
made in this connection?

The Minister of Mines and Fuel
(Shri K. D. Malaviya): (a) and (b).
Some complaints have been received
and are being enquired into; action
would follow on the basis of the
result of the enqury;

(c) and (d). The matter is being
investigated by the police,

Foundry Forge Factory at Ranchi

3% Shri Subodh Hansda:
326.9 shri 8. C. Samanta:

Will the Minister of Steel and
Heavy Industries be pleased to state:

(a) whether the detailed project

report for the Foundry Forge Factory
at Ranchi has been submitted by

Mesrs. Technoexport, Prague io
Heavy Engineering Corporation; and

(b) if so, when and the details
thereof?
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The Minister of Steel and Heavy
Industries (Shri C, Subramaniam):
(a) and (b). The Foundry Forge
Plant, being set up at Hatia near
Ranchi, will provide the necessary
castings, forgings, rought machined
components and finished rolls requir-
ed for the Heavy Machine Building
Plant. The plant is being set up in
three stages, to correspond to the
needs (80,000 tons) of the Heavy
Machine Building Plant.

2. The Detailed Project Report for
the first two stages of the Plant was
received from Messrs. Technoexport,
Prague in November, 1959, and
accepted in April 1960.

3. The Detailed Project Report for
the Third stage of the plant has just
been received from Messrs. Techno-
export, Prague and is being examin-
ed, by the Heavy Enginecring Cor-
poration Limited, Ranchi.

Bye-Products in Neyveli Lignite
Project
Shri S. C. Samanta:

#327. { Shri Subodh Hansda:
| Shri M. L. Dwivedi:

Will the Minister of
Fuel be pleased to state:

Mines and

(a) how the bye-products in the
Neyveli Lignite Project are going to
be utilised;

(b) whether any planning and
research were carried out in the
matter; and

(¢) if so, whether private parties
are coming forward to exploit the
bye-products?

The Minister of Mines and Fuel
(Shri K, D. Malaviya): (a) The bye-
products obtained in the Integrated
Neyveli Lignite Project, to the
extent they are not required for use
in the Project, will be sold to other
COnsSumers.

(b) and (c). Laboratory tests on

the utilisation of the bye-products
are being carried out in the Project
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Laboratory. Interested parties such
a5 the Central Fuel Research Insti-
tute, Jealgora, National Metallurgical
Laboratory, Jamshedpur and Bhadra-
vati Iron and Stecl Works, Mysore,
are also conducting tests in this
regard. The Government of Madras
have also constituted a Committee to
cxamine the potentiality of the use
of the bye-products of the Project.

Enquiries are being received from
private parties regarding the exploita-
tion of the bye-products. The results
so far obtained of the laboratory
tests are being made available to all
those who send in requests for the
same.

Palai Central Bank

Shri A. K. Gopalan;
328 Shri Imbichibava:

Shri Vasudevan Nair:
| Shri E. Madhusudan Rao:

Will the Minister of Finance be
pleased to siate:

{a) why no action has been taken
so far against the Directors of Palai
Central Bank for misfeasance;

(b) what is the total amount realis-
ed by the Official Liquidator by the
sale of movable and immovable pro-
perties separately held by the Bank
upto the end of March 1962; and

(¢} whether there is any prospect
of paying anything further to the
depositors in addition to the dividend
of 40 nP in the rupee already paid?

The Deputy Minister in the Minis-
try of Finance (Shrimati Tarkeshwarl
Sinha): (a) Necessary evidence that
may be required in misfeasance pro-
ceedings is being collected.

(b) Rs. 2,91,73,499 on sale of mov-
able property. Rs, 13,88,072 on sale
of immovable property.

(c) As the funds available at pre-
sent are not sufficient further pay-
ments to depositors will depend main-
Iy on the extent of future recoveries.
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Rourkela Steel Plant

*329. Shri Vidya Charan Shukla:
Will the Minister of Steel and Heavy
Industries be pleased to state:

(a) whether any attempt has been
made 1o compute the loss to the
nationa] exchequer and to the Hindus-
tan Steel Ltd., because of the frequent
break-downs and delays in commis-
sioning various parts of the Rourkela
Steel Plant;

(b) if so, what loss 1s eslimated to
be in rupee as well as in foreign
exchange till now;

(¢) whether any action has been
taken to fix responsibility for such
loss; and

(d) if so, particulars thereof?

The Minister of Steel and Heavy
Industries (Shri C. Subramaniam):
(a) to (d). It is not possible to com-
pute the loss in production on account
of the break-downs and delays in
quantitative  terms. Appropriate
action is taken in all cases, depending
on the nature of the delay or break-
down,

Revision of Coal Target

*330. Shri Yallamanda Reddy: Will
the Minister of Mines and Fuel be
pleased to state:

(a) whether there is any proposal
tor upward revision of the Third
Five Year Plan coal target from 87
million tons to 104 million tons;

(b) whether it is a fact that the
private sector will now be allocated
a larger share of the proposced
increase in coal production; and

(c) if so, the reasons for allocating
larger share to private sector?

The Minister of Mines and Fuel
(Shri K. D. Malaviya): (a) to (c). The
target of coal production during the
Third Plan still stands at 97 million
tons. What has transpired is that the
private sector of the industry, which
was assigned a target of 17 million
tons of additional produection, has, in

the applications it submitted for uti-
lisation of the World Bank loan,
made additional offers of about 7
million tons, Tentatively, these offers
have been accepted for the purpose
of allocation of the World Bank loan.
Whether the target itself would need
revision is still under the considera-
tion of Government. In the mean-
time, rail transport is being planned
te take care of the additional offers
of coal production from the Industry.

Kanpur-2 Aircraft

" { Shri E. Madhusudan Rao:
331. -\ Shri Raghunath Singh:

Will the Minister of Defence be
pleased to state:

(a) the total cost of Kanpur-2
aeroplane built at Kanpur;

(b) the details of future plans in
the project; and

(e) whether it is a fact that it
climbed over 21,000 feet during the
last flight?

The Minister of State in the Minis-
try of Defence (Shri Raghuramalah):
(a) The aircraft is still in the deve-
lopment stage, As such the details
of cost are not yet available,

(b) The future plans would be
decided after the aircraft has been
evaluated and the type-certification
awarded.

(e) Yes, Sir.
Gorakhpur Aerodrome

Shri P. C. Borooah:
Shri Raghunath Singh:
+332. { Shri Bishwanath Roy:
Shri Bibhuti Mishra:
Shri R. S. Tiwary:

Will the Minister of Defence be
pleased to state:

(a) whether it is a fact that Gov-

ernment propose to develop the
Gorakhpur aerodrome into an air
base;
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(b) if so, what is the cost of the
scheme; and

(¢) what considerations have made
the Government to take this decision?

The Minister of State in the Minis-
try of Defence (Shri Raghuramaiah):
(8) Gorakhpur which was military
airfield will again be used for the
IAF. Civil flying will not be affected.

(b) and (c). It is not in public
interest to give this information.

Engineering Colleges in Punjab

*333, Shri D. C Sharma: Will the
Minister of Scientific Research and
Cultural Affairs be pleased to state:

(a) the number of engineering
colleges proposed to be opened in
Punjab during the Third Five Year
Plan period and whether places have
been selected for them; and

(b) if so, the names of the places?

The Minister of Scientific Research
and Cultural Affairs (Shri Humayun
Kabir): (a) and (b). A Regional
Engineering College is proposed to
be established at Kurukshetra.

Exploitation of Low Grade Minerals

*334, Shri Vidya Charan Shukla:
Will the Minister of Mines and Fuel
be pleased to state:

(a) whether Government's atten-
tion has been drawn to g recent state-
ment made by the Director, Indian
Bureau of Mines saying that time had
come to exploit low grade minerals
on commercial scale to meet the
shortage of different kinds of minerals
in the country; and

(b) whether this is the
view of Government?

official

The Minister of Mines and Fuel
(Shri K. D. Malaviya): (a) Yes, Sir.

(b) Yes, Sir. In the interests of
conservation of resources, gven in res-
pect of minerals in which there may
not be any shortage in the country,
the time is always opportune to ex-
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plore ways and means of utilising
not only the comparatively lower
grades in particular minerals but also
such part of those minerals as are be-
ing produced incidental to the mining
of the higher grade deposits but are
at present not being utilised As part
of this policy, for example, consider-
able importance has been given n the
Third Plan to the establishment of
more washeries both for coking and
non-coking coal. Provision has also
been made in the Plant for setting
up facilities for the beneficiation of
lower grades of manganese ore. The
feasibility of sintering and other
methods for utilising iron ore fines
is also being examined. In fact, the
recent observations of the Director,
Indian Bureau of Mines were made
while conducting a Press party to
see the various pilot plant equipment
in the Bureau at Nagpur designed
for experiments regarding beneflcia-
tion of various minerals.

Rourkela Steel Plant

*335. Shri Yallamanda Reddy: Will
the Minister of Steel and Heavy
Industries be pleased to state:

(a) whether Government have re-
ceived the report of the official team
of experts sent by the West German
Governmnet to enquire into the
working of the Rourkela Steel Plant;
and

(b) if so, what are the contents of
the same?

The Minister of Steel and Heavy
Industries (Shri C. Subramanian):
(a) No, Sir.

(b) Dose not arise.

Precision Instruments Factory

[ Shri A. K. Gopalan:
*336. \ Shri P. Kunhan:

Will the Minister of Steel and
Heavy Industries be pleased to state:

(a) whether Government have made
any decision regarding the location
of the precision instruments factory
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allotted for Kerala during the Third
Five Year Plan;

(b) if so, which is the place selec-
ted; and

(c¢) what progress has been made
in the setting up of the project?

The Minister of Steel and Heavy
Industries (Shri C. Subramaniam):
(a) to (c). The question will be
answered by the Minister for Com-
merce and Industry on a later date.

Sindri Fertilizer Factory

363. Shri D. C, Sharma: Will the
Minister of Steel and Heavy Indust-
ries be pleased to state:

(a) whether the report of the Com-
mittee appointed by Government to
suggest measures for ensuring nor-
mal and uninterrupted production In
the Sindri Fertilizer Factory has
been examined;

(b) if so, its broad recommenda-
tions; and

(e) the steps taken to implement
the game?

The Minister of Steel and Heavy
Industries (Shri €. Subaramaniam):
(a) The Committee was appointed by
the Board of Directors of the Fertili-
zer Corporation. Its report has been
examined by the Board.

(b) A statement is laid on the
Table of the Lok Sabha, [See Appen-
dix I annexure No. 53].

(¢) The Board has accepted the
recommendations and has directed
the Management to implement them.

Iron and Steel Requirement of
Andhra

364. Shri E. Madhusudan Rao: Will
the Minister of Steel and Heavy In-
dustries be pleased to state:

(a) the estimated total require-
ments of iron and steel of Andhra
Pradesh for the year 1961-62 and for
the subsequent years of the Third
Five Year Plan;

(b) whether the total reqguirements
of the State were met for the year
1961-62; and

(e) if not, the reasons therefor?

The Minister of Steel and Heavy
Industries (Shri C, Subramaniam):

(a) to (c). Demands and allotme:
of States' quotas are received and
made only restricteq categories viz.
sheets and wire. For other categories
full requirements can be indented for.
The details of the demand (require-
ment), allotment and despatches (sup-
plies) to Andhra Pradesh for 1961-62
are furnished below:

(in Metric tons)

Demand 120,260
Allotment 30,233
Despatches 12,044(*)

(*) From April 1961 to February 1082,

The estimated total requirements
for the remaining four years of the
Third Five Year Plan, as furnished
by the Siate Government are 654,000
tons. Demand for categories other
than sheets and wire is being gene-
rally met. As the availability of the
restricted categories is far less than
the demand, equitable distribution is
being made of the available material.

The system of allocation of pig
iron was abolished from 1th July,
1959. No consolidated demands are,
therefore, received from the States
and no periodical allotment is made
since 1st July 1959. Consumers can
obtain pig iron direct from the stock-
holders without any authorisation or
indent on Producers through the Iron
and Steel Controller for their require-
ments 5,874 tonnes were despatched
(supplied) to the State during the pe-
riod from April, 1981 to February,
1962.

Central Government Empleyees

365. Shri Indrajit Gupta: Will the
Minister of Home Affairs be pleased
to state the latest figures, depart-
ment-wise, of Central Government
employees who stand dismissed, dis-
charged or removed from service in
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connection with the all-India Strike of
July, 19607

The Minister of State in the Minis-
try of Home Affairs (Shri Datar):
A statement giving the latest position
is laid on the Table of the Lok
Sabha,

STATEMENT

Ministry, Department No. Dis- No, Dis-

missed charged

removed from

from service service
Audit Deptt. . 17 36
P.& T. Deptt. 8 I
Railways . 67 5
Defence . . . 38 14
Overseas Commus.

Service . 1 4
Health . . . . 1
Food and Agriculture 5

Total . . 136 61

Besides, 11 persons werc compulsorily
retired from service as fullows :-

P&T. . . 4
Audit Deptt. . 6
Overseas Comm

Serviee . . 1
Total . 11

Funds to States for Rural Housing
Schemes

366. Shri E. Madhusudan Rao: Will
the Minister of Finance be pleased
to state the allocation of funds to the
different State Governments for the
Rural Housing Schemes for the year
1962-637

The Minister of Finance (Shri
Morarji Desai): The allocations of
Central Assistance during 1962-63 for
the wvarious heads of development, in-
cluding housing have not yet been
worked out by the Planning Commis-
sion.

Persons Drowned in Jumna

367. J Bhri E. Madhusudan Rao:
7\ Shri Sham Nath:

Will the Minister of Home Affairs
be pleased to state:
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(a) the total number of persons
drowned in Jumna on the Baisakhi
Day (13th April, 1962); and

(b) the measures taken by Gov-
ernment to save the people by dorwn-
ing?

The Minister of State in the Ministry
of Home Affairs (Shri Datar): (a)
Nine.

(b) (i) Police force was deputed for
maintaining law and order and to
help rescue operations at the Jumna
Ghats.

(ii) At the dangerous Ghats, where
the water was deep, TrTOpes were
spread and fixed to prevent bathers
from entering into deep water.

(iii) Loud speaker sets were instal-
led to warn the bathers from going
into deep water.

(iv) Boats were kept on the danger-
ous ghats with divers and swimmers
to start rescue operation at the time
of emergency.

(v) Fire Brigade men were employ-
ed for rescue operations.

Military Training School, Andhra

368. Shri E. Madhusudan Rao: Will
the Minister of Defence be pleased
to state:

(a) whether it is a fact that there
is a propsal to establish a military
training school in Andhra Pradesh
during the Third Five Year Plan
period; and

(b) if so, the details thereof?

The Minister of State in the Min-
istry of Defence (Shri Raghuramaiah):

(a) and (b). Projects of the De-
fence Ministry are not linked to the
Five Year Plans.

There is a requirement for addi-
tional training establishments for 1
Army and the Air Force and details
relating to their location, cost etc,
are under consideration.
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A Sainik School for training boys of
age-group 9 years to 18 years to enter
the National Defence Academy has
however recently been established at
Korukonda in Andhra Pradesh.

Higher Secondary Education Exami-
nation Board

369. Shri E. Madhusudan Rao: Will
the Minister of Education be pleased
to state:

(a) whether it is a fact that an All
India Board is being set up by Govern-
ment of India to conduct  Thigher
secondary examinations throughout
the country;

(b) it so, the details thereof;

(c) whether the Board will work
directly under the Education Ministry;
and

(d) whether the Public Schools will
also be governed by the Board?

The Minister of Education (Dr. K. L.
Shrimali): (a) The Ceniral Board of
Secondary Education, Ajmer has re-
constituted itself for the purpose of
conducting an all-India secondary edu
cation examination;

(b) & (d). A copy of the Constitu-
tion of the Board is laid on the Table
of the Lok Sabha, [Placed in Library.
See No. LT-57|62].

(c) The Central Board of Secondary
Education is an autonomous and inde-
pendent body registered under the
Societies Registration Act. The Edu-
cational Adviser to the Government of
India functions as the Controlling
Authority of the Board.

Archaeological Excavations in Narasi-
pur Taluk (Mysore District)

0. [ Shri Siddiah:
'\_Shr! Hem Barua:

Will the Minister of Scientific Re-
search and Cultural Affairs be pleased
to state:

(a) whether the Archaeological
Department of Mysore conducted ex-
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cavations in a site near Kendanakop-
palu village in Tehsil Narasipur
Taluk of Mysore District recently;

(b) if so, the progress made so far;

(¢) what are the findings of the
archaeologists;

(d) whether the excavation will be
continued; and

(e) what is the financial and tech-
nical assistance given by the Central
Government to conduct these exca-
vations?

The Deputy Minister in the Ministry
of Scientific Research and Cultural
Affairs (Dr. M. M. Das): (a) The
State Archaeological Department has
carried out excavations at T. Narasi-
pur in Mysore District. But the site
is not near Kendanakoppalu Village,

(b) No progress report has been re-
ceived for the work done in 1961-62.

(c) Does not arise.

(d) The work is expected to be
completed by the end of April, 1962,

(e) Financial assistance  of
Rs. 2,750]- for excavation work during
the year 1961-62 has been given. No
technical assistance has been given.

Vijnan Mandirs in Mysore

371. Shri Siddiah: Will the Minister
of Scientific Research and Caultural
Affairs be pleased to state:

(a) how many Vijnan Mandirs will
be started in Mysore State during the
Third Five Year Plan period;

(b) the places where they will be
established; and

(c) whether one will be started in
Mysore District?

The Deputy Minister in the Ministry
of Scientific Research and Cultural
Affairs (Dr. M. M. Das): (a) Phased
programme for the establishment of
Vijnan Mandirs in the State during
the Third Five Year Plan has yet to
be drawn up by the State Govern-
ment.
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(b) and (c¢). Do not arise.
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Sindri Fertilizers and Chemicals Ltd.

Shri S. C. Samanta;
375. { Shri Subodh Hansda:
Shri M. L. Dwivedi:

Will ‘the Minister of Steel and
Heavy Industries be pleased to state:

(a) whether proper cost accounting
system has been introduced in the
Sindri Fertilisers and Chemicals
Limited;

(b) if so, when; and

(c) if not, the steps taken in the
matter?

The Minister of Steel and Heavy
Industries (Shri C. Subramaniam):

(a) Yes, Sir.

(b) Since 1952, when thc¢ Company
started functioning.

(c) Does not arise.

Marine Insurance Law

Shri Raghunath Singh:
376. Shri S. C. Samanta:

Shri Subodh Hansda:

Shri M. L. Dwivedi:

Will the Minister of Finance be
pleased to state:

(a) whether Government of India
are contemplating to enact a Statute
for Marine Insurance Law as recom-
mended by the Law Commission on
the general lines of English Marine
Insurance Act of 1906; and

ib) if so, the details thereof?

The Minister of Finance (Shri

Morarji Desal): (a) The Law Com-
mission’s recommendations are being

examined and no decision has yet
been taken.

(b) Does not arise.
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Basic Education

879. Shri D. N. Tiwary: Will the
Minister of Education be pleased to
state:

(a) whether it is proopsed to bring
the basic education to a common
standard throughout the country;

(b) whether different patterns are
followed in different States;

(c¢) whether the basic education in
some of the States are devoid of all
basic ingredients; and

(d) if so, steps taken or proposed to
be taken in the matter?

The Minister of Education (Dr. K. L.
Shrimali): (a) No, Sir.

(b) No, Sir. The fundamental con-
cept of basic education as accepted is
the same in all States, but the stages

320 (Ai) LSD—3.

of development differ from State to
State.

(c) Government has no information.

(d) Does nol arise.

Indian Army Officer Missing in Congo

380. Shri D. C. Sharma: Will the
Minister of Defence be pleased to
refer to the reply given to Starred
Question No. 103 on the 20th March,
1962 and state:

(a) whether the missing Indian
Army Officer working with TU.N.
Forces has since been located In
Katanga; and

(b) if so, the details thereof?

The Minister of State in the Ministry
of Defence (Shri Raghuramaiah): (a)
No, Sir.

(b) Does not arise.

Punishment to Defaulting Officers

[ Shri Harish Chandra
38l. ;' Mathur:
| Shri Morarka:

Will the Minister of Home Affairs
be pleased to statc what punishment,
if any, has been given to the defaul-
ting officers in the light of the con-
clusions of Estimates and Public
Accounts Committees of Parliament
during the years 1960-61 and 1861-
627

The Minister of State in the Minis-
try of Home Affairs (Shri Datar):
The information is being collected.
A statement will be laid on the table
of the House after full information
is received.
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Bailadila Project in M.P.

ggg, J Shri Subodh Hansda:
| Shri S. C. Samanta:

Will the Minister of Mines and
Fuel be pleased to state:
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(a) whether it is a fact that time
schedule for opening the Bailadila
project in Madhva Pradesh could
not be maintained:

(b) if so, the reasons therefor; and

(c) when it is expected to be com-
pleted?

The Minister of Mines and Fuel
(Shri K. D, Malaviya): (a) to (e).
The mines {0 be opened in the Baila-
dila area have to start production by
early 1966, since 4 million tons of
iron ore are to be exported annual-
ly from that area to Japan from the
middle of 1966. There are a number
of distinct deposits in the area, On
behalf of the National Mineral Deve-
lopment Corporation, the Bureau of
Mines will soon complete detailed
exploration of two deposits and are
expected to submit their reports on
those two deposits by the end of
July this wyear; mcanwhile, their
field parties will proceed to a third
deposit. As the Bureau completes
this work, detailed project report on
each deposit will be prepared by
the Corporation and  thereafter
necessary equipment will be obtain-
ed and installed. Though the re-
ports of the Bureau on the first two
deposits are now expected a few
months later than originally sche-
duled, on the whole it is still ex-
pected that production will be com-
menced in 1966 as scheduled.

Government servants conduct Rules

384. Shri §. M. Banerjee: Will
the Minister of Home Affairs be
pleased to state:

(a) whether Section 4-A and 4-B
of the Government Servants Con-
duct Rules are still made applicable
to Central Government employees
despite ruling of the Supreme Court
and Bombay High Court; and

(b) if so, the reason for the same?

The Minister of State in the Min-
tsiry of Home Affairs (Shri Datar):
(a) and (b). Although a Bihar Gov=-
ernment Servants Conduct Rule
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similar to Rule 4(A) of the Central
Civil Services (Conduct) Rules has
been declared by the Supreme Court
to be only partially valid, Rule 4(A)
of the Central Civil Services (Con-
duct) Rules has not been the sub-
ject matter of a decision by the Sup-
reme Court. The Bombay High
Court has held the Central Civil
Services (Conduct) Rules 4(A) to be
valid and that judgment is at pre-
sent under appeal in the Supreme
Court. The question  therefore, of the
Rule having become inapplicable
does not arise.

Rule 4(B) of the Central Civil
Services (Conduct) Rule has, howcver,
been held ultra vires of the Consti-
tution by the Bombay High Court but
is in appeal in the Supreme Court.
Pending a decision in the Supreme
Court the applicability of the Rule to
Central Government servants in the
State of Maharashtra will no doubt
be decided with reference to the judg-
ment of the Bombay High Court.

Production of Boots in H.&S. Factory
Kanpur

385. Shri S. M. Banerjee: Will the
Minister of Defence be pleased to
state:

(a) the progress that has so far
been made regarding production of
boots in Government WHarness and
Saddlery Factory, Kanpur;

(b) the number of pairs produced
annually; and

(c) how the price compares with
the price of pair of similar boots pro-
duced by private companies?

The Minister of State in the Minis-
try of Defence (Shri Raghuramailah):
(a) and (b). Manufacture of Boots
in the Harness & Saddlery Factory,
Kanpur was commenced in Decem-
ber, 1981, and upto March, 1962, a
quantity of 13,772 pairs were manu-
factured.

(c) The actual cost of production is
oot yet available, manufacture having

started only recently, but it would
compare favourably with the prices
of boots produced elsewhere, DBoots
manufactured in the Harness & Sad-
dlery Factory are of a better and
more lasting quality and, therefore,
more cconomical in the long run than
those procured from the trade.

Production of Trucks

386. Shri S. M. Banerjee: Will the
Minister of Defence be pleased to
state:

(a) whether production of trucks
has gone up in 1961;

(b) if so, how it compares with

1960 figures: and

(c) whether the cost has further
been reduced?

The Minister of State in the Minis-
try of Defence (Shri Eaghuramaiah):
(a) Yes, Sir.

(b) The comparative figures of
production of Shaktiman and Nissan
Trucks for the years 1960 and 19861
are as follows:—

1960 1961
Shaktiman 858 1248
Nissan, 205 595

(¢) The actual cost of production
during the year 1961-62 has not yet

been compiled.

Indian Participation in Military
Tattoo at Edinburgh

287 f Shri Raghunath Singh:
) 1 Shri Indrajit Gupta:

Will the Minister of Defence be
pleased to state:

(a) whether it is a fact that Indian
forces are participating in the Mili-
tary Tattoo being held at Edinburgh;
and

(b) if so, the details thereof?

The Minister of State in the Minis-
try of Defence (Shri Raghuramalah):
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(a) At the invitation of the Gov-
ernment of the UK. an Indian con-
tingent is being sent partly from
Gaza and partly from India, to par-
ticipate in the Military Tattoo to be
held at Edinburgh.

(b) From Gaza—Officer —1
Bandsmen—52

Adm. personnel - — 4
From India—Officers —3
Bandsmen —22

Cavalry personnel—30
Adm. personnel — 4

Common script for Indian Languages

388. Shrimati Maimoona Sultan:
Will the Minister of Education be
pleased to state:

(a) whether the Central Advisory
Board of Education in their session
held in January, 1962 at Jaipur con-
sidered the aquesion of cvolving a

common scripot for all Indian langua-
ges;

(b) if so, the main points consider-
ed by the Board in this regard:

(c) what recommendations, if any,

were made in regard to this guestion;
and

(d) action taken or proposed to be
taken in the matter?

The Minister of Education (Dr. K. L,
Shrimali): (a) to (d). A statement is
laid on the Table of the House.

STATEMENT
ta) Yes, Sir.

(b) and (c). The Board desired
that the question of a common seript
for all Indian languages should be
further studied by the Ministry of
Education and the results thereof
may be placed before the Board in
due course,

{d) The following steps have so
far been taken by the Ministry for
the popularisation of Devanagari
Script which will indirectly help its
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adoption as a common script for all
Indian languages:—

(i) Appointment of a Committee
of Linguists to examine the
needs of Dcvanagari Secript
and to suggest appropriate
symbols or diacritical marks
for making it suitable for
other Indian languages;

(ii) Preparation of bi-lingual
readers in Devanagari and
regional scripts; and

(iii) Grant of financial assistance
to Voluntary Hindi Organi-
salions for publishing litera-
ture in regional languages in
Devanagari Seript,

Free and Compulsory Education

389. Shrimati Maimoona Sultan: Will
the Minister of Education be pleased
to state:

(a) whether the Ceniral Advisory
Board of Education in its Session held
at Jaipur in January this ycar recom-
mended that the Central Government
in consultation with the State Gov-
ernments fix a deflinite time limiy for
the relalisation of the provision of the
Consiitution for providing free and
compulsory education for all children
upto the age of 14; and

(b) if so, what action has been
taken in this regard?

The Minister of Education (Dr. E.
L, Shrimali): (a) Yes, Sir.

(b) The recommendation hag al-
ready been taken up with the Plan-
ing Commission.
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Recognition of Indore Ruler

393. Shri Birendra Bahadur Singh:
Will the Minister of Home Affairs be
pleased to state:

(a) whether it is a fact that three
claimants have moved the Union Gov-
ernment for securing recognition of
Indore Ruler;

(b) what are their names and cre-
dentials: and

(c) whether  Government hove
taken any decision on this matter?

The Minister of Home Affairs (Shri
Lal Bahadur Shastri): (a) Yes

(b) (i) His Highness Tukoji Rao
Holkar, father of the deceased
Ruler;

(ii) Shri Malhar Rao Holkar, a
distant cousin of the deceasea

Ruler; and
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(iii) Shrimati Usha Devi Malhotra,
daughter of the deceased
Ruler.

(¢) The matter is still under consi-
deration.

Consumption of Liguor in Delhi

394, Shri Birendra Bahadur Singh:
Will the Minister of Home Affairs be
pleased to state:

(a) whether it is a fact that the sala
and consumption of liquor, both im-
ported and country-made, is on notice-
able increase in the Union Capital;
and

(b) what are the compurative
figures of sale and consumption for the
years 19060 and 1961 as also for the
first quarter of 19627

The Minister of State in the Minis-
try of Home Affairs (Shri Datar): (a)
and (b). The figures are:—

Kind of liquor 1960 1961 st T.

of 1962

gallons gallons  gallons

(1) Country

liquor 1,36,071 1,37,699 49,466
(2) Foreign

liquor 2,906,805 3,30,315 68,958

School Mid-Day Meal Scheme

395. Shri Indrajit Gupta: Will th2
Minister of Education be pleased to
state:

(a) whether the Indian Council of

Medical Research has worked out a
model menu for the school mid-day

meal scheme;

(b) whether the estwimated cost of
the model menu is 12 naye paise; and

(c) the details of the menu?

The Minister of Education (Dr. K.
L. Shrimali): (a) to (c). A statement
is laid on the Table of the House.
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STATEMENT

(a) Yes, Sir. The Nutrition Re-
search Laboratories of the Iladian
Council of Medical Research have
compiled a series of menus for school
meal programmes. Fifty-two diiferent
menus are available to meet the re-
quircments of the different parts of
the country.

(b) The cost of the menus varies
partly according to its content and
partly according to prices of commo-
dities in the locality. On the whole,
it may be taken to be between 9 naye
paise and 12 naye paise.

(c) The suggested menus includes
the following food articles per child
per day:—

Cereals and Millets 2.5 ozs.
Pulses I 03
Leafy vegetables I,
Nop-leafy vegetables 1 »
0il I w
Condiments and salt To taste

The nutritive value of these menus
in terms of calories varies from 450 to
600, of protein from 15 to 23 grams, in
addition to adequate quantities of
calcium, iron, vitamins A, Bl ang B2
and C, Thiamine and Riboflavin.

School Mid-Day Meals Scheme
in Kerala

396. Shri P, Konhan: Will the
Minister of Education be pleascd to
state:

(a) the grant given to Kerala State
for the school mid-day meals scheme;

(b) whether Government of India
have been informed that the sanction-
ed amount is insufficient; and

(¢) whether it is a fact that the
scheme has been dropped in many
schools for lack of funds?

The Minister of Education (Dr. E
L. Shrimali): (a) to (c). A statement
is laid on the Table of the House.
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STATEMENT

(a) It is not possible to indicate the
amount of Central assistance given to
Kerala for the School Mid-day Meals
ag the Central assistance is not given
scheme-wise. It is given to all edu-
cational schemes in the plan taken
together.

(b) The State Government has re-
cently approacheg the Planning Com-
mission with the request that a grant
equivalent to 1|3 of the total expendi-
ture involved in the implementation
of the scheme should be given by the
centre. The matter is under consi-
deration.

(¢) Ne, Sir.

Merit Scholarships to Poor University
students of Kerala

397, Shri P. KRunhan: Will the
Minister of Eduncation be pleased to
state:

(a) the amount of assistance given
to the Kerala State Government for
the grant of merit scholarships to
poor students to conduct their Uni-
versity education during the year
1961-62 under the National Scholar-
ships Scheme;

(b) the amount spent out of this
by the State Government; and

(c) whether it has come to the
notice of the Government of India
that most of the students who were
sanctioned scholarships have not re-
ceived the money even though the
educational year is coming to a close.

The Minister of Education (Dr., K.
L, Shrimali): (a) Rs. 1,01,700-.

(b) The information is being col-
lected from the State Government

(c) No, Sir.
™™
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Reforms in Electoral Law

399, Shri Basappa: Will the Minis-
ter of Law be pleased to state:

(a) whether Government are consi-
dering the reforms to be introduced
in the Electoral Law in the light of
the experience gained in the Third
General Elections of 1962; and

(b) if so, what are the reforms
contemplated?

The Deputy Minister in the Minis-
try of Law (Shri Hajarnavis): (a)
Since the Third General Elections have
just concluded, Government have not
yet taken up for consideration the
question whether any amendments io
the electoral law are necessary.

(b) Does not arise.
Political Sufferers

400. Shri Basappa: Will the Minis-
ter of Home Affairs be pleased to
state:

(a) how many political sufferers
and their dependents have been pro-
vided with means of livelihood, pen-
sions and free education to their
children; and

(b) how are the martyrs of free-
dom remembered and honoured?
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The Minister of State in the Minis-
try of Home Affairs (Shri Datar): (a)
Rehabiliiation of political sufferers is
primarily the responsibility of tiac
State Governments who have formi.
lated their own schemes for the pur-
pose such as cash grant, land grant,
educational concessions 1o children of
political sufferers, etc. The informa-
tion asked for is not, therefore, readily
available.

(b) This matter also falls within the
discretion of the State Governments
and it is up to them to commemoraie
the martyrs in the way considered
most suitable.

Safeguards for Linguistic Minorities

401. Shri Basappa: Will the Minis-
ter of Home Affairs be pleased to
state:

(a) whether there is any examina-
tion of the safe-guards provided for
linguistic minoritics in different States;
and

(b) if so, what are the findings of
such an examination?

The Minister of State in the Minis-
try of Home Affairs (Shri Datar): (a)
and (b). As proposed in Article 350B.
of the Constitution, a Specinl Officer
designated as Commussioner for
L.nguistic Minorities investigates all
matters relating to safeguards provid-
ed for linguistic minorities and reports
to the President upon these matiers
from time %o time. Three reports of
the Commissioner have already been
laid on the Table of the House.

Border Disputes between Mysore
-../ and Maharashira

Shri Basappa:
402. {Shri Daji:

Will the Minister of Home Affairs
be pleased to state:

(a) whether the committee on bor-
der disputes between Maharashtra and
Mysore is meetling in the near futurc;
and
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(b) whether there is agreement bet-
ween the representatives of the Maha-
rashira and Mysore Governments?

The Minister of Home Affairs (Shri
Lal Bahadur Shastri): (a) Yes.

(b) The Committec has not submit-
ted its report to the two Governments
as yet.
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Chief Ministers’ Meetings on Safe-
guards for Linguistic Minorities

406, Shri Mohsin: Will the Minister
of Home Aflairs be pleased to state
what steps have been taken tp see that
the decision taken in the meetings of
the Chief Ministers of the States held
on the 31st May and 1st June, 1961 and
on other dates regarding safeguards to
linguistic minorities are implemented?

The Minister of State in the Minis-
try of Hom> Affairs (Shri Datar): The
decisions have been communicated to
all the State Governments ani other
concerned authorities, and a Commit-
tee of Vice-Chairmen of Zonal Coun-
cils, has been set up under the Chair-
manship of the Union Home Minister
to keep in touch with the working of
the safeguards. The Commissioner for
Linguistic Minorities is also looking
into the matter.

Production of Iron and Steel

Shri Ramanathan Chettiar:
Shri Warior:

, Shri Vasudcvan Nair:

| Shri Daji;

407.

Will the Minister of Steel and
Heavy Industries be pleased to state:

(a) the production of iron and steel
in the three Steel Plants in the publie
scctor during the first year of the
Third Five Year Plan against the tar-
gets laid down in this behalf;

(b) the production of iron and steel
in the private sector and how does it
compare with the allocation of tar-
gets made for them during the Third
Five Year Plan (upto-date); and

(c) whether the rated capacity of
all these plants (both in the public
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and private sectors) is being fully
wutilised?

The Minister of Steel ang Heavy
Industries (Shri C. Subramaniam):
(a) and (b). The production of iron
and steel in 1961-62 was as below:

Pig iron Steel
for sale ingots

MAY 1, 1962

(in tonnes)
Bhilai Steel Project . 446,000 789,000
Rourkela Steel Project 117,000 354,000

Durgapur Steel Project 290,000 463,000
TISCO . 1,650,000
IISCO . 240,000 930,000

1,093,000 4,186,000

The above production was against
the target for production of 4'8 mil-
lion tons of steel ingots in the first
year (1981-62) of the Third Five Year
Plan.

(c) No, Sir. The rated capacity of
the plants is 1 million ton of ingots,
except TISCO where the rated capa-
city is 2 million tons. By the end of
the year 1961-62, the steel plants of
TATAS, 1ISCO and Bhilai Steel Prn-
ject had achieved a rate of production
of more than 909, of the rated capa-
-city; the production of the Durgapur
and Rourkela Steel Projects is still
below the full rated capacity. Their
production is expected to come up
after all the units of these two plants
are fully commissioned.

Scrap Committee

408, Shri Vidya Charan Shukla: Will
the Minister of Steel ang Heavy In-
duostries be pleased to state:

(a) the main recommendations of
the committce which was appointed to
examine the scrap problem in the
country; and

(b) by what time Government are
likely to complete the examination of
‘these recommendations?
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The Minister of Steel and Heavy
Industries (Shri C. Subramaniam): (a)
and (b). The Scrap Committee’s Re-
port is being examined and Govern-
ment’s decisions will be announced
shortly.

Iron Ore Fines

409. Shri Morarka: Will the Min-
ister of Mines and Fuel be pleased
to state:

(a) the total quantity of iron ore
fines available in India;

(b) what are the possible uses of
the above; and

(c) what quantity is exported?

The Minister of Mines and Fuel
(Shri K. D. Malaviya): (a) Pieces of
iron ore of less than " in size are
generally known as iron ore fines be-
cause, as such, they cannot generally
be charged into blast furances. The
percentage production of such fines in
iron-ore mining was limited so long
mining was mainly by manual me-
thods and of boulders and such float
ore. The substantial expansion of
iron-ore production required lately
has necessitated, however, large scale
mining of massive deposits including
removal of overburden and increasing
use of mechanised equipment for the
purpose; under these changed condi-
tions, depending particularly on the
nature of the deposits, the production
of such fines ranges between 25 to
40 pc. of the run off mine ore.
Though no exact statistics are avail-
able for all iron-ore mines, a special
study was made little over a year ago
of the large mines using mechanical
equipment in the Bihar-Orissa area
and it was found that already dumps
totalling about 8 million tons of such
fines had accumulated; the available
quantity of such fines, further, is in-
creasing as iron-ore production ex-
pands and mechanical mining of mas-
sive deposits has to be done.

(b) The economic utilisation of such
fines, therefore, is already being con-
templated. Sintering is the most com-
mon process used elsewhere; in this
country, sintering plants have already
been installed in the Steel Plants at
Jamshedpur, Bhadravti, and Bhilai; a
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sinterning plant has already been
ordered for Rourkela; sintering is
also contemplated for Durgapur and
in the proposed Bokaro Steel Plant.
Detailed laboratory fests are also in
progress, the National Metallurgical
Laboratory as well as in the Buresu
of Mines, in respect of characteristics
of the ores from the particular large
mines and to test the economics not
only of sintering but also of other me-
thods such as briguetting and pellet-
ising.

(¢) The above studies will also re-
vea] the economic feasibility of ex-
porting fines, after treatment. At pre=
sent, except for marginal quantities
from Goa, no iron ore fines are being
exported.

Technicians not Returning from U.S.A.

410. Shri Anjanappa: Will the Min-
ister of Scientific Research and Cul-
tural Affairs be pleased to state:

(a) whether it is a fact that most
of the students who go to United
States for Higher Technical Education
do not come back to India and prefer
ic sottle down in U.S. even on minor
jobs; and

(b) if so, what steps Government
propse to take to make the best use
of these technicians for India’s pro-
gress?

The Minister of Scientific Resereach
And Cultural Affairs (Shri Humayun
Kabir): (a) 1939 Scientific and Tech-
nical Personnel with recent training
in U.S.A. were registered in the Na-
tional Register during the last 6 years,
Of them 891 or 46% have already re-
ported their return to India.

(b) The Government have taken cer-
tain steps to facilitate empolyment and
utilisation of Scientists and Technolo-
gists returning from abroad:—

(i) A separate register of those
scientific and technical personnel
who are receiving training or are
in employment in foreign countries
is maintained. The particulars of
the registrants are circulated to a
large number of employers in the
public and private sectors.
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(ii) Cases of suitable candidates
in the register are brought to the
notice of the various employing
agencies against their employment
notifications.

(iii) Abstracts of scientific and
technical job notifications are
printed in the Technical Manpower
Bulletin and circulated to the
Indian Missions abroad and to a
number of foreign institutions for
information of our scientists
abroad.

(iv) A Scientists’ Pool for tem-
porary placement and utilisation of
well qualified personnel until they
can secure regular employment in
the country, has been created.
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Correspondence Course of Delhi Uni-
versity

412, Shri A. S. Saigal: Will the
Minister of Education be pleased to
state:

(a) whether it is fact that Delhi
University would start the correspon-
dence course from the next acadcmic
year,

(b) which other Universities ‘have
also conveyed their willingness to
start such schemes from the next
year; and

(e) what action Government are
taking to popularise this scheme?

The Minister of Education (Dr. K. L.
Shrimali): (a) Yes, Sir.

(b) Apart from the Delhi Univer-
sity, the Universities of Aligarh, Bha-
galpur, Bihar, Gauhati, Gujarat,
Ranchi, Vikram, Saugar, SN.D.T.
(Women's) and Jabalpur have ex-
pressed their willingness to start Cor-
respondence Courses. At a meeting
he'd on 29th January, 1962, the Ex-
pert Committee on Correspondence
Course: and Evening Colleges recom-
mended that the Correspondence
Courses should be started at Delhi
University and the results watched.
Other Universities that wish to start
Correspondence Courses should in the
meanwhile work out the details of
their scheme, observing for a period
of about six months the Delhi experi-
ment in such courses.

(¢} A pamphlet to popularise the
scheme is under preparation.

Singareni Colllerles
Shri Yellamanda Reddy:
414, Shri M. R. Krishna:

|_ Shri Mohammad Elias:

Wil the Minister of Mines and Fuel
be pleased to state:

MAY 1, 19862
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(a) whether the Government of
Andhra Pradesh requested the Cen-
tral Government to permit the State
Government to retain control over
Singareni Collieries; and

(b) if so, what is the reaction of
the Central Government in this re-
gard?

The Minister of Mines and Fuel
(Shri K. D. Malaviya): (a) and (b).
The Government o. Andhra Pradesh,
sometime ago expressed their inabi-
lity to supply the requisite funds either
in the form of equily capital or loans
for the fulure expansion programme
of the Singarcni Collicries Company.
Realsing the importance of these coal
mines, the Government of India agreed
to provide the entire funds needed for
the devclopment programme of the
Company under the Third Five Year
Plan, and the Government of Andhra
Pradosh agreed that the Central Gov-
ernment should have majorily in the
equity participation and majority re-
presentation on the Board of Directors
of the Company. The precize details
of the revised organisational set up
of the Company were being worked
out in consultation with the Govern-
ment of Andhra Pradesh. In the mean-
time, however, the Govcrnment of
Andhra Pradesh have recently written
to the Government of India saying that
they arc reconsidering the whole posi-
tion. The matter is now under exa-
mination.

Calcutta Engineering College, Bally-
gunge, Calcutta

415, Shri Rama Krishna Reddy: Will
the Minister of Scientific Research and
Cultural Affairs be pleased to state;

(a) whether in view of the huge
demand for technical personnel and
Enginecrs, the Calcutia Engineering
College, Ballygunge, Calcutta will be

recognised by Government; and

(b} why rccognition was not given
by Government till now in spite of
years of meritorious coaching in En-
gineering given by such a college of
non-official effort and service?
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The Minister of Scientific Research
and Cultural Affairs (Shri Humayun
Kahir): (a) and (b). The Calcutta
Engineering College, Ballygunge had
been r~cognised from 1947 to 1952
when it was affiliated to the State
Council o Technical Education. The
recognition was not extended since the
institution was subsequently  disaffi-
liated by the State Council due to its
inability to maintan correct standards.

Canteen in 505 Army Base Workshop,
Delhi

416. Shri S. M. Banerjee: Wi'l the
Minister of Defence be pleased to
state:

(a) whether it is a fact that the
workers' canteen of 505 Army  Base
Workehon, Declhi  Cantonment  has
suffered a loss of about Rs. 10,000
during the last two vears;

(b) if so. the reasons for the same;

(¢) whether any court of inquiry
was cver held to  investigate the
causes; and

(d) if so, what are the findings of
the court?

The Mincier of State in the Minis-
try of Defence (Shri Raghuramaiah):
(a) and (b). There was no los: of
Ra. 10000 but there was a loss of Rs.
3N°4-99 nP. during the perind 31st July
1959 to 31st March, 1962. This loss was
due to the following factors:—

(i) overall increase in the prices
of commodities;

(ii) reluctance of workers to
agree to a proportionate increase
in the sale prices of the items sold
in the canteen to offset the in-
creased expenditure;

(iii) increase in the strength of
canteen staff and their wages to
ensure more efficient service.

(c) No, Sir.

(d) Does not arise.

Sindri Fertilizer Factory

417. Shri P. R. Chakraverti: Will
the Minister of Steel and Heavy In-
dustries be pleased to state:

{a) the number of emplovees under
different heads working in the Sindri
Fertilizer Factory;

(b) whether there is any Union of
these employees duly constituted and
functioning;

(¢) whether there is any provision
for grant of bonus or some form of
ad hoc payment tn the employees; and

(d) if so, when Government propose
to sanction the payment this year?

The Minister of Stel and Heavy
Industries (Shri C. Swubramaniam):
(a) The position as on 31-3-1962:—

Officers . . 93
Supervisory (Technical) . 611
Supervisory (non-technical) 85
Non-Supervisory (Technical) . 3,909
Non-Supervisory (non-technical) 1,146
Class IV 1,244
Mazdoors - ) . 1,984
Casual Mazdoors (average) . 348

ToTaL 9,420

(b) Yes. There is a registered Union
called the Fertilizer Factory Workers
Union which has been recognised by
the Management.

(¢) and (d). There is no regular
“provision” for the grant of any bonus
to the employees though certain pay-
ments on an ad hoc basis we-e made
to the emp'ovees in respect of the
years 1955-56 to 1959-60 The ques-
tion whether any such pavment should
be made for the year 1960-61 has not
yet come up for consideration of Gov-
ernment.

Free Universily Education

418. Shri P. R. Chakraverti: Will
the Minister of Fducation be pleased
to state:

(a) whether some States have made
provision for free education up to the
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highest university degree to students
in consideration of the income level
of the family, irrespective of caste or
community;

(b) if so, names of such States and
the extent of the income up to which
these facililies are made available;
and

(c) whether Government propose
to persuade the other Stats to imple-
ment similar schemes?

The Minister of Education (Dr. K. L.
Shrimali): (a) to (c). The ‘informa-
tion is being collected and will be laid
on the Table of the House.
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Admission in Delhi Schools

420. Shri Ram Sewak Yadav: Will
the Minister of Education be pleased
to state:

MAY 1, 1962
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(a) whether admission of private
students in Delhi schools upto eleventh
class is made on test basis; and

(b) whether a statement showing
the number of students so admitted,
class-wise, during 1961-62 will be laid
on the Table?

The Minister of Education (Dr. K.
L. Shrimali): (a) Yes, Sir. In classes
IX, X and XI however private stu-
dents are not admitted.

(b) Yes, Sir, it can be collected and
laid on the Table, if desired

Modern Indian Languages

421, Shri E. Madhusudan Rao: Will
the Minister of Sicentific Research and
Cultural Affairs be pleased to state:

(a) the steps being taken by Gov-
ernment for the development of
modern Indian languages; and

(b) the total amount to be spent
for the development of each language
during 1962-637

The Minister of Scientific Research
and Cultural Affairs (Shri Humayun
Kabir): (a) There is a scheme for
the development of Modern Indian
Languages under which financial assis-
tance is given for bringing out suit-
able publications in various modern
Indian languages except Hindi, the
development of which is the concern
of the Ministry of Education,

(b) An amount of Rs. 17-5 lakhs has
been provided for allocation during
1962-63, but no specific amount has
been allotted for each language.

Antiquities in Private Possession

422 S Shri Sinhasan Singh:
| Dr. Mahadeva Prasad:

Will the Minister of Scinetific Re-
search and Cultural Affairs be pleas-
ed to state:

(a) whether a statue of Ashoka
(Emperor) was discovered in the
forest of Vidisha (Madha Pradesh)
by the then guide and caretaker of
Vidisha Museum;
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(b) if so, whether that staute has
been taken out and placed in any
museum or is still lying in the forest;

(c) whether the aforesaid care-
taker is stil] serving the Vidisha
museum and is prepared to give all
his acquisition of the antiquities in his
possession; and

(d) if so, what action has been
taken in the matter?

The Deputy Minister in the Ministry
of Scientific Research and Cultural
Affairg (Dr, M. M. Das): (a) The
Government of India have no informa-
tion.

(b) Does not arise.

(c) Vidisha Museum is not under the
Archaeological Survey of India.

(d) Does not arise.

Free Tution to Tribal Students in
Manipur Schools

424. Shri Rishang Keishing: Wil] the
Minister of Education be pleased to
state:

(a) whether it ig a fact that tribal
students studying in Government and
Government aided schools were
exempted from payment of tuition
fees;

(b) whether 1t is also a fact that on
account of the failure of the Manipur
Territorial Council to reimburse
the tution fees of the tribal students
to the schools concerned, the aided
schools have, from the beginning of the
current academic year collected tuition
fees from the tribal students;

(e) it so, the reason why the Mani-
pur Territorial Council has not reim-
bursed the tuition fees of the tribal
students to the Schools concerned; and

(d) what Government contemplate
to do in order to exempt the tribal
students from payment of tuition fees?

The Minister of Education (Dr, K,
L. Shrimali): (a) to (d). Informa-
tion is being collceted from Manipur
Administration and will be laid on the
Table of the Lok Sabha in due course,

Retired I1.C.S. and LA.S. Officers

425. Shri Harich Chandra Mathur:
Will the Minister of Home Affairs be
pleased to state:

(a) how many LC.S. and LAS. offi-
cers have retire] during each of the
last 3 years;

(b) how many of them have been
re-employed (i) in public sector, and
(ii) in the private sector; and

(c) whether o detailed statement
regarding re-employment will be laid
on the Table?

Tlie Minister of State in the Ministry
of Home Affairs (Shri Datar): (a)
to (¢). The information is being col-
lected and will be laid on the Table
of the House.

Foreign Scholarships for Higher
Studies

426. Shri Ram Harkh Yadav: Will
the Minister of Education be pleased

to state:

(a) the total number of scholarships
awarded to the Indian students by
different foreizn countries for higher
studies through the aegis of his Minis-
try during 1960-61 and 1961-62;

(b) the number of students wha
have availed of these scholarships ann
have gone abcroad;

(c) the criteria adopted by Gov-

ernment for !he selection of studen:s
for the aforesaid scholarships; and

(d) whether eny concessions have
been made in favour of the students
of the backward classes in this res-
pect?

The Minister of Education (Dr. K.
L, Shrimali): fa) 1960-61—41.

1961-62—89.

(b) 1980-61—356.

1961-62—7.

(c) Merit assccsed through perso-
nal interview by a duly constituted
Selection Committee, on the basis of
academic record and actual work done.

(d) No.
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Opium

427, Shri U. M. Trivedi: Will the
Minister of Finance be pleased to
state:

(a) whether 'he definition of opium
includes ‘crusihed capsules of poppy
from which juice has been extracted’,

(b) if so, whether the State Gov-
ernments can deal in ils transport and
export; and

(e} if so, which are the States that
deal in it and under what conditions
or law?

The Minister of Finance (Shri
Morarji Desai): (a) Yes, Sir.

(b) and (c). Inter-State transport of
poppy capsules is permitted only for
medicinal purposes and the producing
States of Madhya Pradesh, Rajasthan
and Uttar Pradesh allow c¢xport of
such capsules only on receipt of re-
quisition from the Government of thz
State concerned. Necessary rules for
this purpose have bcen framed by the
State Governmonts under Section 5 of
the Opium Act, 1878.

Surya Mandir at Mudhera, Gujarat

428. Shri P. R. Patel: Will the
Minister of Scientific Research and
Cultural Affairg be pleased to state:

(a) whether the Surya Mandir at
Mudhera (Gujarat) is of national im-
portance and is protected by the
Union Government:

(b) whether Government have re-
ceived reports of the danger to the
Surya Mandir due 1o the ground be-
ing washed away cvery year; and

(c) if so, what steps are being taken
to avert the danger?

The Deputy Minister in the Minis-
try of Scientific Research and Cultu-
ral Affairs (Dr. M. M. Das): (a) Yes,
Sir.

(b) No, Sir.
(c) Does not arise.

MAY 1, 1062
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Natural Gas for Gujerat

429, Shri P. R. Patel: Will the Min-
ister of Mines and Fuel be pleased to
state:

(a) whether industries in Gujerat
have asked for natural gas;

(b) whether the Gujerat Govern-
ment have also requested the Central
Government to supply gas to Gujerat
industries at reasonable price;

({c) whether Central Government
considered these requests; and

(d) if so, what is the outcome?

The Minister of Mines and Fuel
(Shri K. D. Malaviya): (a) and (b).
Yes, Sir.

(¢) and (d). The Oil and Natural
Gas Commission has deecided that for
the time being no commitment can be
made to any private party for the
supply of gas, as the Commission it-
self is studying the possibilities of
utilizing the gas in  petro-chemical
industrics and as certain short-term
commitments for the supply of =zas to
the Gujerat Eleciricity Board for
power generation have already been
made.

Hindi Typewriting and Shorthand
Institute, Trivandrum

430. Shri P, Kunhan: Will the Min-
ister of Education be pleased to state:

{a) whether the Gowvernment of
India propose to set up a Hindi Type-
writing and Shorthand Institute in
Trivandrum; and

(b) if so, what are the details of
the same?

The Minister of Education (Dr. K.
L. Shrimali): (a) No, Sir.

(b) Does not arise.

Tribal Blocks in Kerala

431. Shri P, Kunhan: Will the Min-
ister of Home Affairs be pleased to
state:
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(a) how many Tribal Blocks are
proposed to be set up in Kerala dur-
ing the Third Five Year Plan;

(b) what is the allotment made for
the purpose,

(¢) how many blocks were allotted
during the Second Five Year Plan;
and

(d) what is the purpose achieved?

The Minister of State in the Minis-
try of Home Affairs (Shri Datar):
{a) Two.

(b) An amount of Rs. 12.00 lakhs
has been allotied for the scheme dur-
ing the Third Five Year Plan by the
Ministry of Home Affairs, to supple-
ment funds given by the Ministry of
Communily Development and Co-ope-
ration.

(e) No Tribal Block was allotted to
Kerala during the Second [Five Your
Plan,

{d) Does not arise,

Post-Matiric Scholarships to Backward
Class Students in Kerala

432. Shri P. Kunhan: Will the Min-
ister of Education be pleasrd 1to
state:

(a) the amount granted to Kerala
State during the Socend Five Year
Plan period for granting Post Matric
Scholarships to Scheduled Caste and
Scheduled Tribe students; and

(b) how much of this amoun*t was
actually utilised?

The Minister of Education (Dr.
K. L. Shrimali): (a) (i) First three
years of the Second Plan Period
(1956-57 to 1958-59)

The scheme was administered by
the Government of India. Grants
were not required to be given to
State Governments. The Government
of India spent Rs. 6,95,435/- on scho-
larships to Scheduled Castes and
Rs, 18,936/- on scholarships to Sche-
duled Tribes students belonging to
Kerala State,
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(a) (ii) 1959-60—1960-61

Grant of Rs. 4,62,400/- for scholar-
ships to Scheduled Castes and grant
of Rs. 22,000/- for scholarships to
Scheduled Tribes was given.

(b) Rs. 3,06,308/- were spent on
Scheduled Castes and Rs. 9,524|- on
Scheduled Tribes by Kerala State
Government out of grant mentioned
under a (ii),

Discharged Army P-rsonnel

433. Shri A. V. Raghavan: Will the
Minister of Defence be pleased to
state:

{a) the total number of armed ser-
vice personnel discharged for politi-
cal reasons in the ycar 1961;

(b) their number from Kerala;

(¢} whether any opportunity was
given {o them to represent their cases
bufore discharge;

(d) whether there iz any right of
appeul against discharge; and

(e) whether the  verification was
conducted by the Police or the D.S.S.
&A. Board?

The Minister of State in the Minls-
try of Defence (Shri Raghuramaiah):
fa). (b) and (e). Service personnel
have been discharged from  service
from time to time on the basis of re-
ports recived from the civil police or
district authorities regarding their
subversive aetivities. Their number
is small but it is not considered de-
sirable in public interest to disclose
either the number for the whole coun-
try or for any particular State.

(c) It is not usual to issue a ‘show
cause' notice before the discharge of
a soldier, sailor or girmanp in =uch
cases.

(d) While the right of submitting
a petition against discharge is specifi-
cally provided for in respect of Army
personnel, there i8 no such specific
provision in respect of Navy and Air
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Force personnel. Howevr, the ag-
grieved person can always submit a
petition against his discharge and il
will be given due consideration,

Mercury Deposits in Tarapore

Shri Shree Narayan Das:
Shri D. C. Sharma:

434, ! Shri R. 5. Tiwary:
Shri P. C. Borooah:
Shri Maheshwar Naik:

Will the Minister of Mines and
Fuel be pleased to state:

(a) whether it is a fact that mer-
cury deposits have been found near
the site of Atomic Power Station at
Tarapore; and

(b) if so, the nature and extent of
the find?

The Minister of Mines and Fuel
(Shri K. D. Malaviya): (a) No, Sir.

{b) Does not arise.

0il Exploration in Punjab

435. Snri P. C. Borooah: Will the
Minister of Mines and Fuel be pleas-
ed to state:

(a) whether it is a fact that explo-
rations by the Oil and Natural Gas
Commission in the Punjab have not
yet met with much success;

(b) if so, how many wells have so
far been drilled there; and

(¢) how many of them were found
to contain oil /fgas?

The Minister of Mines and Fuel
(Shri K. D. Malaviya): (a) Yes, Sir.

(b) 4 deep wells and 7 structural
wells have been drilled: the fifth deep
well is being drilled.

(c) One deep well was found to
contain gas; two  wells have been

found to be dry; and one well is being
tested.

Sale of Oplum
437, Shri U. M. Trivedi: Will the

Minister of Finance be pleased to
state:
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(a) the rate per seer of opium which
is purchased from cultivators;

(b) what are the charges of manu-
facturing alkaloids from any parti-
cular quantity of opium; and

(¢) what is the annual profit made
by Government from the sale of
opium and its products?

The Minister of Finance (Shri
Morarji Desai): (a) The rate fixed
for 1961-82 season ranges from
Rs. 3350 to Rs. 4100 per seer of
opium at 70 consistence, depending
on the average yield tendered by the
culliv.tor

(b) Rs. 18720 per kilogram of
semi-refined morphine and semi-re-
fined natural codeine.

(¢) The profit during the year
ending 30th September, 1961 amount-
ed to Rs. 1,39,88,548.

Noon-Feeding of Kerala School
Children

Shri A. K. Gopalan:
A58 {Shri P. Kunhan:

Will the Minister of Education be
pleased to state:

(a) the amount of grant given to
Kerala during 1960-61 and 1961-62
for noon-feeding of school children;

(b) in how many
scheme is introduced;

schools this

(¢) the number of children being
fed under the scheme;

(d) whether Government of India
have been asked for the enhancement
of the grant; and

(e) if so, the action taken thereon?

The Minister of Education (Dr.
K. L. Shrimali): (a) to (e). A state-
ment is laid on the table of the House.

STATEMENT

(a) Tt is not possible to indicate the
amount of Central assistance given to
Kerala during 1960-61 and 1961-62 for
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noon-feeding of school children as
the Central assistance was not given
scheme-wise, but was given in
lumpsum for all programmes of
education.

(b) 8,252.
(c) 14,78,000.

~(d) and (e). The Government of
Kerala have approached the Govern-
ment of India for a grant equivalent
to 1/3 of the total expenditure involv-
ed In the implementation of the
School Children. The matter is under
School Children. The matter is under
the consideration of Government.

Cycle-Challan in Delhi

[ Shri Ram Sewak Yadav:

439. L Shri Surya Prasad:

Will the Minister of Home Affairs
be pleased to state the totaul amount
realised from Cycle-Challan by the
Delhi Police in the year 1961-627

‘The Minister of State in the Minis-
try of Home Affairs (Shri Datar): A
sum of Rs. 3,52,755'00 was realised
through cycle challan in 1961-62.

Mineral Resources of Kerala

[ Shri Natarajan:
7 Shri Koya:

Will the Minister of Mines and
Fuel be pleascd to state:

440.

{a) whether a comprehensive sur-
vey of the Mineral resources of the
Kerala State was underta#ken during
the last ten years; and

(b) it so, the details thereof?

The Minister of Mines and Fuel
(Shri K. D, Malaviya): (a) Mineral
surveys have been carried out in parts
of Kerala State during the last de-
cade by the Geological Survey of
India.

(b) The details of the work done
f!uring the last ten years are laid on
the Table of the House. [See Ap-
pendix I, annexure No. 55].

Copper Mines, Daribo

441, J Shri E. R. Gupta:
" | Shri Karni Singh:

Will the Minister of Mines and
Fuel be pleased to state:

(a) whether the copper mines at
Khoh-Daribo in Alwar District of
Rajasthan have reached a stage of
normal production of the ore;

(b) if not, when it is expected to
reach that stage;

(c) whether normal working condi-
tions have been attained;

(d) it so, what is or will be the
average daily out-put of the ore in
Tons and the total number of labo-
urers employed in that work;

(e) what minimum daily wage is
given to a labourer employed in the
ming and cost of output of ore in tons;
and

(f) the average percentage of cop-
per present in the ore and whether
it is more or less than the percentage
obtained in the Khetri Mines?

The Minister of Mines and Fuel
(Shri K. D. Malaviya): (a) and (b).
The area is still under exploration by
the Indian Bureau of Mines and their
final report is expected to be avail=-
able by the end of 1962, The pro-
duction from this area will synchro-
nize with the production from Khetri
Mines which is expected to be ready
by 1965.

(c) and (d). As stated above, the
mine will go into production by 1965.
The average ouput is estimated to be
200 tons of ore per day. The number
of labourers to be employed cannot
be estimated at this stage.

(e) Does not arise.

() The average grade of Daribo ore
is 2'5 per cent copper while that of
Khetri ore is on an average of 08 per
cent metal content.

Nunmati Refinery

442, Shri Liladhar Kotoki: Will the
Minister of Mines and Fuel be pleas-
ed to state:
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(a) whether the Nunmati Refinery
will be producing fuel alternative to
coal for tea drying; and

(b) whether the Tea Industry has
agreed to switch over from coal and
use the petroleum fuel?

The Minister of Mines and Fuel
(Shri K. D. Malaviya): (a) Yes, Sir.
Nunmati refinery is planning the pro-
duction of Tea Drier Oil, which is an
alternative to coal for tea drying.

(b) Tea Industry is already using
this oil, as available from the Dighoi
refinery.

“Smuggling of Currency”

Shri Raghunath Singh:
Shri D. C. Sharma:

443, Shri Bibhuti Mishra:
Shri Hem Barua:
Shri Prakash Vir Shkastri:
Shri Bishwanath Roy:

[ Shri E. Madhusudan Rao:

Will the Minister of Finance be
pleased to state:

(a) whether it is o faet that an
American National was carrying
Indian currency notes worth Rs. 73,000
and was caught at the Palam Air port
on 18th April, 1962;

(b) if so, the details thereof; and

(c) the steps taken by Government
in the matter?

The Minister of Finance (Shri
Morarji Desai): (a) and (b). Yes Sir.
On the evening of 17th April, 1962
Mr. Joseoh Lee Harrison. a U.S.
National, who had come to India on a
Tourist visa, was found to be carrying
Indian currency notes worth Rs. 72,776
at Palam Airport on his way to
Rome. During the Customs examina-
tion he was requested to open  his
suitcase. On  examination of the
suitcase and on search of his hand
bag and his person the above amount
of money was recovered.

(¢) Mr. Harrison was arrested under
Section 173 Sea Customa Act and

produced before the Resident Magist-
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rate, New Delhi on the following day.
The Magistrate ordered a  bail of
Rupees 1 lakh with one surety. Since
the offender could not furnish the
bail he has been remanded to  jail
custody. Steps are being taken to
adjudicate the case departmentally
and also to prosecute the offender
under the Forcign Exchange Regula-
tion Act and the Sea Customs Act.

Primary FEducation for Bihar Tribal
Children

444. Shri H, C. Soy: Will the Minis-
ter of Education be pleased to state:

(a) whether it is a fact that even
after the cxpiry of two Five Year
Plans, the tribal children in Bihar are
not being imparted educatlion in pri-
mary stages in their own languages;

(b} if so, the reasons for the same;
and

(c) whether it is a fact that instead
of learning their languages in primary
stages, the tribal children have to
iearn Engiish, Sanskrit and Hindi?

The Minister of FEducation (Dr.
K. L. Shrimali): (a) to (¢). The in-
formation is being coilected from the
State Government and will be laid on
the Table of the House in due course.

Polytechnic at Khurai in Sagar
District

445. Shri J. P. Jyotishi: Will the
Minisler of Scientific Research and
Cultural Affairs be pleased to state:

(a) whether it is a fart that the
people of Khurai in Sagar District in
Madhya Pradesh have fulfilled all the
conditions  having a polytechnic in
their town;

(b) whether the Madhya Pradesh
Government have submitted any pro=-
posal in this regard;

(¢) whether it is a fact that the
Sagar District has no polytechnics so
far; and

(d) whether Government will ex-
pedite the opening of this institute
from the next coming session?
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The Minister of Scientific Research
and Cultural Affairs (Shri Humayun
Kabir): (a) and (b). The State Gov-
ernment has proposed the establish-
ment of a Polytechnic at Khurai under
the ‘Revised Open Door Policy’, for
which the people of Khurai have
donated Rs. three lakhs.

(e) Yes, Sir.

(d) The scheme will be considered

as soon as further details are receiv-
ed from the State Government.

Coaching in I.A.S. and LP.S. Examina-
tions for Scheduled Castes & Sche-
duled Tribes Candidates in Mysore

446. Shri Siddiah: Will the Minis-
ter of Home Affairs he pleased to
state:

(a) whether a couching centre will
be started in Mysore lo provide cuach-
ing in LAS. and LP.S. examinations
to the candidates helonging to the

Scheduled Castes and  Scheduled
Tribes; and

(b) if so. when 1t is likely to  be
started?

The Minisier of State in the Minis-
try of Home Affairs (Shri Datar): (a)
1t is proposed to start a centre under
the University of Mysore.

(b) About October, 1962.

Schools for Harijan Students in
Mysore State

447. Shri Siddiah: Will the Minis-
ter of Home Affairs be pleased to
state:

(a) whether it is a fact that there
are many separate schools for Hari-
jan students at the primary level in
Mysore State; and

(b) what action Government pro.
pose to take to abolish these separate
schools?

The Minister of State in the Minis-
try of Home Affairs (Shri Datar): (a)
and (b). The information is being
collected from the Government of
Mysore. A statement will be laid on
the Table of the House when the in-
formation becomes available.
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Sucide by a Woman Employee of
Central Sectt. Library

448. Shri Bishan Chander Seth: Will
the Minister of Home Affairs be
pleased to state:

(a) whether it is a fact that a
woman employee working in the
Central Secretariat Library committed
suicide by jumping {from the North
Block;

(b) whether it is also a fact that in
the past such incidents had happened;
and

(c) if so, what measures authoritics
are taking o avoid such incidenis in
future?

The Minister of State in the Minis-
try of Ilome Affairs (Shri Datar):
(a) Yes. On the 6th April, 1962 a
woman emplovee jumped off the roof
of the North Block of the Secretariat.
She sueccumbed to her injuries in
hospital on the 9th April,

(b) There were two such cases of
suicide in 1961,

(c) No special measures are possi-
ble in such cases.

Ankleshwar Staff

450, Shri Yajnik: Will the Minister
of Mines and Fuel be pleased to state:

(a) whether there was serious dis-
contentment in the staff engaged by
the Oil and Natural Gas Commission
at Ankleshwar regarding the terms
and conditions of their service;

(b) whether any settlement has
been arrived at with  the Workers
Union; and

(c) if so. the terms of the settle-
ment?

The Minister of Mines and Fuel
(Shri K. D. Malaviya): (a) to (e).
There has been no serious discontent-
ment in the staff of the Oil and Natu-
ral Gas Commission at Ankleshwar.
Some representations were, however,
received; these have been settled satis-
tactorily.
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Students from J. & K. going abroad

451, J Bakshi Abdul Rashid:
* “\_Shri Abdul Ghani Goni:

Will the Minister of Education be
pleased to state:

(a) the number of students from
Jammu and Kashmir who have been
deputed for foreign studies  during
the past two years and to which
countries; and

(b)Y how many of them have been
rent on Government expenses?

The Minister of Education (Dr.
K. L. Shrimali): (a) and (b). The in-
formation is being collected and will
be laid on the Table of the House,

12 hrs.
RE: PROCEDURE

Shri Hem Barua (Gauhati): Sir, on
a point of information.

Mr. Speaker: Is there a provision in
our Rules where you can have a point
of information? That is something
new.

Shri Hem Barua: This is about an
adjournment motion I had given re-
garding the Delhi teachers having
proposed to go on a hunger strike.
You, Sir, in your wisdom have dis-
allowed that. But, as I understood you
on a previous occasion, you had said
that adjournment maotions can be con-
verted into Calling Altention notices.
And 1 wiole lp you a letter asking
viu to be good enough to convert it
11ito a Calling Attention notice. But
then I am informed that you want me
to put a question on that. Is that not
against your previous orders on your
ruling that an adjournment motion
can be converted into a Calling Atten-
tion notice?

Mr. Speaker: Every adjournment
motion will not be converted automa-
tically into a Calling Attention notice.
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There might be some that might not be
so urgent or that might not form the
subject-matter of an adjournment
motion at all. That discretion would
always remain with me. 1 have to
find out really whether there is such
a matter of urgent public importance
that can be taken up either in the form
of an adjournment motion or in the
form of a Calling Attention notice. The
hon. Member knows it very well. And
if he has still any complaint he can
come to me and we can discuss it.
But, as has been said so many times,
when once a decision has been taken,
if the Member is not satisfied he may
kindly come to me and give me his
grievance or tell me what he has got
and then I can change that afterwards,
but not at that moment.

12.03 hrs.

CALLING ATTENTION TO MATTERS
OF URGENT PUBLIC IMPORTANCE

INSUFFICIENT SUPPLY OF COAL TO
Briiar

Shri Shree Narayan Das (Dar=-
bhanga): Under Rule 197, 1 beg to
call the attention of the Minister of
Mines and Fuel, to the {following
matter of urgent public importance and
I request that he may make a state-
ment thereon: —

The insufficient supply of coal in
Bihar resulting in parttial
closure of a large number of
industrial units.

The Minister of Mines and Fuel
(Shri K. D. Malaviya): We appreciate
that a certain amount of hardship may
have been caused to industries in Bihar
as in other States due to their full
demand for coal supplies not having
been met. But, by and large, the im-
portant industries have been ensured
adequate supplies to keep them run-
ning. In fact the overall supplies of
coal in 1961 to Bihar have been better,
being 2,63,001 wagons as compared to
2,32,379 wagons in 1960,
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No specific reports, except in one
case of Rohtas Industries Limited
(Cement Factory), were received by
the government either from industrial
units or from the State Government
in Bihar complaining of reduction in
working hours and partial closures on
account of insufficicnt supply of coal
On receipt of reports of partial clo-
sure of Rohtas Industries Limited
(Cement Factory), special assistance
by way of allotment over telephone
to the extent of 23 wagons in March,
1962 and 40 wagons in April, 1962
was rendered by the Coal Controller.
The general supply position to this
consumer has been of the following
order during the past few months as
against its consumption of 336 wagons
per month during the period May,
1961 to October, 1961:—

Month Total despatches
QOctober 1961 375 wagons
November 1961 374 wagons
December 1961 314 wagons
January 1962 390 wagons
February 1962 330 wagons
March 1962 418 wagons

The situation in regard to produc-
tion and mowvement of coal keeps on
improving. The reason why shortages
are still being felt is thal the con-
sumer demand far exceeds the pre-
sent transport availability which
includes movement by rail, road and
sea.

Government arc keeping a constant
watch on the position regarding sup-
ply of coal to industries. Whenever
reports about the difficult coal position
are received from consumers, imme-
diate steps are taken to rush supplies
by way of special and preferential
allotment and diversion from other
consumers who may have adequate
stocks.

Immediately after the formation of
the new Government, the Ministry is
giving new thought to all questions
conceruning increased production of
coal, greater satisfaction to consumers
by supplying more coal and deciding
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on new methods leading to fulfilment
of Government programme and poli-
cies in this connection.

Shri Shree Naravan Das: May I
know whether sufficient precaution
has now been taken so that there may
not be insufficient supply in future?

Shri K. D. Malaviya: | have already
made a statement to the effect thag
we are taking all necessary steps to
ser that the coal reaches places where
legitimate demand for consumption
prevaile.

FIRE IN REFUGEES' HUTs NEAR REDp ForT

Mr, Speaker: There is another
notice by Shrimati Maimoona Sultan,
Shri S. M. Banerjee, Shri Mani Ram
Bagri and Shri Ram Sewak Yadhav.
Shrimati Maimoona Sultan may put
it.

Shrimati Maimoona Sultan (Bhopal):
Sir, under Rule 197, I beg to call the
attention of the Minister of Home
Affairs to the following matter of
urgent public importance and I request
that he may make a statement
thereon.

“Fire 1n huts of refugees outside
2ed Fort, Delhi, on the 30th April,
1962, resulting in loss of property
and rendering about 1,000 persons
homeless.

The Minister of Home Aflairs (Shri
Lal Bahadur Shastri): I shall give in
brief the information I have at pre-
sent. Yesterday, it appears, at about
3.30 p.m,, fire broke out in the colony
nf huts in Baghichi Madho Das
situated near Red Fort. The fire
started from inside a hut which was
locked at that time and the occupier
was away.

Two messages were passed on to the
Fire Brigade in quick succession by
3.34 pm. The Fire Brigade reached
the spot at 3.40 p.m. and started fire
fighting operations. Meanwhile, SDM
and DSP reached the spot and made
necessary arrangements to prevent
chances of theft or any mischievous

design.
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Deputy Mayor, Corporation, and
Deputy Commissioners, Corporation,
also visited the place and made
arrangements for relief work after
assessing the requirements of the
place. The District Magistrate also
reached the spot and sanctioned a
grant of Rs. 2,000 for the immediate
relief of the affected persons.

The affected colony consisted of 134
shacks out of which about 110 were
completely gutted. Seventeen shacks
had to be pulled down with a view
to preventing the spread of fire,
thereby saving the property therein.

There was no loss of human life.
However, a few sustained burn
injuries. No case about theft or loot-
ing on this occasion was reported.
Necessary police arrangements  for
looking after the properiy of the
affected persons during the night had
been made. Thirty-five policemen
were posted on duty during the night
in this conncction.

Regarding  immediate relief, the
Corporation have provided tent
accommodation, electricity and water
arrangements.  Rations are being
supplied by the Corporation to the
persons affected. Arrangements for
the distribution of milk to women and
children have also been made., The
Bharat Sewak Samaj has also taken
up relief work in the locality. The
Delhi Red Cross are also establishing
a relief Centre in the affected colony.

Shrimati Maimoona Sultan: May I
know what arrangements have been
made by the Government for the
permanent housing of these people
affected by the fire, and whether these
people would be shifted to some
colony or other and whether the pro-
posed colony has all the amenities
and sanitation, ete,?

Shri Lal Bahadur Shastri: We wil
consider that matter later on,

ot arTd (faane) : gy qErRy,

® oz 98 W W™ | Afee 5
Faw T Y g7 Afear toweit off Ky
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oA gag T F1 A7, OAr miz 77
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RAWWEAT © WA F27 Haw
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ot aEdt : agt F faarfagt w0
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Z ar 3o wiymfeai £ gz e
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aFamar @ fr fdere sfasd @
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fedt Agz AT Ffwma< Y 98 79 W%-
O qg T AT A & A F o
wig g€ & | WM @wEd @ sumEr
forrer qeaTT qgwT § ag wor A
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=t ATE . FAT FIEIT IA AT F
faq <ET WYr aET F1 AT AR w7
we

Mr. Speaker: Ordcr, order.

Shri S. M. Banerjee (Kanpur):
From the newspapers, it is found that
the Deputy Mayor had stated....

ot qoTH - T AT A1ET FHA

TT 93 ga &, A7 99 F1 72T &7 & fAQ
FLFT &1 Fiew Froars Fa 7nfay o
Mr. Speaker: Order, order. The
hon. Member might resume his seat.

He is a new Member, and I shall give
him as many concessions as possible.

st avrt - 7 fgegear § awan
#ifaw

WEIH WRR A AT AT F
g fogram 3 & fau dare € wiw
At 3 & fov d9 g, Sfew 9w W
T G99 H T9 P T@AT T |
I T IF FEE ¥ =cF F qA= @A
qET | 59 G99 FT OF & 45 § (6 o«
% wwe el T o 7 gery,
A% T I AY AT LEAFTR
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= AV . 99 T foet o

WeqH WERY : I WY WA geEq

#1 39 g9 ¥ Far9g & qarfas, fo=
¥ A H TN §I9W & FIET ATga™ ¥
GEAT fFar gar &, T[T 93w 4w
UF AT WiEgd F1 FAWT F qarfaw
AT T ¢

ot aETEY © FaTaw (A S FEE
a7 & fav g ¢ 1 faeeit & Aaas
¥ FAT9Z FTE 7gd A0 @ |

Mr. Speaker: Order, order. I would
call upon the hon. Member to resume
his seat now and not to stand wup
again and again like this.

Shri S. M. Banerjee: It has been
reported in the newspapers that actu-
ally the Decputy Mayor had stated
thus. We find that Mr. Des Raj
Chaudhury has told reporters that
the viclims would be rehabilitated in
the yocently built Salimpur Celony. I
want to know whether those people
who have lost their huts are going to
be resettled in this particular colony
known as Salimpur permaneatly or
temporarily, and what stcps are
being taken to settle them  perma-
nently outside that area which has
been burnt.

Shri Lal Bahadur Shastri: I have
not becn able to follow the hon. Mem-~
ber fully. But these matlers will
certainly be looked into. I do not
think it is necessary to press those
points now. We shall certainly have
to look into those malters.

Shri S. M. Banerjee: I want to know
whether they would be settled at this
place or any other place.

ot a§ (GrTTE) - T AgRT,
# oF wars IEAT qEAT § |
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REPORTED MARCHING OF A BATCH OF

ARMED NaGca HOSTILES TOWARDS
EAST PAKISTAN

Mr. Speaker: There is yet another
calling-attention notice by Shri P, C.
Borooah, Shri Subodh Hansda and
Shri Hem Barua.

Shri P. C. Borooah (Sibsagar):
Under rule 197, I beg to call the atlen-
tion of the Prime Minister to the
following matter of wurgent public
mmportance and I request that he may
make a statement thereon:

“Reported marching of a batch
of armed Naga Hostiles towards
East Pakistan for recciving at Dacca
their leader, Mr, A. Z. Phizo.”.

The Prime Minister and Minister
of External Affairs and Minister of
Atomic Energy (Shri Jawaharlal
Nehru): We have no precise informa-
tion, but such information as we
have received from civilian reports is
as follows.

First of all, 1 do not think Mr.
Phizo has anything to do with it
Secondly, a party of hostiles is mar-
ching towards East Pakitan wia
Kaliyan and a number of Pakistanis
are reported waiting near Hathegor
to receive them. The party is report-
ed to be carrying some Wedpons,
wireless set and transistors, some
grenades and pistols. The party in-
cludes two women in olive green
clothes. This party caught hold of
two vehicles, one jeep and one three-
tonner on the road Haflong-Silchar
and kidnapped the driver and other
occupants of the vehicle, seven 1in all
These vehicles have now been aban-
doncd and the occupants of the vehi-
cles released by the hostiles. The
driver's report is that this party is
likely to cross nto East Pakistan via
Kaliyan. All security posts in the
area have been alerted to stop this
party.

Shri P. C. Boroovah: Was any attempt
made to apprehend these hostiles
while crossing over to Pakistan, and
it so, with what result?
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Shri Jawaharlal Nehru: I have
stated that all security forces in the
area have been alerted to stop or
apprehend this party.

Shri Hem Barua (Gauhati): Is it
a fact that these Naga hostiles have
established a corridor between the
Naga area and East Pakistan and it
i3 through this corridor that contact
is kept with Mr. Phizo as well as
arms and ammunition smuggled from
Pakistan and also......

Mr. Speaker: Only one question.

Shri Hem Barua: It is connected
with this.

Shri Nath Pai (Rajapur): It has a
corridor with the other.

Mr. Speaker: Only one question 1s
allowed.

Shri Hem Barua: I have not finished
my question. I wanted to know about
the corridor. Is it a fact that the
Naga hostiles have given a challenge
to those people whose jeeps were
seized, who were kidnapped and were
later released, asking them to report
everything about the Naga hostiles to
Government so that they might see
what the Government might do?
These are the two things on which I
wanted information.

Shri Jawaharlal Nehru: I fail to
understand how these two things form
one question. There is absolutely no
relation to each other....

An Hon. Member: They are con-
nected by a corridor.

Shri Jawaharlal Nehru: .. . There-
fore, which question shall I answer?

Mr. Speaker: The sccond one is no
question. It is rather strange how he
got that information. The first ques-
tion is whether there is a corridor
which they use for crossing in that
manner.

Shri Jawaharlal Nehru: Obviously,
there is some land between the Naga
territory and Pakistan. It is not a
corridor. It is not a man-made thing.
It is land there between the two. If
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the hon. Member thinks he can call
it a corridor, it is not a tunnel
Certainly, it is overground. I do not
know how it can be called a corridor,
except that it is used as such. It is
not used regularly. It is a very
unusual occurrence that has taken

place. Therefore, this has been refer-
red to.

Mr. Speaker: Papers to be laid on
the Table.

Shri Hem Barua: What about my
question?

Mr. Speaker: I have allowed him
that question.

Shri Hem Barua: He has not replied
to that.

Mr, Speaker: He has.

12.17 hrs.
PAPERS LAID ON THE TABLE

NOTIFICATIONS UNDER CoAL MinEs
(CoNSERVATION AND SAFETY) Act

The Minister of Mines and Fuel
(Shri K. D. Malaviya): I beg to lay
on the Table a copy cach of the fol-
lowing Notifications making certain
further amendments 1o the Coal Mineg
(Conservation and Safety) Rules, 1954,
under sub.section (4) of section 17 of

the Coal Mines (Conservation and
Safety) Act, 1952: —

(i) G.S.R. No. 492 dated the
21st April, 1962.

(ii) GSR. No. 493 dated the
21st April, 1962.

[Placed in Library. See
No. LT-50/62].

ANNUAL REPORTS OF INDIAN CounciL
FOR CULTURAL RELATTONS

The Minister of Scientific Research
and Cultural Affairs (Shri Humayun
Kabir): I beg to lay on the Table a
copy each of the Annual Reports of
the Indian Council for Cultural Rela-
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tions for the years 1959-60, 1960-61
and 1961-82, [Placed in Library. See
No. LT-51/62].

RurLEs unpeErR DELHI MUNICIPAL
CorroRATION ACT

The Minister of State in the Minis-
try of Home Affairs (Shri Datar): I
beg to lay on the Table a copy each
of the following Rules under sub-sec-
tion (2) of section 479 of the Delhi
Municipal Corporation Act, 1957:—

(i) Notification No. F. 34|7|62-
Delhi-II published in Delhi Gaz-
ette dated the 3rd April, 1962
containing the Delhi Terminal Tax
(Amendment) Rules, 1962.
[Placed in Library. See No.
LT-52/62).

(ii) Notification No. 18|108|61-
Delhi=II published in Delhi Gaz-
ette dateq the 5th April, 1962
containing the Delhi Municipal
Corporation (Election of Coun-
sillor Amendment Rules, 1962.)

[Placed in Library. See No. LT-
53/62].

Ruites unpeEr Sea Customs Act AND

CENTRAL EXCISES AND SALT ACT AND

NOTIFICATIONS UNDER Sea CusTomMs
AcTt

The Deputy Minister in the Ministry
of Finance (Shri B. R. Bhagat): I
beg to lay on the Table: —

(iy a copy of the Customs and
Central Excise Duties Export
Drawback (General) Amendment
Rules, 1962 published in Notifica-
tion No. G.S.R. 436 dated the Tth
April, 1962, under sub-section (4)
of section 43B of the Seca Customs
Act, 1878 and section 38 of the
Central Excises and Salt Act,
1944 [Placed in Library. See
No. LT-54/62].

(iiy a copy each of the follow-
ing Notifications under sub-sec-
tion (4) of section 43B of the
Sea Customs Act, 1878:—

(a) GSR. No, 438 dated the Tth
April, 1083
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(by G.S.R. No. 439 dated the Tth
April, 1962.
(¢) G.S.R. No. 440 dated the
April, 1962.
(d) G. S, R.
April, 1962.
[Placed in Library, See No. LT-
55/62].

Rures unpeEr ExPENDITURE Tax AcT

No. 441 dated the

The Deputy Minister in the Ministry
of Finance (Shrimati Tarkeshwari
Sinha): I beg to lay on the Table a
copy of the Expenditure-tax (Amend-
ment) Rules, 1962, published in Noti-
fication No. G.S.R. 444 dated the 29th
March 1962, under sub.setcion (3) of
scction 41 of the Expenditure Tax Act,
1957. [Placed in Library, See No.
LT-56/62].

12.19 hrs

CORRECTION OF ANSWER TO
STARRED QUESTION NO. 205

The Minister of State in the Minis-
try of Home Affairs (Shri Datar):
The correct position with regard to
the supplementary question by Shri
Ba] Raj Madhok on Starred Question
No. 205 (regarding expansion of Magis.
tracy and police in Delhi) as further
clarified by the ex-Speaker is that any
State Civil Service Officer, not neces-
sarily a law graduate, can hold the
post of a Stipendiary Magistrate.

12.19} hrs.

STATEMENT RE: BOKARO STEEL
PLANT

The Minister of Steel and Heavy
Industries (Shri C. Subramaniam): In
reply to a question asked by some
Hon’ble Members in the Lok Sabha
on the 26th April, 1962, I had stated
that discussions were going on with
the American Agency for International
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Development regarding financial assis-
tance for Bokaro and that I expected
to be in a position to make a further
statement on the subject shortly. I
am aware of the urgency of settling
this question of financial aid and con-
necteq matters regarding Bokaro so
that further work on this plant may
commence as soon as possible. I am
also aware of the public attention
paid to the subject. Our discussions
with the American Agency for Inter-
national Development have been
somewhat prolonged, but an unders-
landing with reference to the next
step to be taken has now been reach-
ed. They will arrange for an Ame-
riean team of  experts to come to
India to undertake a techno-economic
survey of the projected Bokaro plant.
This procedure is by no means un-
usual, since in large projects the loan
giving authority usually gatisfies itself
on the techno-economic aspects of a
project before committing itsclf 1o aid.
The American team is expected to
examine the position regarding avail-
ability of the raw materials and
transport and other facililies. Tha
actual decision on the aid will, how-
ever, be taken only after the Report
of the team is available and satisfac-
tory agreement has been rcached on
other important aspects of the pro-
ject. The cost of the survey is for
the present being met by the US.
Agency for Internationl Development
and the survey will be directed by the
United States Stee] Corporation who
are the largest producers of Steel in
the world.

In view of the interest shown on
certain allied aspects of the projected
Bokaro Steel Plant, I may mention
that, as at present, the United States
Steel firms have not raised the ques-
tion of equity participation in the
project. I ghould also mention that it
is the Government’s intention to asso-
ciate fully Indian resources and skills
in design and engineering of steel
plants with the further stages of the
project.

Shrimati Renu Chakravarity (Bar-
rackpore): May I ask one question?
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What has happened to the project re-
port which had already been submit-
ted through HSPL for the Bokaro stee]
plant by Indian experts?

Shri C. Subramaniam: A prelimi-
nary repori has been submited, but
perhaps it is advantageous also to have
it checked up so that the facts and
other things which have been taken
into consideration are correct,

Shri H. N. Mukerjee (Calcutta Cen-
tral): This project report by M. N.
Dastoor & Co., was the first Indian
project report for this kind of under-
taking, and there is a certain prestige
element attached to it. May I know
if Government would give its mind to
that aspect of the matter, so that this
Indian enterprise is cncouraged and
not put down beeause of certain other
overbearing considerations?

Shri €. Subramaniam: The Indian
enterprise is given full scope for par-
ticipating in this, ang it is always
kept in mind by the Government,

12.22 hrs.

MOTION ON ADDRESS BY THE
PRESIDENT—contd.

Mr. Speaker: The House will now
take up further consideration of the
followine motion moved by Shri
Harish Chandra Mathur ang seconded
by Shri Bhagwat Jha Azad on the 26th
April, 1962, namely:

‘That an Address be presented to
the President in the following

terms:

“That the Members of Lok
Sabha assembled in this session
are deeply grateful to the Presi-
dent for the Addregss which he
has been pleased to deliver to
both the Houses of Parliament
assembled together on the 18th
April, 1862""°

Also further consideration of amend-
ments. Shri Mahatab,
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Shri Mahatab (Angul): Mr Spea-
ker, Sir, the President’s Address gives
an opportunity to the Members of
Parilament to speak on various prob-
lems of the country. I have been
listening to the speeches for the last
several days, and ] am now acquaint-
ed with the scope which this Address
provides to the Members for discus-
sion, but I am constrained to observe
that since the country is very much
in the midst of a plan, so0 many
changes are taking place all over the
cauntry, and these changes need not
require to be proved through statis-
tics. It is proved by the evidence
of the eye.

In view of these changes, I wonder
whether the time has not come when
the pattern of this Address and the
pattorn of discussion alss should be
changed, because if we want to focus
on the Plan itself, the problems which
arise out of the working of the Plan
should be very much before Parlia-
ment. Therefore, it is most impor-
tant that the President's Address
should contain more of these problems
besides general statements, and also
the discussion should centre round
only those problems, so that the Gov-
ernment may know how Members of
Parlianment are reacting to these prob-
lems as they arise. Necessarily wvari-
ous problems will arise, and these
problems have to be solved in consul-
tation with the representatives of the

people,

Then, mention  has been made by
some Members of this House that the
Congress Party has rcceived less per-
centage of votes than all the Opposi-
tion parties put together. This is a
question of statistics, but the very
same statistics could be interpreted in
a different way also, and I interpret
it in this way that the wvast majority
of the electors have voted for those
who believe in democracy, socialism
and planned development, and a small
minority have voted for those who do
not believe in these. On this basis I
ask whether the time has not come
when those who believe in democratic
socialism and planned development
should come nearer in spite of differ-
ences in details, thus isolating those
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who do not believe in these. Other-
wise, the danger is that the forces of
reaction may receive indirect moral
support from unexpected gquarters.
That is a problem which seems to me
to be gradually becoming serious.

About the reaction one need not be
surprised at these things. They are
not unusual things. As it has hap-
pened in other countries it is bound
to happen here also. Probably, the
forces will be much more vigorous
than heretonow.

It is possible because of two reasons.
First is the operation of full-fledged
parliamentary democracy in a coun-
try, the structure of the socicty which
stil] continues to be feuda] in many
respects. Necessarily, therefore there
wi]l be serious reaction to democracy

itself

Then, the mowvement of socialism.
This wil] also create bitter reaction.
These two reactions are likely to
somnvine ot n certain stage. There-
fore, those who beclieve in democracy,
socialism and in planned development
should consider whether the issues
should not be polarised and whether
a new outlook should not be develop-
ed from now onwards. We are in the
midst of the Third Five Year Plan
and many problecms are arising
which are really very serious. Unless
these are tackled from the beginning,
there is the likelihood of a much more
serious situation developing later on.

The President has been pleased to
refer mainly to two questions. First,
he has referred to democracy which
has been extended to the rural areas
in the shape of Panchayati Raj; and
the next is planned development.
About Panchayati Raj, I think the
statement which has been made that it
is the treditional Panchayati Raj, is
not quite precise. Traditional Pan-
chayat Raj has not been introduced;
it is really the parliamentary system
which has been introduced in the
rura] areas. ] think all the Members
know it. Even in the Zila Parishads
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we have got Question Hour, Points of
Order, Rules of Business etc, as we
have got in Parliament or in the Le-
gislative Assemblies. The meetings of
the Panchayat Semitis or the Zila Pari-
shads are more or less like meetings
of Parliament or the Legislative As-
semblies. Therefore, it is not the tra-
ditiona] type of Panchayati Raj which
has been introduced; but, it is really
the miniature Parliament which has
been introduced in the rura] areas.
How far that will be successful is a
problem.

Now, the main problem ] am refer-
ring to this occasion—and the Mem-
bers must be worricd about it also—
is the cost of elections. If the elec-
tions become so costly, I wonder whe-
ther this democracy will remain so-
cialistic. That is the problem. To
this, our Congress President, Shri
Shri Sanjiva Reddi, made a specific
reference in his first Presidential Ad-
dress. He drew the attention of all
concerned  to this problem—how to
reduce the cost of elections. If the
cost of clections goes up and up as it
is do'ng now, I dn not know which
class of people will adorn this Parlia-
ment later  on. Certainly, mnot my
class; I am sure of it. That being so,
whether socialism can be brought about
through this kind of democracy is the
guestion to be considered. It is a seri-
ous question and serious attention
should be paid to it.

There is a suggestion that, probably,
indirect elections may solve this pro-
blem. Ithink it willnot solve because
the experiments that are made with
indirect election in many cases prove
that indirect elections are more costly
than direct elections. That being so,
it is a matter for serious consideration
as to how to reduce the cost of elec-
tiong 5o that Parliamentary democracy
and socialism may go together.

The second point which the Presi-
dent has referred to is planned deve-

lopment. This has given rise to vari-
ous problems; and I do not think that,
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within the time limit, it can be pro-
perly discussed—the problems which
are arising and how they can be tack-
led,

As everybody knows, and there is
no doubt about it that if we devide
the society into severa] economic sec-
tions, each section is being benefited
by the Plan. There is no doubt about
it. But the rates of benefit vary so
greatly from section tosection that the
disparity is accordingly growing.

Dr. Lockwood, who has made a spe-
cial survey of the progress of socia-
lism in a]l the countries of the world,
has published a book recently in
which he has pointed out that the eco-
nomic disparity in India is greater
than in countries like Japan where
socialism is not professed.

The problem to which we should
give serinus attention is how this will
be prevented. Though the fact is
that each section is improving, the
rates of progress must somehow or
other be equalised; olhewise econo-
mic inequality is growing. It is fact
that the pattenn of expenditure
differs from section to section. There
is perhaps more inequality in the ex-
penditure pattern than in the income
pattern. Therefore, there is need to
have some restriction on expenditure.
That will have two effects. First of
all disparity will be reduced and then
problem of poverty will very much be
before the cye of the public. We are
living in an artificial atmosphere
where the real problem of poverty,
which is the most important pro-
blem, is not focussed. Therefore, the
problem to be considered is: how the
expenditure can be restricted, whe-
ther voluntarily or through some
administrative device. Unless it |is
done, identification of the richer sec-
tion with the poorer sections will and
there will be more unrest and dis-
content among the poorer classes.
That will be a political problem: it
is becoming a political problem.

Another point is whether the plan
can be effective without fixing the
price line somewhere. While dear-
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ness allowance of Rs. 10 or Rs. 15
was given to the Central or State
Government employees, almost simul-
taneously the house rent and other
prices rise. Therefore there is no
relief afforded by this dearness
allowance and no benefit in real
terms has accrued to that class of
people, Some control has to be there;
it may be minimum control because
of Parliamentary democracy. I do
not think the Plan can work other-
wise, Money cannot be circulated
indiscriminately without any price
policy. That will bring about effects
which are not desired either by the
authorities or by the people them-
selves, The price problem has
become wvery acute. The House
knows thai the prices of everything
had gone up. Unless the price line
18 fixed, I do not think the Plan can
be effectively worked.

I know from myv own experience
nf various state that the prices of
construc!ion of houses had gonc up
by more than 30-40 per cent.

An Hon. Member: In Delhi, by

more than 70 per cent.

Shri Meh tab: How can the Plan
targe; be maintained if this kind of
rise takes place in the price strue-
ture of consiruction? After all what
is Plan? It is mainly construction.
If the cost of consiruction goes up to
such a pgreat extent, I do not know
how the Plan target will be main-
tained. I am sure the Planning Com-
mission must be giving their atten-
tion to the:ze problems. The House
should have been told something
about the steps which are being taken
in order to cambat these things: the
probelm of economic ineguality which
is growing, and the problem of prices
which are rising, etc. All these prob-
lems are arising out of the working
of the Plan and they should engag-
the serious attention of the House.

We are not conversant very much
with the facts and the study which
the Planning Commission is making,
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it would be better if these problem
are discussed on some occasion or
the other so that we will be in a
position to explain to the eleciors as
to how these problems are going to
be tackled. The electors are wise
enough to know that these problems
are natural element; of growth. If
they are told how these problems are
going to be tackled angd solved, they
will appreciate it. We must expect
the electors to be a reasonable set of
people. They  will understand  the
reason, Lut if they are not told any-
thing avout it they wil certainlysus-
pect us as if there is  something
within us which we do not want to
disclose. Thal situation should not
arise, and 1 therefore sugges: that
the opportunities which the Parlia-
ment has given to hon.  Members
should be better utilised in discus-
sing the real problems which are
affecting the puople cvery day.

Now, the budget is coming up for
discussion and that gives opporinni-
ties 1o discuss wvarious other problems
also. But I am verv sorry o say
that almost on all these occasions the
very some subjects are discussed fime
and again and :‘he real issucs are not
raised. That is perhaps because—the
House will for give me if I say so—
there is a tendency on the side of the
Opposition to combine together in
order to embarrass the party in
power. and there is a tendency on
the part of the par'y in power to
defend themselves against the Oppo-
sition as a whole. I would suggest
that we should face these problems
squarely and {ry to find out a solu-
tion, becausc we must take it for
granied that the country as a whole
has accepted the general programme
of the Plan and the system of ad-
ministration. All these are accepted.
That being accepted, I do not think
there is any scope for acute political
controversy. The elections are now
over, and at least, for the time being,
let us forget them. In the meanwhile,
let us try to build up an atmosphere
where we can meet and discuss
frankly and freely as to how to meet

MAY 1, 1962

on Address by the 1818
President

these problems which have arisen out
of the working of the plan

With these few words.
the motion,

Shri Rishang Keishing (Outer
Manipur): Mr. Speaker, Sir, within
the time at my disposal, which is
very short, I shall confine my remarks
to the points I have raised in my
amendment to the Motion. The House
is aware tha; there arc millions of
people of pur country living in the
Union  terrilories, namely, Manipur,
Tripura, Himachal Pradesh, Delhi,
cte,  These people have been  de-
manding for the last several years
the establishment of a responsible
form of Government in their territor-
ies, but the Government of India had
no, taken note of the demand. To-
day, this is a common demand of all
the people of the Union territories. I
am glad that the Home Minisier at
last took note of it, and he has ap-
pointed a Committce 1o cnquire into
the question and submit recommenda-
tions to the Government of India. I
hope the Home Minister will not try
to give it only piecemeal. As the pro-
blem today is one of granting a res-
ponsible form of Governmen'!. I be-
lieve he will concede it as a whole.
Just as he has admitted the abwious
shortcomings of the Territorial Coun-
cils in a sportsman like spirit, I hope
he will concede the demand also in
a spirit of sportsmanship.

I support

Some people argue against the de-
mangd that representatives of the peo-
ple {from these territories are pre-
sent in the Lok Sabha and the Rajya
Sabha, That is true, but one thing
we have to admit is that the Lok
Sabha and the Rajya Sabha are
different from the local Assemblies or
the local Governments. These two
things are not the same. So, repre-
sentation here is not enough to do
something good to the people of the
territories, Hence is their demand.

It may be argued by some hon.
Members or by some people of this
country against the demand that the
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Territorial Councils are functioning in
the Union territories. But I may
submit with all respect that the Ter-
ritorial Council is just like a human
body without legs to walk, hands to
work and mouths to speak, but it has
eyes to see and ears to hear. We sce
and hear many things, but these Ter-
ritorial Councils are hopelessly in-
competent to do anything for the
people, So, they are more or less
important bodies. Therefor, it is neces-
sary that they should be immediately
scrapped and a better system as de-
manded should be installed.

The functions of the T.C. arc so
inadequate as the administrative
fuactions are divided into two parts.
‘One-fourth of it rests with the Ter-
ritorial Council and three-fourths
with the Administrator., Even over
this one-fourth, the Chief Commis-
sioner and Administrator can inler-
fere at any time he likes.

One strange phenomenon of this
set-up is that an elected and demo-
cratic body is made completely sub-
servient to a bureaucrat. This is
something extraordinary. No man
with a grain of sense of democracy,
dignity and prestige will like to fune-
tion in the Territorial Council. It is
sometimes argueq that these terri-
toriezs are small in size and popula-
tion and revenue, This House has
agreed to keep them as separate ad-
ministrative unit of the country, des-
pite that these areas are small in size,
population and revenue, This Parlia-
ment has agreed to grant money for
the development and administration of
these areas. If that is the case, with
respect, I may question why this
grant should be given with strings,
and why the pcople of these terri-
‘tories who are our own countrymen,
should be asked to barter away ‘heir
freedom or right for money. That is
something impossible and which
‘the  people of these teri-
‘tories cannot afford to do. Therefore,
the only thing for the Government of
India and for this Parliament to con-
sider is whether to give this grant to
contenteq persons or discontented
persons.
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Practically, these territories are on
our strategic frontiers, One disloyal

citizen of this area can do as much
harm as a thousand of the enemies of
the country. Therefore, it is but pro-
per to see that the discontentment is
removed and keep our people there
happy and contented and the condi-
tion there is peaceful. When the de-
mands of the people are conceded, I
am quile certain that the people will
remain contented and happy and the
conditions will be peaceful.

Unfortunately the areas on the
sastern frontier—Manipur, Nagaland
and NEFA—have been under disturb-
ed conditions for the last eight vears.
Sometimes one is  surprised to find
why law and order cannot be restored
in spite of the fact that some brigades
of the security forces arc engaged
there. Even today some questions
were raised in the House about cer-
tain groups of hostiles roaming about
in that area. It is not good to dis-
close each and everything in the
House. I hope the Minister will give
us some time for discussion where we
can give some confidential informa-
tion,

One thing is certain that our secu-
rity forees in this area are not func-
tioning properly. The opinion of the
people is that the hostiles and the
Indian security forces refuse to en-
counter each other, Even when spe-
cific informations are given to the
security forces, they refuse to go.
Sometimes  specific information is
given that the hostiles and anti-social
elements are present at a ceriain
place. But the security forees will
not go on the day when the informa-
tion is given. They wil go after a
day or two, when the hostiles are no
longer there. Sometimes information
is given that they are moving to-
wards the east; but they will not go
towards the east; instead they will go
towards the west, Thus, they are
avoiding each other, If this conti-
nues, I can inform the House that
law and order will never be restored
in that area. People's confidence in
the capacity of the security forces will
be completely shakem up. Today, Sir,
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this may be a small danger. Suppose
tomorrow we have a war with our
neighbouring country, how can the
people rely upon the security forces?
I am quite certain that they will
never rely upon them. Instead of
relying upon them, they may rather
invite the enemies. So this is cer-
tainly a great danger, and the nutho-
rities here should look int: -this
matter. .

For the last eight vears the Naga
hostiles are supposed to have heen
carrying on this wap of independence
for the benefit of the people there.
The security forees have come to pro-
tect us. Logically _spraking, we
should be receiving good treatment
at the hands of both the parties. But
that is not the case, The hostiles
kidnap the loyal Nagas, sometimes
kill them, sometimes extort money
from them, on the plea that the loyal
Nagas are supporting the securits
forces. On the other hand, the secu-
rity forces arrest the loyal Nagas
saying that they have given shelter,
food, to the hostiles, beat them, semen-
times beat them to death and soine-
times make them carry heavy loads
which a mule can hardly carry. This
is how the citizens and the loyal
group of people in this area are
suffering.

I want the Home Minister and this
Parliamont to understand one thing
that in spite of all these problems
of privations and hardships, the peo-
ple have stood firm against all anti-
national activities, They have re-
mained loyal {o the country. When
the hostiles called upon the pecople tn
boycott the elections, they participat-
ed in the elections in larger numbers.
There are evidences sufficient to
prove that the people are loyal. If
that be the case, why is it that the
security forces, why is it that the
Government are not able to enlist the
cooperation of the people in eliminat-
ing the hostile activities? There is
something wrong with Goverament
agencies there. I want the Ilome
Minister and this Parliament fo find
out what that is and remove it. The
sooner it is removed the better it will
be for the country and for that area.
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Sir, another point I would like to
raise in this House is about the ad-
minis!ration of the Norih-East
Frontier tracts. With all respeet, I
may call this a small dark picce of
land in our country, dark not in the
sense that the people  there
are dark but dark in the sense that
nobody knows what is going on in
the administration there. This Par-
llument goes cn sanclivning money.
The Government of India have
spent  crores of rupees for that
area. But up till now we have not
cared to sce whether anything
actually has been done thore or not.
For evervthing we have rclied on the
good officers there, I hope the officers
are really good and far better than
the officers we come in contact daily
here and in the States. But T doubt
il anything satisfactory has been
done.

That arca is often declared as a
big, snow-covered arca and not suit-
able for human habitalion, But that
is the area where the enemy has en-
croached, wherce the encemy has com-
mitted aggression. So it is necessary
to see that the money which the
Parliament sanection every year is
properly utilised and something worth
while is done.

I want 1o suggest another thing in
this connection. The administration
of that area cannol be left in the
hands of the officers alone. The
Centre has been in charge of the ad-
ministration of this area for the last
ten or more years, Is it not proper
that the Central Government should
see to it that the people of that area
are associated with the day to day ad-
ministration and the framing and im-
plementation of the development
schemes? So, I would suggest that
some steps must be taken to sea that
the people of that area ara associated
with the administration and framing
and implementation of developmental
schemes.

I would alsp suggest that s com-
mittee of Parliament should be asked
to go into that area and see the deve-
lopmental works to judge whether
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the money sanctioned has been pro-
perly spent. I am saying this because,
suppose at any time there is a war
between this country and another
country and we find that no road has
been constructed in that area, what
will be our fate? It is no usc saying
that it is snowcovered area unfit for
human habitation and all that. That
is the place through which ‘he ene-
mies will come. So, something must
be done for the mobility of our forces
ang for better communication with
the people living there, Construction
of motorable roads in that area is ab-
solutely essential,

Sir, that place is a paradisc for for-
tune-makers. People from different
parts of the country who desire to
earn money are going there as con-
tractors, I am told that in the con-
struction of many of the bridges, in-
stead of using cement and sand in
good proportion, they somcetimes use
even banana leaves and try lo show
they have done something. Thaose
bridges will collapse in no time. Oftlen
we hear in our area that bridges
which have been constructed at a
<ost of thousands of rupees are wash-
ed away in two or three ycars time.
That shows there is something wrong
with the construction of communica-
tion in that area, which is ithc most
important item of works. So, I would
suggest that some commitllee of
Parliament, like the Estimates Com-
mittee, should be allowed to go into
that area and see for Lhemselves
whether something has been done
during the last ten years or not.

Another small point which I would
like to point out is regarding the
members of the Scheduleg Castes
who have been converted into Chris-
tianity. As the House is aware, mem-
bers of the Scheduled Castes wnd
Scheduled Tribes are enjoying cer-
tain economic and educational facili-
ties, Now these facilities are de-
nied to those members of scheduled
castes who have converted themselves
Into Christianity, I think these faci-
lities are given on accouat of the
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backwardness of the people and not
on account of their religion. India is
a secular State ang it has no enmity
towards any religion, Therefore, I
feel that there is a genuine demand
of this community that the educa-
tional and economic facilities which
are now being enjoyed by members
of the Scheduleq Castes belunging to
Hindu and Sikh communities should
also be cxtended to them even though
they have embraced Christianity. ¥
want Government to examine tms
matter and, if necessary, make
changes even in the Constitution to
give cffect to this,

Lastly, I would like to say that the
Government of Algeria haz been re-
rognized by more than 34 countries.
So, India should also gran: immediate
recognition to the Algerian Govern-
ment,

Mr. Speaker: Shri Brajeshwar
Prasad. I will request hon, Members
from the Congress side to condense
their remarks within ten minutes
cach so that a large number of hon.
Members may be accommodated. Al-
recady there is g general grievance
thay very few of them are getting
chances.

Shrj Brajeshwar Prasad (Gaya): [
would humbly suggest that this esn-
dition should be applied after my
speech,

Mr, Speaker: No. Thal is why I
have made it clear before he started.

Shri Brajeshwar Prasad: 1 speak
only once in a session. That factor
must also be taken into consideration.

Shri D. C, Sharma (Gurdaspur): I
request you to give him fifteen
minutes.

Mr. Speaker: He generally speaks
on foreign affairs.

Shri Brajeshwar Prasad: [ am going
to speak on foreign affairs,

Mr, Speaker: Then he will not have
a chance. So, I will now give him
fifteean minutes.
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Shri Brajeshwar Prasad: Mr. Nations organisation and nationalise

Speaker, Sir, I am not in favour of
any solution of the conflicts either
between India and China or between
India and Pakistan for a period of at
least 30 years. Fissiparous tendencies
will gather momentum in India if these
conflicts are unfortunately resolved
now. One of the most important
factors, if not the most important
factor, that is keeping India united
today is the fear of invasion by
Pakistan and China. For a period of
at least 30 years the Communist
rulers of Soviet Russia exploited the
fear of capitalist encirclement. It
would not have been possible for them
to enforce their programme of indus-
trialisation if this fear had not
existed. We can also take advantage
of the conflicts that exist today bet-
ween us on the one side and the
Pakistanis and the Chinese on the
other. We are in an advantageous
position vis-a-vis China. There is no
fear of invasion of China by either
India. Russia or America. China,
unlike India, is not in a position to
exploit the fear of invasion because
no such thing exists. Vast masses of
people in this country rightly or
wrongly feel that their country is
going to be invaded sooner or later
by China or Pakistan or both.

Shri Raghunath Singh (Varanasi):
Specially by Pakistan.

Shri Brajeshwar Prasad: We must
take advantage of this feeling for
accelerating the rate of our develop-
ment. It would be an act of folly on
our part to try to enter into any
political settlement with either Pakis-
tan or China. We should agree to a
plebiscite in Kashmir if Pakistan
agrees to hold a plebiscite in East
Bengal and Pukhtoonistan.

Shri Raghunath Singh: A very good
suggestion.

Shri Brajeshwar Prasad: We should
agree to hand over not only Kashmir
but the whole of India to Pakistan if
both India and Pakistan hand over
their defence portfolios to the United

all means of production.

Mr. Speaker: If we do not hand
over at least the hon. Member can
hand himself over to Pakistan.

Shri Brajeshwar Prasad: If really
there is any danger of war either
between India and China or between
India and Pakistan, it can be averted
either by the handing over of the
defence portfolio to the United
Nations organisation or by entering
mmto a pact with Russia on the lines
of the Russo-German Pact. The hand-
ing over of the defence portfolio is
a long-term solution.

Shri Raghunath Singh: Shri Raghu-
ramaiah is finished.

Shri Brajeshwar Prasad: Neverthe-
less it is a step which we can take
nere and now. Today or tomorrow
all the nation States of the world
will have to hand over their defence
portfolios to the TUnited Nations
organisation if the world is to be
saved from nuclear destruction, A
pact between India and Russia, on
the other hand, is only a short-term
solution. There is no necessity for
entering into any such pact if the hon.
Prime Minister assures the country
that there is no danger of any inva-
sion by Pakistan or China or both.
There are no problems of conflict
between India on the one side and
China and Pakistan on the other, if
it is true that there is no possibility
of war between India on the one side
and China and Pakistan on the other,
Neither Pakistan nor China either
singly or jointly can attack India if
any Indo-Russian Pact on the lines
of the Russo-German Pact is arrived
at now. If no such pact is established,
there is a danger of China attacking
India in the event of a war between
India and Pakistan. Pakistan cannot
attack India unless China also decides
to join hands with her. Both Russia
and the United States of America can
play an effective part in bringing
about reconciliation between India
and Pakistan if any war breaks out
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between them, but no such part can
be played by them if in the event of
such a war China also attacks India.

13 brs.

Russia will be placed on the horns
of a dilemma if China attacks India
in the event of a war between India
and Pakistan. The United States of
America cannot attack China if Russia
does not do so. The men in the
Kremlin will have to decide finally
whether to resurrect the Sino-Soviet
Pact or to enter into a political settle-
ment with the United States of
America.

There would be only two courses
left open to the United States of
America in the event of a war between
India on the one side and China and
Pakistan on the other. The United
States of America will have either to
walk out of the Rimland or to enter
into a political settlement with Russia.
The United States of America will
withdraw from the Rimland if Russia
joins hands with China in the event
of a war between India on the one
side and Pakistan and China on the
other.

Whether the Sino-Soviet Pact will
be resurrected or not will depend on
whether Comrade Khruschov remains
in power or the pro-Chinese elements
in the Kremlin succeed in dethroning
him. India and Pakistan, along with
the rest of the Afro-Asian land mass
will be divided into two spheres of
influence, Russian and Chinese, if the
Sino-Soviet Pact is resurrected.

Shri Thimmaiah (Kolar): Reading
of a speech is not allowed.

Shri Raghunath Singh: He is not
reading.

Bhri D, C. Sharma: Who says he is
reading?

Mr, Speaker: When such important
statements are to be made, sometimes
a concession is made to Members.
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Shri Brajeshwar Prasad: But white
hegemony will be established not only
over India, Pakistan and China but
over the whole of the Afro-Asian land
mass if Russia and America come
together in the event of a war bet-
ween India on the one side and China
and Pakistan on the other.

These dangers—of the resurrection
of the Sino-Soviet Pact or of the
establishment of white hegemony—
can be averted if, and only if, before
the outbreak of a war between India
on the one side and China and
Pakistan on the other, India either
hands over its defence portfolio to
the United Nations Organisation or
enters into a pact with Russia on the
lines of the Russo-German Pact of
1939.

Pakistan must be divided into two
spheres of influence, Russian and
Indian.

Theocracy of any kind is a greater
threat to India than any kind of poli-
tical ideology. Pan-Islamism iz a
greater threat than Communism.

Pakistan is a power vacuuin. It has
to be filled, sooner the better,

Pakistan has to be divided either
between Russia and America or bet-
ween Russia and China or between
Russia and India. Russian hegemony
will be established over West Pakistan
and Chinese hegemony over East
Pakistan if the Sino-Soviet Pact is
resurrected. Russian hegemony will
be established over West Pakistan and
American hegemony over East Pakis-
tan if a political settlement is arrived
at between Russia and America.
Russian hegemony will be established
over West Pakistan, and East Bengal
will become an integral part of tha
Indian Union if a Pact between
Russia and India on the lines of the
Russo-German Pact which led to the
division of Poland into two spheres
of influence..

8hri Hari Vishna
(Hoshangabad): And to war.

EKamath
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Shri Brajeshwar Prasad: ..namely
Russian and German, is formed.

The whole of Pakistan cannot be
integrated with India by any strata-
gem whatsoever. The goal of the
integration of Indian and Pakistan in-
to one political wunit is a figment
of imagination, (An Hon. Member:
Whose?) Pakistan cannot come 1o
lerms with India. It is not in her
power to do so. The road to Islama-
bad lies vig Moscow. Pakistan can
be brought closer to India only as a
result of an Indo-Russia Pact. A
price has to be paid to Russia if this
goal is to be achieved.

But if both India and Pakistan hand
over their defence portfolios to the
United Nations Organisation there
will be not only no war between them,
but the independence and territorial
integrity of both will become invulner-
able. Neither Sino-Soviet nor Russo-
American hegemony can be establish-
ed over the Afro-Asian land mass if
India and Pakistan hand over their
defence portfolios to the United
Nations Organisation. The bi-polar
world can never be broken up into
a multi-polar one if India either
gingly or jointly with Pakistan hands
aver its defence portfolio to the
United Nations Organisation.

Pakistan cannot be divided between
India and China whether the United
$tates of America withdraws from the
Rimland or not. Russia is a factor
to be reckoned with for all time to
come. West Pakistan falls within the
Russia sphere of influence, whether
Russo-American or Sino-Soviet or
India-Russian entente is established.

It does not lie in the power of the
Western Powers to infiltrate into the
northern portions of Iran in any guise
whatsoever.

In the event of a war between India
on the one side and China and Pakis-
tan on the other, Russia and America
cannot join opposite sides, because it
“wIll mean not only their total destruc-
tion but also that of the world.
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Shri D, C. Sharma: Prophesy!

Shri Brajeshwar Prasad: India will
be deleated if in the event of such
a war Russia and America remain
neutral.

The third possibility is the with-
drawal of the United States of
America from the Rimland, leading to
the resurrection of the Sino-Sowviet
Pact.

And the fourth, and the last, possi-
bility iz the establishment of Russo-
American entente on the basis of the
division of the Afro-Asian land mass.

The Red Mandarins secm to think
that if they attack India in the event
of a war between India and Pakistan,
the Sino-Soviet Pact will be resur-
reeted.  But my calculation is that if
China attacks India in the event of a
war between India and Pakistan, a
Russo-American political settlement
will be arrived at. Time alone will
show whether Comrade Mao is or I
am in the right.

Shri D. C. Sharma: You are in the
right.

Mr. Speaker: Has any one disputed
that?

Shri Brajeshwar Prasad: The con-
dition precedent to a political settle-
ment between Russia and America is
the division of the continenial and
the peninsular regions of Asia border-
ing the Pacific in general and of China
in particular into two spheres of
influence, Russian and American. And
the condition precedent to the divi-
sion of China into two spheres of
influence, Russian and American, is
the invasion of India by China.

Sir, I thank you for giving me this
opportunity to speak.

Shri D, C. Sharma: Sir, I want to
have one clarification. My hon. friend
was talking all the time about Russo-
German Pact. Will you kindly throw

some light on it?
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Mr, Speaker: Order, order. There
is no darkness here, there is sufficient
light. Shri Tekur Subramanvam.

Shri Tekur Subramanyam (Bellary):
Mr, Speaker, Sir, when the Presi-
dent made his last Address to the
joint session of this Parliament il was
a very moving and touching thing. For
me as a humble soldier in the wvast
non-violent army of Mahatma Gandhi
and as one who had partigipated in
the various movements for ind.pen-
dence, his reference to this being his
last address was very tovching.

1t was very lucky to Indix thal we
had such leaders when the Hritish
parted with power. Othcrwise our
position would have been rather very
seripus. Criticism  has Dberiry. made
from the opposition sid2 thot *&he
Congress organisation and the Con-
gress leadership have no! inanaged
the affairs of India well for the iast
twelve wyears. 1 beg.!o lhffer very
strongly from them. If the Congress
organisation and the Congress leador-
ship were not there at the time the
British parted with power, our coun-
try would have gone to. pieces. 1
would only refer in this conncction
to the position that obtains now in
Pakistan. There was nso such or-
ganisation as the Congress or the
leadership that the Congress has given
to this country, in Pakistan when the
British parted with power. There-
fore today we find a military diciator-
ship there. In Congo also, if you see
the conditions obtaining there you
will find that because there was no
organisation like the Cougress or the
leadership that the Congress hus
given, Congo has to obtain the help
of the United Nations Organisation
and the officers and men of olier
countries to keep law and uwider there.

The President said that Parlia-
mentary institutions have come to
stay and parliamentary institutions
have become deeply 1rooled in the
emotions of the people. His respect
for parliamentary institutions.  and
his hope in the future of parliament-
ary institutions in this counlry are
very great. We share this. We must
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try in our actions in the future to
justify the confidence thal the Presi-
dent has in the people of this country.

‘We are trying to set up a demo-
cratic socialist society in this coun=
try by means of these Five Year
Plans. “The President has referred
to thal. The purpose of these Plans is
to mobilise the human and the mate-
rial  resources of this countrv lo
achieve the happiness and prosperily
of 44 crorez of people of this great
country.

He referred to the improvement
that has been achieved In the agri-
cultural sector. In this cormnection, I
would say that while our objective is
to attain sclf-sufficiency during the
Third Five Ye¢ar Plan and record a
production of 100 million tons, we
should not overlook the obstacies
obtaining now. We are now distribut-
ing food to the people by means of
import of vast quantities, millions of
tons from America under Public Law
arrangements. That should stop. By
maximising the usc of irrigation faci-
litiés provided by the Government and
the use and distribution to a greater
extent of fertilisers, improved secds
and improved instruments, we *have
to attain sclf-sufficiency. I am afraid,
in the matter of reaching our targets
for the starting of the fertiliser plants
in the wvarious parts of the country,
we are slightly overlooking the dim-
culties. The other day, the Minister
was saying that it has not been founa
possible to acquire some land. These
things are made much of. When we
are flghting against hunger and inade.
quacy of foodstuffs for our great
country, such little things should not
be allowed to assume undue import-
atice. We have to fight this on a war
footing, with a sense of urgency.
Unless this is don® ‘I am afraid, we
will be up against very great odds in
our country,

Then, I shall refer to the industrial
improvement that the President has
referreq to. There hag been remark-
able &hd impressive increase in indus-
trial ‘production during the last 12
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years. Iron and steel have recorded
an increase. The other industries
also, textiles, cement, cngineering,
machinery—all these have recorded
an impressive increase, The proposal
is to reach a stage when these indus-
tries are likely to finance themselves
and expand and achieve a self-sustain.-
ing economy. The hon. Finance Minis-
ter said in this connection that our
public sector enterprises have not been
giving us as much profit as they
should. In fact, he expected during
the Third Five Year Plan an income
of Rs. 450 crores: Rs. 300 crores from
the Central sector enterprises, Rs. 150
croreg from the State Government
en‘erprises and Rs, 100 croreg from
the Railways. So far, we have in-
ves.ed wbout Rs. 870 crores in the
public sector enterprises, The income
has been only just about 4 per cent.
This is utterly insufficient. Therefore,
I urge on the Government that
greater attention should be paid to see
how these industries are managed.
There has been a suggestion that the
management of these  industries
should be entrusted to some business-
men. I do nol agrec with this sugges-
tion. We find good, competent,
efficient people in all walks of life,
whether among the officials or non-
officials. What is required is good
character, efficiency, competence and
the capacity to manage these things
well.

In this connection, I would like to
mention one stalement that has been
made by the Ileader of the D.M.K.
party here. No doubt, there has been
regiona] imbalance. ~We ought to
have more balanced regional develop-
ment with regard to industrial pro-
gress of our country in the various
States. That is absolutely necessary.
The Planning Commission also envis-
ages that as one of the objectives of
the various Plans In this connection,
I would say, in tne south, there is a
feeling of neglect that proper eatten-
tion has not been given for the deve-
lopment of that area. In my own
district of Bellary, we have got excel-
lént iron ore of the most precious
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variety, Now, it is proposed that
there should be a railway line from
Salem to Bangalore, in which case
lignite from the south can be taken to
Bellary and the excellent iron ore of
Bellary can be taken to Salem and
iron and steel plants ean be installed
at both ends. Here, I want to say
this. We have every right, indeed, it
is our duty to voice forth effectively
and emphatically the grievances, re-
quirements and needs of the various:
regions ang constituencies which we
represent. There s regiona] im-
balance. Let us by all means give
expression to that emphatically and
effectively. But, that should not lead
us to say that there should be separa-
lion, secession or the establishment of
an independent stale as  has been,
unfortunately, stated by some friends
in the south. We do not agree with
it.  We should not encourage it
While T am at one with them coms=-
pletely in the matter of giving expres-
sion to the need of balanced regional
development, I submit, we should not
encourage it, the secparalist move.
These things are unfortunate. ‘The
hon. Member said that the Prime
Minister lacked maturity when he said
that it would lead to war. The Prime
Minister merely performed his neces-
sary duty and his statement was very
correct when he saig that this talk of
establishment of independent states in
the south would lead only to war. It
led to war in America. When cver
the question of slave trade, the
Southern States wanted (o establish
an independent state, there was civil
war. 1 appeal to these friends that
while it is the duty of all of us to see
to the progress and happiness of 44
crores of people in which the people
of every part of India have to take
their share, we should not try to give
room to any fissiparous tendency or a
tendency to secede. It would be
wrong basically. It would be opposed
to our Constitution. I appeal to such
friends that we should look to the
unity of India which, after long last,
after thousands of years, we have
achieved. It has been a great effort
to achieve it. Let ug keep it. L&t us
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{ry tn Keep the democratic traditions
cslablished by us and the Panchayati
Raj which the State of Maharashtra
also ushercd in today. ‘These are
very valuable assets so far as we are
concerned. Let us keep them.

Shrimati Sarojini B. Mahishi
(Dharwar Norih): Mr, Speaker, I am
extremely thankful to you for having
given me this opportunity of offering
our grateful thanks to the President
for his Address on the 18th. I do not
how I could express our gratitude to
the President. Words fall short in
communicating or expressing our
gratitlude to the President, a learned
scholar, on advocate of eminence, an
ardent fighter for the Independence of
the country, a person who has sacri-
ficed a lot for the country, one who is
a staunch devotee of Gandhian princi-
ples. He was kind enough to give us
certain suggestions on the inaugural
session of the two Houses.

13.19 hrs.
[Mr, DEPUTY-SPEAKER in the Chair]

The President has rightly referred
to some of the important events that
have taken place and the progress of
the country achieved during this
period of 15 years. He also referred
to certain things that are going to be
achieved during this period and
certain things that are going to be
done during this session also. My
friends on the opposition spent much
of their time in saying what the Pre-
sident has not referred to and not in
saying what the President has
referred to. Of course, the President
cannot refer to all the subjects on the
surface of the earth within such a
short time. As it is, the Presidential
speech of the President of the Indian
Republic in all its dignity, it is in the
form of certain aphorisms, sutras, I
should say, over which we have to
write commentary. We have to make
out certain things that have been sug-
gested by the President. Therefore,
instead of having a negative approach
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1o the speech of the President, it is
better that we have some positive,
constructive approach to the Presi=
dent’s speech. The Buddhists describ-.
ed Almighty as “"neti mneti”—God
cannot be described in this way; God
cannot be described in that way..
They had never got a positive
approach. But the Hindus have got.
a positive approach to Almighty. It is
the positive approach angd outlook that.
we require at this time. The Presi-
dent cannot refer to al] things on the-
surface of the earth.

All the sarcastic remarks and com-
ments made by the Opposition Parties.
are good, in a way, for the Congress.
I think they have studiced the defects
to a certain extent and thought over
them in the interests of the Congress
Party. They have tried to point out
certain things which the Congress
Party might have resorted to at the
time of the elections; of course, they
were so to say the allegations made by-
the Opposition parties. But then,
they are spending so much of their
cnergy and so much of their time to
study this matter—I think they are
doing al] this in the interests of the
Congress Party. So, instead of being
annoyed at them, I think, on the con-
trary, we must be grateful to these-
preople.

In one doha, Kabirdas has referred
to such people who spend their energy
and time on criticising bitterly certain
matters. He says:

“faew fag? wifed ming 181 sz,
far miga o woAT gwa gwig 0

‘Keep those people who criticiee you
in your own premises; try to build a
cottage for them, so that those people
wil] try to wash off the defects in your
character, without any soap or water’,
That was how Kabirdasg talked about
the criticisers. So also we can say
about the people who have criticised
us. But I think they want to criticise
us only for the sake of criticism,
without studying the matter deeply
and they criticise only for the sake of -
abusing.
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As far as the elections are concern-
.ed, much depended upon the persona-
lity of the candidate who contested
the elections. ln certain places, the
candidates who had certain weaknes-
ses tried to make political capital out
of certain communal feelings. They
tried to exploit the communal feelings
and certain other feelings also. But
in those places where the candidate
was strong enough, no such things
could come up. To strengthen this
argument, I might give my own exam-
ple. Belonging to a minority commu-
nity, as I do, in my area, 1 had to con-
test against three candidates be-
longing to the Opposition parties
who were of a majority commu?
nity. If our pecople had resorted
to such communal feclings and such
fissiparous tendencics, 1 wonder whe-
ther thye would have ventured to elect
me, and that too, with a lead of
1,53,650 wvotes. 1 do not think they
would have elected me, if the people
had resorted to such fissiparous ten-
dencies and such communal feelings.

People arc learning, and arc trying
1o understand the principles of demo-
cracy. When adult franchise was
granted to the Indian people,—so many
people, Indians as well as outsiders,—
doubted whether India would be able
o experiment in adult franchise on
-such a large scale successfully, but the
Indian people have risen to the ocea-
sion and proveq themselves fit and
capable of rising to the occasion at all
times, and conducting thesc elections
on a successful basis, not only coa-
~ducting these elections on a successful
basis, not only conducting the elec-
tions, but also sticking to the princi-
ples of democracy very successfully.
‘When two people belonging to two
different parties come on the same
-platform and address the same gather-
ing, it is up to the electorate to judge
which party’s principles are good, and
whether the candidate who represents
-some particular party is in a position
to do the work and whether the parti-
‘cular party has done any work in that
-area. Therefore, the people are in a
«position to judge, The people are the
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better judges of things. The ultimate
sovereignty lies in the electorate. And
our people arc learning these princi-
ples of democracy. Of course, we
cannot open a college or a school for
teaching our clectorate these things.
But the clections provide the opportu-
nity for them. It is the period when
all the different candidates of the
differcnt partics go and approach the
clectorate and they try to elucidate
their own policies and principles, that
they can learn. This is the period and
this js the platform on which our elec-
torate  are learning and trying to
understand the principles of democra-
cy, Within such a short period in the
history of the Indian Constitution,—
within such a short period of fifteen
years, they have been able to under-
stand these principles in a very clear
way.

The President has  referred to the
Plans in his Address. The Third Five
Year Plan especially envisages large-
scale efforts to bring in more and more
people within the fold of these Plans,
Of course, the Plan has covered practi-
cally all sections of the society and all
the nooks and corners of the country.
There is no particular individual who
has been left out of the Plan, so to
say. But I want to emphasise one
thing, namely that m  spite of the
cfforts of the ruling pariy to bring into
the fold of the Plan a greater and
greater number  of  recipients of the
benefits, or bencficiaries, it is also up
to the beneficiaries and the reciplents
to be awake and take advantage of the
benefits that accrue to them.

We find that so many people, includ-
ing even educated people are indiffe-
rent to the Plan, They think that the
Plans are formulated by Government,
they are meant for Government, and
it is for the Govemment officials to
move about and propagate, and it is
their duty to propagate it and there-
fore they are doing it. On the con-
trary, the Plan is a people’s Plan, and
the urge should come from the people,
and the people should try to under-
stand that the Plan is for them. Some
want of publicity, and some want of
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propaganda might be at the root cause.
But, anyway, we shall have to look
into it. The people also must co-
operate. Otherwise, we cannot have
the Plans, and the success of the Plans
cannot be up to our expectations,

I might cite an example in this con-
wection. At a particular place where
we opened a primary school in our
area, the people were not willing to
send their children to the school
‘Therefore, the school auhorities tried
to have some measures in order to
persuade the people to send their
children to the school. They declared
that the parents would have to pay a
of fine of Rs. 2, if their children were
not sent to school. That was only a
matter of threat. But there were cer-
iain people who came to the school
with Rs, 2, so that they could get rid
of this trouble from the school autho-
rities. On the contrary, the intention
was that the children should be sent
to the school. Therefore, unless the
public co-operates, and unless the pub-
lic wants to take advantage of the
benefits of the Plan, Government can-
not, on their own, make a success of
the Plan.

1 do coucede that our people have
got certain ideas and certain  ideas
which they are not willing to change.
But the wvalues are changing in the
social field, in the economic field and
in the political field. Our people have
not yet kept pace with them, Where-
ver I go, I find in the villages that the
people have got certain notions and
-certain social ideas ete, Their idea of
labour is that a sinner alone works,
and the others who do not work and
still are able to get their bread are
persons enjoying the results of certain
meritorious things or punya which they
had done in their previous births.
Therefore, according to them, those
people who work for their bread and
butter day and night are people who
have done some sin, and that is why
they are working. So, if a person
wants to enjoy life, he should not work
and he can resort to some luxury with.
out working, and he will be considered
as the most meritorious man or a man
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who has done some meritorious thing
in the previous birth. This kind of
idea prevails right from the bottom of
the society up to the top level. The
man who ig very rich thinks that he
need not work, because he is the fortu-
nate child of God, whereas the middle
class man is compelled work, and
the man at the lower levels says that
he has got to work because he has no
other alternative. Unless this kind of
notion ig removed, we shall not be able
to propagate the Plan and see that it
is a success.

The introduction of panchayat raj is
a revolution indeed; right from the
top down to the bottom, we find that
panchayat raj has gone a long way in
decentralisation of power, We find
that there is coordination and co-ope-
ration between the officials and the
non-officials, and the responsibilities
are th rown, so to say, on the villagers
themselves. Fo. merly, the villagers
could put the blame on the shoulders
of the higher officials, but now, they
themselves have been put in charge of
such responsibilities, and, therefore,
they are rising to the occasion and car-
rying out and discharging the duties
that are entrusted to them.

Therefore, the introduction of pan-
chayat raj in every nook and corner
of the country, in every village, along
with the various comwmittees, such as
the school committee, the sanitation
commitice, the medical aid soeciety,
the vo-operative society, the industrial
centres ete. has gone a long way in
creating  some  social—consciousness
among the people, and a civic sense
and a scnse of responsibility also
among the people,

The President has referred in hig
Address to 200 development blocks.
These 200 development blocks in the
community development programme
have gone a long way in catering to
the needs of the people. With the
different programmes which they have
got, such as irrigation schemes, the
services of different extension officers,
the plan of animal husbandry, the
giving of sceds etc. these are cater-
ing to the social needs of the people
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in that area, and these coordinated
welfare extension projects function
like the nerves in the body through-
out the country. We find that people
are rising to the occasion, and a sort
of consciousness is being created
among them. The small-scale indus-
tries and the socio-economic units are
trying to bring them in one fold and
trying to give them better facilities.

Further, the different institutions
that have been started, for example,
the Man-Power Research Institute and
also the Central Institute of Labour
Research that is going to be establish-
ed in Bombay, and also the Atomic
Energy Research Institute at RBom-
bay and Trombay can all go a long
way in proving that we have advanc-
ed very much. We cannot expect
advance all of a sudden, and, ‘m.re-
fore, we shall have to wait, because
we are not dealing with the parts of
a machine here, but we are dealing
with human beings. Therefore, »e re-
quire some little time and patience to
wait and see that we achieve proper
success in the Plan,

st Wo Xo Fag (wFfT) : FTEma
wgy, JA1 fF gwy agw andr &
I &, 7 9% 3Y 79T A\ F7 I
T F wRT AT A0EAT 0 I
maET 9 f& weefa wgem w1
A FY FE IAE AT AT qEfeS
oqrEt & ST T IFIA SATRTAT AT FY

Tafa ot F q3w ¥ oaw w
T & gt @ F1 fawrw oaee
EFT & ad% ¥ 1 wr o8, IEET
worfa €Y WY & ) 98 /Y & | wAT W
aTar &7 & {5 e Y@y A R i
¥ o frw &7 ¥ w=m@T W arfE A
# wfa @ % A v T A
ST THATHT FT qOFT AR ITE AW
T o' a0 a8 2 i Y fasfaa &
# g wvoh s fasfer @ ok
o foe® gu w¥w avdy § ag v A
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aws sfafFmmar aFAT &1 777 797

g1

Shri Muthiah (Tirunclveli): I sup-
port wh ole-heartedly the Motion of
Thanks on the President's Address
moved by the hon. Member Shri
Harish Chandra Mathur. He referred
in glowing terms to the great quali-
ties of head and heart of ou- Presi-
dent. 1 take this occasion lo pay my
homage to Dr. Rajendra Prasad, one
of the greatest men of our country
and one of the truest disciples  of
Mahatma Gandhi, the Father of the
Nation. The President's service: and
sacrifices for our country ever since
the days of the Champaran struggle
till the attainment of swaraj and
thereafter, his services as the Presi-
dent of the Congress, as the Presi-
dent of the Constituent Assembly and
as the President of independent India
deserve to be written in lelters  of
gold by the future historians. Dr
Rajendra Prasad is an embodiment of
our culture at its highest and our
abiding spiritual values. His gentle-
ness, his sympathetic understanding.
his magnanimity and his devotion to
the country do inspire us and elevate
us.

Coming to the Address, the Address
that our President deliverzd to us is
purposeful though it is brief. Some
hon. Members complained that the
Address was brief, but I would re-
quest them to remember that the
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President's Address is not meant to
be an encyclopaedia of Government
policies. His or his Government's
policies are there in the Third Plan,
which is a detailed document approv-
ed by him. The President has rightly
emphasized planned econcmv as the
basis of our national development.

There has been remarkable  pro-
gress in all fields in this conntry dur-
ing the two Plan periods, in agricul-
ture, in indusiry, in education and
health and so on. Taking agricultural
production into consideration, no ont
will deny that there has been
a very great increase in the two Plan
periods, Agricultural production has
increased after independence by sev-
eral lakhs of tons as Goverrment
statistics prove, thanks to the con-
struction of many new dams and th.
execution of hydro-electric projects in
several States costing several crores.

Coming to indus trial production, the
increase has been phenomenal in our
country after the attainment of
swaraj. So many industries, both big
and small, have becn set up in seve-
raly States involving thousand of
crores in the two Plan perieds. Many
new industries are also to be set up
in the Third Plan period, and equal
emphasis is placed both on heavy in-
dustries and village and small-scale
industries.  All these, I submit, pro-
vide additional employment o millions
of our countrymen. India’s phenome-
nal progress in all fields is testified to
by the well-prepared Government sta-
tistics and also by the reports of im-
partial bodies like the World Bank,
the Aid-to-India Club and the Colom-
bo Plan and also the unbiased appre-
ciations of foreign experts and heads
ol States and Premiers who have from
time to time visited our country.

Then, a word about panchayati raj.
The establishment of pancayati raj in
our country is a step in the right
direction. It means decentralisation
of power for which people were agi-
tating in this country for a long time,
and this gives excellent training to
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our people in villages in self-govern-
ment, self-reliance and self-confidence,
Thus, the establishment of panchayati
raj is a Challenging reply to those
critics who accuse our Government
of being totalitarian in character.

The Address of our President has
laid proper emphasis on the final and
ultimate objective, of our country,
and that is the establishment of a
democratic and socialist society, a
sociely which is based on justice, eco-
nomic, social and political, a society
which pguarantees to every citizen of
India the basic necessities of life and
which at the same time ensures the
fundamental human freedoms.

Then I would like to say som.thing
about national integration which has
become the most important problem
in these days. This is a problem of
the utmost importance in view of
internal danger and extvrnal danger.
There are, we all know. unfriendly
countries on our borders itke Pakistan
and China. And, by way of meet-
ing this danger both at home and
abroad, Government has to take steps.
to get the support of the different
political parties for the security of
our country, to remove regional dis-
parities, to develop backward areas
and to improve the backward classes,
vspecially the labouring classes.

There seems o be an apprehension
in the minds of the peuple of the
south, 1 mean, Tamil Nad, that their
interests are neglected. I would sub-
mit in all humility to Government
that these apprehensions may be al-
layed by Government taking some
steps, namely, the developnient of the-
Tuticorin port inlo a major harbour,
the establishment of a biz steel plant
at Salem and the establishment of a
few fertilizer factories at Neyveli,
Tuticorin and other places and the
opening of a few railway lines.

The President has referred to our
Parliament in very high terms. He
has said that parliamentary demo-
cracy has become deeply rooted in
our soil and in our political senti-
ments. Our democracy is the biggest
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-democracy in the world and India
stands today as the bastion and bul-
wark of democracy in the whole of
Asia when the forces of totalitaria-
nism are gathering momentum  ull
round our country.

Now, it is my duty to pray for the
long and healthy life of our beloved
.and esteemed President, Dr. Rajendra
Prasad, so that he may counsel and
,guide us in the years to come during
‘the critical stage of our country's
.history.

Shri Jaganatha Rao (Nowrangpur):
Mr. Deputy-Speaker, Sir, 1 have
_great pleasure in associating myself
with this Motion of Thanks to the
President. The motion is the very
texture of parliamentary democracy.

The President has given us an ins-
.piring Address and reminded us, Mem-
bers of Parliament, of our coniinuing
.duty and responsibility of nation-
building. I join the other hon. Mem-
bers of this House in paying my
~humble tribute to the retiring Presi-
.dent. He is a man who believes in
simple living and high thinking. 1
.am 'moved by the valedictory note mn
his Address wherein he has referred
to his own share in our parliamentary
life and duties prior to the acceptance
of the high office of the President of
India. His share, as we all know,
was a lion's share and nothing less.
Dr. Rajendra Prasad has singled him-
.self out in two respects; cne, as the
foremost Gandhian in the pre-inde-
pendence era and the other, the highest
dignitary in the post-Gandhian era.
He will, I am sure, continue to be a
source of inspiration to his fellow-
<countrymen in future.

Sir, T am proud to sav that the
Congress has come out successful suc-
cessively in three General Elections,
which is unparallellel in any country
of the world. Even our opponents
must concede this, that it is an out-
standing achievement in  contempo-
rary politics. Why has the Congress
come out successful;, why did the
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people vote Congress to power suc-
cessively at the 3 General Elections?
Is it not because of its policies and
programmes?

Sir, as referred lo by the President,
our Government has now decided and
is bent upen building a democratic
socialist society in our country based
on solid foundations of social justice
and equity, OQur Prime Minister has
besn the great architect of new India.
He has conceived planned develop-
ment where every section cf the peo=
ple will have a due share in the
benefits. Our Prime Minister has
given us two things. One is the
foreign policy which has earned for
our country the foremost pluce in
the international world; and, sccondly,
planned development.

The President has broadly referred
to the Government's policies and pro-
grammes in the current year. The
task of nation-building is not an easy
task. No nation can build i'self, no
nation can come up unless the citizens
have character. It is not a  small
thing. Mocembers of the Opposition
have complained of corruption and
that Government has not becn able to
do anything to check this evil. 1
only ask my hon. friends who say
that there is corruption n the coun-
try, this. 1 do not say that there
is no corruption, Government has
been taking all necessary steps to
check it. I think, vesterday, the
papers have given us some informa-
tion about the number of cases of
corruption which the Government
handled, the cases in which some offi-
cers were dismissed and somne were
prosecuted. If, really, our country is
determined to root out corruption,
how is it that persons who know that
a particular official is corrupt do not
give a signed petition? There are
thousands of anonymous petitions.
And, persons have not got the con-
fidence or the courage to vrove that
certain officers are corrupt. How,
then, can they expect Government to
root out corruption? There is erisis
of character in our country. That is
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why our Plans are not fully success-
ful. There is lack of patriotic fer-
vour. We seldom feel that we belong
to the country and that we should
live for the country; whereas in the
western countries, people feel that
they belong to the country and that
they live for the sake of the country.
That feeling is not here at the pre-
sent moment.

1 may say thal moral values have
fallen down more steeply than money
value since the Second World War,
the result being lack of patrictism
and honesty in our couniry. Where-
ever you go, you find corruption right
from the lowest rung to the highest;
we find lack of honesty and jack of
sense of responsibility.

Another thing which Adistresses me
most is the prevailing inter-State dis-
putes, either in the case of the divi-
sion of river walers or in the loca-
tion of projects. There mayv he valid
cause for a particular State claiming
a larger share in the waters of a river.
But, wherever a project is established
it is a national project; and the en-
tire country is benefited by the project
and not a particular State.

For instance, there is a dispute
between Andhra Pradesh and Crissa.
‘There is a project called the Balimela
Power Project. The Andhra Pradesh
‘Government wants the dam lo be
located at a place call:d Guntivada
while the Orissa Goveranment wants
it to be located at another place,
Balimela, so that about 7 lakh kw of
power can be pgenerated. Th» gues-
tion has been hanging fire for the
past 2 or 3 years; and time is pass-
ing and the waters are running to
waste. May 1 suggest that in  such
cases, where the States are not com-
ing to an agreement, the Government
of India should come forward and
take up the project to the mutual
benefit of the two States?

We are now in the second year of
the Third Five Year Plan. It is evi-
dent that the economic deveinpment of
the country has produced immernse
results in all sections and spheres. In
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the ficld of agriculture we have
achieved 80.5 million tons; in the field
of industry we have a progressive rise
of 12°1 per cent over the previous
vear. In the matter of engiicering
goods, also, there is vast improvement
and we are able to export alsc,

As regards transport, the railways
have been able to life about 154 mil-
lion originating tones, though it is
short of about 8 million tonnes. We
see there is marked development in
all dircctions. We find our country is
progrsssing economically. We  find
increase in our national income and
in the per capita income, though not
in the same proportion. But when
we go deeper inlo the guestion whe-
ther aii sections of the people wie
bencfited, then, I have a feeling that
thir weaker sceuons of rsociely have
not been able to enjoy benelits of the
sconomic development af our country.
The weaker sections of the population,
the poor and illiterate ooople, live in
the villages; 82 per cent of the popu-
lation live in the villages. We have
in India about 558 lakhs of wvillages.
Some of thesc people in the willages
hold marginal lands: the others are
landless labourers. Have these peo-
ple been really bencfited? liave these
benefits percolated to the  weaker
sections of our society? The benefits
have nol reached them. If agricultu-
ral production has increased who is
benefited? The well-lo-do people in
the village take the bencfit of ferti-
lisers, irrigation facilities, cte. A
marginal owner of the land does not
get the benefit. Government has to
address itself seriously how the wcaker
sections of the people can be benefited
by these developments.

14 hrs,

The community development pro-
gramme has ceased to be a “com-
munity development programme” but
it has proved itself to be a develop-
ment programme. Its object was to
build up human personality, to gen-
erate in the village pcople a feeling
of community life. That has not
been achieved so far. This hes been

observed by the study team of the

| s
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UN on community deveiopment. As
suggested by the Mehta Committee
we have taken to decentralisation and
are establishing the panchayaii raj—
on three-tier system, Gram panchayat
is the body where the repesentatives
are directly elected by the gram-sabha.
When you go on to panchayut samiti
there is indirect election; so alwn for
the zilla parishads. Gra'n pan..avat
is the base; it should hkave a'l the
powers. In that case there is cvery
chance and scope for the villuge and
the community to develop itself.
These villages formi the foundaticn
and backbone of our country, Un-
less the foundations are strong and
well and truly laid, the superstucture
we are trying to build may -0t last
long.

There is another reason why I say
the gram panchayats should have all
the power and not the panchayat
samiti or the zilla parishads. Article
40 of the Constitution refers to es-
tablishment of gram panchayats as
units of self-government. Agricul-
ture is the base of our economy but
by itself agriculture cannot improve
the economic lot of the people. So,
there should be industrialisation. We
have to take to the location of heavy
industries, to have a regional deve-
lopment and equal dispersal of in-
dustries and we have to see that
every region in the country develops.
We should have rural industries also.
Otherwise, big projects are like big
islands in g vast sea of backwardness.
Recently, our Chief Minister, Mr.
Patnaik suggested the establishment
of industries at panchayat level. It
is the establishment of these indus-
tries that will lead to the economic
development of these villages, Then
the villages will come up economi-
cally and furnish a solid foundation
for a true and everlasting democracy
in the country.

At the outset I referred to the
foreign policy. The foreign policy
followed by our Government has won
for us a foremost place in the world.
This policy of non-alignment and
non-involvement has given us a
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unigue position in the world. Second-
ly, the economic development of
under-developed countries is also an-
outher aspect of the foreign policy.
Our Prime Minister has been high-
lighting and stressing everytime he
had occasion to speak that prosperity
is indivisible, Prosperity and poverty
cannot co-exist. It is not possible to
have abundance in one part and
poverty in the other part of the world.
The western countries have recognis-
ed this. They offer cconomic aid to
the under-developed countries, This
cconomic ald has become the plank of
foreign policy of all the countries.

Our Prime Minister's views on dis-
armament and nuclear tests are well-
known and his voice iz heard all over
the world with respect,

Finally, I would say that it is only
hard work that will lead our couniry
to our targets and the pgoal of a
socialist democracy. We should push
ahead with faith in oursclves and
courage in both hands, and. conscious
of our destiny and hard work that
will take us to the desired goal. May
I quote here the words of our Prime
Minister before I end my speech? On
some occasion, he has said:

“It is only through hard work
that a country progresses, whether
it is America or China, whether
it is capitalist, communist or
socialist. I regret to say that we
in India have not quite learnt the
lesson of hard work yet.”

It is hard work that will lead us to
the cherished goal. With these
words, 1 support the motion.

it o fito qivq (A1) : FuTERA
Haey, § g9 gEara 77 foaas gty
ot & wig 9% whramwe ¥ fao sasar
gz & 1F ¢ 7 fady weEg aee
Y wTq7 o7 7 gufeqq o &, arfew
qHEA FYAT § | W Teafd A #F Iw
AT 7 H FAGT F7a1 § foaad i
Tadr famg 1 Foem w1 E oA
grafers &9 # 9@ @ A ®
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gt &1 s AeEifaa fear @9 9=
TSI JOHT T IH AT KT AT
st wava foray ot ot ot awar 1
wrx fafga &1 ST w9 97w ="
# M 3w gFT 5 Iy W= A I
FI UFAT WIT AWAT FT TG ATA F@I
a9 9 ATEl FLE AfFgr F1, A7
w7 Arfvgt #1 A1 g7 qea faem gem
f& 71 2= ¥ guTe A9(sy Aq1 #WT FE
@ § W7 IFiA IW AEE F =T A
W1 §H 59 ¥ WISW T 419 F@l g,
feat grm i 7 a1a wawa 39 A% 9T
g A7 Iq% I =R FT HZAA HIOT
FT ST FAT 0

7 ghmamm 9v A T oA
agw g1 7EN ¢ AagA-mateR & Qv
% Ff ary agr v 2 | gEry wTezafa
st 7 ox Ffwifas fra=e, x5 qeq
fax = faiw & svey § zwrr
ey F #ar Far faar 2, gafess
ffar 2 1 @&t 97 oF 91T AT AL
I & T F | I wEEAED #
e ¥ 1 7 qar w=ar @ fx faena
A F AAAE AZFET T AT A w@r A
F woafees AT & aFr & 9% fF zwrv
w7 zm fage atvr ani § #51% safa
@t T FE A Atz gt F oA oow
sFre #t dfeerfas safr g€ & ar
fetifaam s g8 & s @&frae
wafa g€ &, S9F1 IgiA =T aTE
™ fagr 21 oF dfFe & fag o 3=t
7g 797 571 35 A fran @ fF e
g a0 ¥ g7 qvH1L T, Y Fof T
FY ATFIC @, AT FATTA A AT TE
2, fomr qr 0= @t &1 fagare 2,
g1 &, faeer @ At 9= wonfemt o7
WY % amre 9x @g "AeETe a
g aft € 2, fagra W& s
wT W R fagrw WX sEgER
#Y ar @ F7 IFrA T A=Y ) gETT
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fagr #7 sragre S & ¥9 Tg
g1 fF o2 & &Y wwaen favm, 9=
TW WIATT ZET AT IAHT FEATAR
#fem, swwv mifas feafq, st
arfas feafa, sawr sremifons feafa
o 29 OF FHT § Afq AT 71 A9
zar ¢ fe 2w sw g ¥, feafrgus
THH T, qiAwd THG A gHA (HET W
IHETT & FI15 FHL 6T Ag1 FET E
1T g7 77 719 &1 Q1 I Jqe7 (547
A

A A f& 777 w37 AT aw}
mf=r F1 a7 g1 AT AT FT FATL
THTT FAT AT 7Y & wfer v AR
ZHTT 91T ¥HY FY 5 AT F1 7T ¥ |
ZATY IO TAT AT T 47 {1 HES
ax=z 71 ¢ 5 g9 g7 gar7 ¥ gafew
Targe # fx mfe & <@ At 2x fame,
7T a7 afe st fx afemg <@ &Y
araar ¥ faEr fr gEFT F1ogad,
faet ot w717 F71 Teara<iy ar sraf=r
FI AIEAT qT TIEAAT HT WA TeTS
FIAT &, ITFT gH 3T FT TFAAT F
o 39 AfaT w1 I 49T & ITAT
2| W7 4 A 99 977 FHAT T@T 4T
/Y7 uF AT 7 a1 AT A7 F A AW,
TR FY FATT A7 A1 faear g 7Y 4%
71T ag ArAE Ay A= & v
fg7 9% 4, @t w7 9% q, foms ofx
a7 T4 ATT Hiee ¥ T F, IR Fqi@!
¥ | 9 | W9 99 74 (% 77 AW,
Tz, fo% w727 oF AT #1 AmEAT
geT &, AAT qg W of fF& Aw ¥
ARt AT fEAAT T EFEFTE
FAwT 7z T g¥eT 7Y fa=r a1 f faefy
fag=t & #ifeaw ¥ JEE<=T™ o
|y | AfFw 3@ oaga Fg g
£ 1 7z mwar oY% og fagEmg 3w 3w
#Faqr ) g fazaw, swgr A fAar
A FF AHAT ¥ I AT APt &, Wi



1857 Motion

[ <10 faro gqiEg]
gl & q@i § A a7 98 9 fF "
T 3T F wfeq FTgA, wfeA AT AT,
qrfed & FEQTIAT F7H qAT AT AT
¥ zzrd aren, fasw o qoren
FT ATAAT ¥ FT FAAT FATET K1 TR
g3 FLA ATAT, HAC KI5 qT#7 FI
qFaT & A1 97 & FAETATA ATE |
AT /W gT ¥ &7 7 WrEAr g4
AT # wTgIEd guT | B WA 7 OWIA
97T 74T & wf7 ag wrear d20 8¢
afFT o1 77 997 37 #TIE F A7 G0
FITT T ATEAT 1 A7 & 1 37 §d
EXaT & | FAMT HIA g€ FI9 A<
¢ T¥ 7EE A F 4967 97 | 48 AEA
2 f& a9 wAT TI7 37 99 97 gEA7
§ 919 I/ G, G54 & 979 q IH 19
&1 wg faaa f5 @90 & qag o1 A1
qATT gAT & IHY FTHTA &1 97 A% |
N9 FEIOH AW FI Oz aH &
TFEH WA FI ard "7 {27 gAa 7o
AT gu 94 fadi F1 IFE FIH 2
FAFT KT T AT 1T F@r T, IHAT
BT qgafy St 7 gawa fagr, A1 34
Food FIA F TG FT W91 417 T2
g1 fe afsq &1 92797 7 & 7A@
Flw gl a%a & 1 afFq gy an
A T TIH FT A AFT TFEHA A
FIATH A 50 TFIT &1 TF =40
dz1 #@a1 f gw @2 2, wrag A, S
AT & | WU FEF AT FF 1| T H
TAT AT FHH AT Argar &1 fqA09r @
FAT &, X AAT AT FT =T Y
gFar ¢ AR gfagm wawor @qar fF
wffr &1 T oF O T oA T T
fgg aro @qTT aErg g1omar
9 aT% EWT 9 §F1 & F gmra
f@ar, s gfaa faar, ok 79 T2
S wiRiae F@ & A1 qTe W T
35, GT¢ 3| FT g9 AW AL W A
ATEAT A=aT &, AT I9 FT w79 gl
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¥ | =1F uF fa= a7 o AT g, Afew
qTF F 775 39 AAT I8 HrEAT T,
At add I8 et 92 i oF qar
st 1 ¢ o it =1 g 2, T AT
sgfam 1 & <t wfegan &1 gorrdy 8, o
HATT A F7 foew @, 97 T T
TqE FTAT & AT €Y FOT FAAT H
ATE ¥ AT & | HIT IH TaA A
TATTHATET 3 &1 q9F q AT §
39 fod 3| F1 yamE 937 )

T 9EAT E1, |1E qfEEE g,
FaT g-aT § AT gEw fafaeeT
qiga i ©zhe {79, WY auEE g,
FET & TIFTAT FT T & THGedT &l
T &N, AT FW IH FT AFTEAT FGA
ITEAT ¥ 7479 | EH g6 A1 Gigd
fa form ficar &1 39 7 ggarg &7 faan
2 g7 gy fedi Y wafg T @ #1939
¥ |t AgT faar, AT ot GaE 39 7
Ffuz fear ¢ 39 &1 fawgr 787 fa,
&1 TH H AL TF AGT T THILT ACHT,
1 AafA TR gEIE &7 §I g,
ST AT fAuig 3T, A T I & Aq1q
ZuTr, =1 CREA FIA AT FIgiAeE g1
=TE 1% W7 ET | 59 qUG H/IS UF a7
wmez 3 f& o Fgfases & 1 faw
% 10w a1 TRz § W gEe Afenw
3 \uF Fe4 £ & vdem #f6z gar 9
FaT FEa ¢ f& 0 o= Ff6z = gun
ZA gFC fqaraes g Swar g | 7
Fea1 & § f& o vy Sfefas
argedis aTe «mr § ag e 9 e
ZUTT AT AT 9 | G (8¥R H W
iy St F T gy H & AT |y
&1 39 99 95 AN T 17 § | IG gAY
=7 It g F1aATy faar ar g e
a1, d2amEy a7 17 o faw
THY THT WE FAT & @I 97 WK
AT WA TR T@ T |ewer WY
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9w it S & Fifwwt ¥ gArd
ST e arelt 4, I g afaxd
qa1 frar | 99 9 fagEm #@T AT
&Y & | gg foFa< oY o 7% &, Ao
g AT HT qHA & | T§ FH1 1 gEI
ferrwdl ®1 @ T gFG & | T H
HTS A &1 gL aTq 8§ I FI T HAT A
A g a0F § faar v AwAT &1 F
quwar g & 37 & ah g AT
g aifed | Fw ¥ g AT
YHATTH &1 AN AT 48 AT 94 q Al
foF Uagy 221 @e AT9E S B G € |
I & weT fHT gAd e T E 1 F
BHTL o &1 337 fag gm & afdwa =
GO AT &1 & | § Awwar  fa w5
%1 g1 g foar s a1 9% F71 F13
AT AET EAT | TH TE gH F1 &TA
@ E )

o | HqUAT wTfaE sgaedn § qraey
I $g FAT S1EA1Z | WGF eqawqr §
g9 &N FTHI AT T3 £ | 0 rEead
FrEFe i fF ga ofags=e s gEr
FT MAR 2 IF T FAT=AT F A
R e § Faae w T g i mfae
TH ATH F1 29 7 ATCHRTA FL Thd
EmgmaFmamI  fr ew 7 39
fFmg i gmwer a2 faen
5 T\ fwar | g &1 s avrd w1
FFR &, gaTs Agufq # TFT 2,
I9 7 g 741 fFaT &1 F T2 SrEAr
g % gurt am@ 1 93 g 98 @1 73 A
FEAT | FAAT qF I 2, TYANA A3 EY
trwmagfeimmmamw
faarzFT & | gL 9w 3% fafeee
oFE a4 § o9 = wfecde gar )
W grag g fom &
FIRAS %17 AT & W OE 9% ¢ o
# Afgreace NE@ gAY 2, 71 &%
AT AR FT G ¢ | 99 F o
wrafag ) 43 & wu fafogs wee fowmr
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zfatam g &, I g wee gfomm
1 to fafeam uFy ag 9% & F@T
TS IAETe &, wer 9% fF o wrEwr
& Y FTEAT § 98 g ¢ WK 3 T
FET 9T frd T FEET & 1 FfE S0 Tl
7€ guTR 9T ag & fown 9% arar
SATET EAT & A1 FW grav @, v faegw
Y g & 1 ARl 9 TgE w1 qgW
F1 a0 |1 &7 F € a5 Iar & 99
AT FT AW 9 aCH WHET FET
gt g f& gardr & fagrd waend
O faFeate UHWHT 9 AT S|t &0
I F1 grafeea faar smr afgq | =gt
9T 25 §T Y AT TFAT & AT Frw
FIT AT qGET & | 9% FET FHC A
¥gn d ¢ fafagw =7 wieamee Y
FoqqT 1 & | afew gw #1 3 fafam=
A Szt w1fgd | T 3 fafemm o=
GiTATET § AT FYHTE FT IE-
TfTFer TEE T A THA F W
Fifer FCAT T3 ) qAR TW A0 ¥
For A1z {6 Agae sfotam, zg@
o8 HIT ®izeags? &1 999 fF471
AT | IAA FH AAATAGA STEA A
&1 AT qGT TAFT £ | Tgi TT IS BT
qATT ¢ a8 UF fAdfaww gwEw g o
# areAT g fF neeammie @ & faa o
FTH g7 & 39 &1 feirgarasad #T F
IH F1 FTAT HF TIF T ATGT AT |

F e 93T A AT FEh T FA
F1 HAAT agT A E | AT AT AR

“We have to see to the last man
in  society. The entire eccnomie
progresg naturally has to brought
to the last person in society."”

TR WTsA%E gAY HYHIT @Ay ¢ fF
TEHT AT AT A AT R AT g A
@ 97 qgd A W W wrfgarEy
# for & o ok T & v o
@A g WY sqEed A ¢ e At
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{5 o faro ‘Tl'itl']l
¥ ST da WwiE 7 Fer a1 fF o uETy
W@WAT § I IARA AT £ A1
£ | W9 FH I BIF A9T A @ A
&\ WY &N T T Z1IAOF FY AHHT F
T FET R |

Set aF FHfAFE &1 74T 2
TfTar §am@7 a5 SA 79 7 79
g:femeand 2 aw s wafr o
Fgfawaa wr3Av sfarm a9 ofz
1 ®1 § fF TrTIzA Sz AT
T¥ | TH qAVE 7 AZ AW ZAIT AT w=
AEE Hre FT THA W17 OFTATRE wHA
¥ ot F gATY 719 BN

st g Fx fEuEt (vEEA) ¢
IJUTERE WERT § AW & A Ity
& gfram & araer § §1 aewarT #
SHAT AT T OO F AWAd ¥ ouT
frareysz FA F e agrgm g

I ¥ F1E 517 73T fF 7T 90 A
¥ gz o ¥ fr =10 vTHE wAm 7
& A F T T & 0w 0w
w1t far & 99 97 F1F agT A
TET & | 9 T FTAGIAAT F1 FTELHAT
#1 9T forw avg & I w99 voefa
& &9 % Wred F Afaur w1 am wT
I Y Wy avg 4 Fatfag a9 7
ar fear § =9 WA $H1 AT q@
qEAT

ATAATE JUTEAET ARG ATGHT T
v fF 51 3 § o9 qEETens SR AT
g (i Zga e TaEEe )
FTw ®Y W I9F qEAT W W T
#aga & fa=r wee feg e i fegeare
# wefa §1 @1 givew § R W@
ara & ot FF A ¥ vy 1w o T
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f agr &1 wreafa woma g sfeq
1T I9FT Fao qarAw wemw § €9
¥ F14 qET AT A0 | HIY AT §
f& gma It qor  AfaEE awwEr qr
a7 &1 dfaam = wrm w0 fran
T g1 39 dfaue & g 7 faegw
vz a1 Hiv Afarw a9 a1 cafamgy
7 #Afaam fantEr ofmg T eme s ¥
21 g1 fF wrra #1 TmEafa s5 v
F1Zr0 S41 f& k= 91 e 1 g
I ox Faifaw wemer & =q ¥ T
FIAT VT AT AT FIET FoFTH §
7z wiz-mfrz w3fr M = T F
wf sov=wT Znft o wqig weAr ¥ 94
zu afafafat & wfr s g

a3 avE T oF afaaE T gm
31 ZH 1 WY AT £ fF zre TR
gHE § e g o durfas wema §
= ¥ 51 ot dar 7 3vhe # 1 o
FTH 74T 2 | 372 & 7T & a7
Ta'T?I’TH’T?

The King has a right to advise,

a right to encourage and a right to
warn.

Il EEE A ITAT &1 FAIE ZT AT
ufygrz & Sl FW 71 afawe
2 o Aaradr 29 1 wfaa § A
IART THA W THTT F1E TAT FTH FA
AT A ¥ | AL Mo TIE NHIE A AV
F1a FraT ag wfawm & gaeg 91 O
T FTE Tveg T (F I9i4 €@ @ A
Tt g wqifag T 4 § 6 wemay
F1 @ WETT & T oy arafaare & &1
THITH GEATT HT FEATEAT TR E |
IqTEAY WEIRY WTORT e &
¥ ggq ¥ WWA 9g FEAT 9vgar g
T @ W% Ag Wk dEr fer
amTfes & o 6 Tt @ 2w 6@
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a7 & faardt & qzwa A @ g &fFA
f&r @ gwwr fom wga & dafaw
T ¥ ®] H &1 F7AT 9Tfg 97
I 991 & #710 fFm | gafa 2w i
ag #EA AT G771 37 IAHT AZA AAAG A
? IEM W eAeT G TH aw
FIT F F I fAo ) A7 gw g
fazamm ¢ f& a7 arg F10 #1v =eq
g1 &7 3 w917 374 241 A% 7w
irar w g faw wwry fx o 797
72 7 faag ®=q 7 vATemNE G917 |

[ T T 4 A AT &I
FOATE g4 &1 TEATF a3 F 6T ZW F
vF frre o wEeqe gAY 97 gt
fam 22 &\ do7% s T & T 2
o7 g WL FIFT T T AT FIF FT
W@ &1 Az W wyvz 2 fx oy gAar §
FHA &1 FAT & 0F 17 KT fazam
faar & o7 &/ 1 At & 97 qea
T GFT FI OE, W FET A AT
gew far ¢ f& 3z 39 Jifagt 917
FTrT 1 fwr T qAE oA
SEAT & FHeT T 97 "T T A F
AT AW FL | HIFTT R OATT 7 ATHRA
faeft @ 57w FrrEw #1 AT T
¥ fag, famsr amr &% & fag @&
TSEd HIFTT FT TE€IA 8, AT IT 3t
#1 AT wwaT ¢ fF 99 g w ag
A g fF 2w swE arg & gAr
oIar ¥ 72 graws 2 fe oS osew
FUW 5 3w F w+ Jufega faar an,
o aT® g9 9T Za & J AT
& S aTF TAT TWETC A g |

ag WEW §AT ¥ UE Teg9fq W A
o g oz s faar 1 |
G ¢ TAGA F AN 9T FATAATEY
[T FY TATGAT AT | HI I GAA ¥
7 ¥ W@ W T oA WY

the President

TAEqr F1 | 7@ wew w7 oy gH
FET E O

Zq oeg F1 A & fAT 919 e
g f& gare 3w § waraifas saaear §
A1 I wHEifAS swaedr & IO,
IR F T OF gEE & fa=ards &
THH FT g¥ OF fAvial 97 agaaT 4rga
¢ foga o o1 90 ag 95 | JaTqifas
HATTAIS &1 FITIAT T 29 &7 &7 & |
A FHT & fF TAET FT 9T qA
UF g% aF 1997 &, “fea goad a9
UF qTaT 2, TAET 1L q27 T@) 2 |
T TF qraq ¢ s g 39 I}
7 AHIAATET ATHG] &1 F{T0 AT
TH 2§ AWTAGTZ AT+ &1 | qfg AT
T AT FRTAAET ATFAT 7 g7 fwar
1 Azt FET FA N AN A F =AA
BN AT W T EH ARG @I & | 98
AT F1 At 2 fF g9@T A g iER
AT "1 Ay AT P 3§ ag
2ar 9T g fF Il aaear gsgy
A% ¥ ITET FT FEATT T AdT &
ML AATAAE ATHRT IH qIEHT HY
FATSEAE 911 F 90 FEiATT Agt &%
qrt | ZATAT HIEEF 2 fF gaEy qv
AT & €T F qOA T2 THTIFT § 9
TATET ¥ T F1 SEAAISA fFAT ST
agt v &1 g FE F faw o afy
T F1 A qHCA AT FT TFT AT
gas &% e Ay fw fafge ward
AT 9T wiqwT7 FT T A7 g A
Fr9a § {5 99 w3541 ¥ § 99 AAEA
F &Y @ w3 T A1 79 w7 7 foww
ITTHI N ARIAGTEY TTHA 7 FTH |

il &% AWAG &SRl A 9N
vl i wgt & AT &1 forw fawar )
Famaarg i ag @@ wd W ama § f§
fegeam & = w T T 4% 2 0
qIF qHl T T AT & wvr Feran e
fiefY & W sy Y g o S
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[»f Foor = Frardh]
9@ & waTaTHi 7 w1 T T g
AT g AT oy A% Fgw gA faar H
wer g vE E

ag o 7@ 2 fF F1 e wi A2
TG g FaA g & ufmar wi awer
#, it f mfaw o aofas gfee &
feg? gu &, 77 uF ¥ aw AT W
a1 OAY syaeqr F fawre g a@ #
ST e gAY #1 At # ot o
saear gafeafs w1 Fmaw @A %
q8 % | g ag atary 2 fw gara
AT AT & | gETE AASTAAT F
TATT ¥ A7 3, A7 TAATF TS T
AN FT WA TAGT FTT HRIASTEA
qaTS A1 & fAT FT oww v #

afeq ga% 9 & @19 Iz W
wlawas g 6 gw a9z w9 & 5 @
ST FI ZATE QT # ATS § g 0AT
T o a5 Tl weE @ W
it gi g fafeaea gy st ds a9
frgw s qATaT #, foas afomm
EEY g0 AT 1T 9 739 § T &
w1 &, agd & Ay 99 gu ¥ Ak
ZHMET 5q a1 F1 A9 A H A&
FRE R EIGER A ERE IR IR T E iy
Wt & | TAET FY AT FHAIET F IAW
gL T T 9gd 767 YIFGFAT € |

g o ST € fE g 2w fafeA
g ¢ fagiv qarfeafs &1 o7 @y
¥ fog ok 27 w1 NG 7 5§ fAg
Tetfas g @3 R ¥ | mra g o
me s aT g fE T
& @ &, oY fF wasT araASaa &
wer ] T faiy g7 2w # Aash
ATISTATE ® FTAW @A F T2 A
fear g, st TrerAfaE 29 @A w1 AR
T § AR g £ 5 3 g T A ey
Y TATIAT H | FTO 3w F GF oA
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39 & o1 A F1 2HE H faorw ST
AMEH &, O Taeifaw = § a1 fwer
fetrT, v feet aF ar faet anfa ar
TENTM & ATH 97 g+ 2 | T M
T uaAfas g9 aam # faAa
AT ZHTL 2w H OAgl ¥ v faas
AEGT IAMA FGA T4 T A4l & |
I IFT & FH FA T 7 &1 fwan
AFATA F1 TFAT 2 TE AT THAT FT
ATATAFAT § | 91T 7 959 97 TH T2
F1 ArAATEF A= #3121 "
T oo adifas 7w # a1 fs ga
®T ¥ gA@A ¥ fam@me 7d w78, I
qreeafd arafqares & gm0 9T anm
FL, TAT T F1F &0 F1 AT F qar 7
741 2, st mt-qe afzares 70%1
T fazamm agt & | A e, Fegfae
oY gaF ATHIIAF A TA OA0T 7
ot & 3% 7 A Jgt FAr |wzarn
A1 T TTHE FH KT YT AT B

a9 ¥ g F1 A A 98 2 gane
¥ g Py dear 3o 7 =y wfFea
2, m7a fzat w1 < & fan arewarfas
A FATH ¥ 1 TZ 0F FHF AT
gfaar & az gt @7 &1 7 faam fr
frar 2 & sy gfyas T aFAifas
z@ F4md "oq faat 1 wr & faw
Iz UF AT a7 ¢ | frzEaw &Y a7
qifeqi AfF Far w1 arEAr FIEAT 2
T 2T FY CHFAT A TAF 3 O IAL F
W 4 1T 3T AZ AN AZT AFALH
2t ST & ff ameas § 99 Iq7 S q@F
& afayra & Fg1 AreqT T AN A2 AT
AT sqaeqr & FqT AEGT § | Gg
TF TIT AT T & | FAT AT TF qedd,
areat A1 gqfagl F1 woAT T AR
SgaEqT ¥ T4 & % § Aif g
F T ¥ @ FT qrgar wwgd § 7
famT g9y ¥ wreqr A@i § W o
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TW W F IFT ZHT FT 27 ARA &
FT TF AWT TATHAT & Ha< FIH T
qEFT & 7 FATTY AN FATHICAF AETHTT
HEW FT GHT § a7 OF I90 A T
g fow ot fF o=g a% & fasre s
N wEEEFAT &

Trezafa wgEa & afoagn & 7%
ot g A AT FE A9 ) AT
qred ¥ JX Aeq 91 & e § 791
&t 7% 2 AT I 97 SFATT H oAU
faar< 7z & Ayq@ T@Ar wear qv
fFa wa afy wwa aFt § qafmg A
% are fwT Trgafy mgrg &1 =F
afaamer & fao gagr 35 go o
JEATS THAT 74T £ T9 FT THGT FIAT
g !

a5t qo Fo St (wEmwE) ¢
JTEAL WEtEE, wrgafa /& mwia-
qEW 93 H4F AFAAIG A8G1 1 097
fa=me g7e f5aq £ 1 % fF w=g a0
¥ w9A & fF gart Tegafa #gRT F1
g wffaw W qr omz 7w mfam
WU vF faghr &7 qEEr & $reen
fore a7z o FEOT %1 AT ATATAIO IA
F WA 7 41 39 Ft gfez 7 W@ Y
ST UF 6 g A T AT F1 AEEH
fear fF 37gi7 a3 as™ =7l g9 |
W { T ATAT qART AT /Y A1 TG
gmsrA I frar Az gw A T
qTT FT AT T9oT ®F § w9 frar fw
g afa At §g ft $Z W@ T, T FF A
JAAET 917 @ 4 39 g9 & fa @
qF T & 4% FE X [F IW F AIT F13
AT G § A1 99 & wa T H1E qeq @
2T g ASTHA § MG A FHATZAT
afs srgi & ag FraT § Tgi gELr WX
ag W frda F1 Igan fw gt v
qre 3 g gzeat A fom s @ fos
It #Y O 3T fFAT @ 99 & ww
Wt FTEY R A® AL R )

VAISAKHA. 11, 1884 (SAKA)

on Address by 1868-
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IV HEIEY, § AT & G0 a8
FT 4T TF CHT THEAT HT GCH AIH 19T
AT 918 § forma fF F 7% aga &
guegTdl & wfafad g9 3 #1 994
TAEAT AHEAT § | Tg AHEAT gATC &1
TUIEEAT R AEAT®IE | HIF
AT & Ned & &7 & g7 UF a1d g’
| ax ¥ 9ggd #3718 £ fF gura
SAF AN qEAT TH AT F FHIL
qre g " ¥afq FT FEAT0 2, HAR]
IAfT ® TITATC g7 A1 7 & a1 90
UF IAEHAT & WTaAT g9 F I9 9
=W § fau g9 & e fF gae
ag 7341 & fF 97 uF Fdew faver &Y
qTIRT 3T UF W FoamiE F A
IfEq 97 &1 FHT AT 7 I L OF
TR T REE I REIITREE
aqT ara g o 5 faw 7 Tegafa st
& waor § g 71 7 &Y format fors gl
TgT ¥ Tl 7 fFar 1 ag 39 @
Frwr & e 5 wmae g9 gAaT meew
gt | wifs 7z mw od gEfaw
feafa & oo 1 mrewt Y faet e
& art o fF woAT Fa7 WTEAT qA7aT 2
qr IEFT IW FIF & 1T H WGAT FAT
IR &, IW ALE 419 AT FF AT’
FTT T WGF FIq 94T £ I AT
W qE ® AN T F0f TR A@
gust JIEAT B0

H Heq F1 oA 9 SHIAQT F
N Ft #/i7 fgarar =rgar §oSE
gHTL AT H faggnd & 1 AT gW A
w9+ sdeq % gfa gzri= & | g %
am ¥ f g ag e g et 3
g fx ag T g & &1 sz | faw
Th¥ ¥ wwET W@, WA ow@w @
TETI SR, A KW Z N |
TH WTEAAT &1 UHA F JTe 49 o 5wq 7
UL & 91T §21 F7A g o
T 99 ¥ faq g Tt @R S e,
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T arfed 1 gETa St ey g,
TEATT § g1 gAY WY AfEew §owwar
AT AT ZATX 9T ®T9A # 99 & Zre
gF T F WET IWE AT TAT FqraWT
w71 Fifge faad gardy s g #
SR ZH AFAAT X AT QI F7 qH |
AT g ¥ #7 2w ¥m H awfA & w0
'Y 3 T2 ¥ oAy ATV AT AEA F
Iq® far a=dy & fF s=ar &7 3an
faw saaT 81 3 &Y foAer o §
FTH F4A a1 FTOTL FT 2 A 5=
T H FIH F74 0 AL FT 2 )

I AT &) fazrger amr AW oam
ag=ar 2 fF w2t a% iy mAt A
? oY M ¥ weIT wrEr A oam A
LU HTEA W7 V€ qAFIT 1T T
95 # fam=y 5 a5 wrdr g maaAr
# 1 =g faeet A AT eTsET &1 T
aifat # ga% =wfafr= Frar o=@
qgArT #AT 97 AT AT FIA FA
fe g7 == A7 @At & a=i
gz F% faawt fr ft <2 wopar A
F 3F71 frar g1, wiw Smar #7 9q §
FTE TATE AZT ZIAT | TAW (ATCA 7
a1y & f& Jmt & 7@eeT, AT iz
Tt A% AqrAfaE offwv £ o
fore 37 5 T3 eeTg T ATen & afEe
EATY 2y TET WYX 2§ FAALN F AT
A AGIT &, AT oA # 7S aHTa
|y ¥ fAv w8 @3 § A g Ao
I% fa=r & %1% Ieme @Y A 2
T &9 &9 €08 92 9 & i wre gmray
-qeadfy qrTE wTAATE g A gw
2 1 AL AT FIS FT THEAT FT g
&7 G a7 aga ATy FAEATH §EE WET
gA g amay ? ¥ AU g
gl 9% 3W F 0F =g ¥oA WK
FETE T ATATATT G&T FIA FY a1 B
AT FIOAT F T AT F1E GHT

MAY 1, 1962
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g & 1 OAT Hree wew faumea &
ATaT M §g 7Y & | Sty geEr
faga 3% & 37 ¥ o1 ifaw gefa
FET | IW Y 2 F weR7 AT g€ aEr
g7 E WY A7 IO T GHI7 A7 AR
femq fo Awfl & =7 a1,
faqg amt ¥ =7 3= 99 AR
T2 32 789 f5 7z g g 3 3
17T AT AW F WHET GIF ATAT 27 OF
far s=1g w7 ZmTr W1 27 omw A
ATAT F7EA £ IF W AT FATIT Arev
T F, IW ATE BT OAEAC AT AT
M ¥ AR 9@ AR A7 aF FE
Foars 1 =, =t A7 9 #oam ww
T AT FAAT F APATT FT FHT AT AT A
AT TE FIAT | TAF WRT ACIAIT
EFT | IRF DFET FIOA BT | IAF
TET agA A7 0Ar A A1 J1aq o
fx mx zorw & a2 AT vE AT
FIAT TITAT |

T frgr (247 o g g A
IH TEH INIT X F 0T FA AAT A
AT 35 g Ag et A7 A% Ay wwe
F 7t mar 5 A aAr a5y aw =\l
w71 & % 3 & o= 7w geatg A9
& a1 37 & AN F HET WATaT ag
QT ¥ | 9 39 ATd F1 wrfEe a9t Agy
gamg fw 91 g Afegt & gaq 9=
H H AATHT F1 AATE F THIT 7T 2
I9 2 F FET AW & UH ArEAAT Sy
da1 &Y w=dt & fored a8 ww Tearaes
W S IS, AT WA ®F
AFTEAT FT qE 7

STgT OF AT g AT FT ;ATT
& a1 99 wafaE) &1 gETe § oSfE
ITE G THG I FIL qg F AT
g & w9 gt 9% I e W wmfwt
¥ q@¥ AT TN W7 AT HEAT g Ay
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as Tg ¢ f5 & widr wrea & fawmiar
& W T F AT F 7 ATICE 0T @Y
39 AT & qET W I AT AT AT
TR & 7 ®9 BAIY IUY FOG §99 97
3% a™ A ATeq faw o % Ew
HIA A a1 KT F27 97 fF 8779 67
FIA AT F7A &, TEA AFATAAT
A FT ¥ TY [gAMA | AL AT N7
TEAHZ F oA | 0T 419 47 T8r oy
fome fr avr g1 1 § w9 gw@E 2
TETE | WA FAT HIA & ATAET T
ate A1 wrAr faar mzfa 1 fagga T8
T=AT W17 g fmaar qgfa &t 5ist &
7 | o7 M foma: fx oo waq & 7=
g g1 77 9 {3 qraney fay 1 am
ATAET AT FT AT A NZHAT WA EOT
3¥ | AT T 9ZAT TIX A FH LA AE
gz aun f& ag 1 A7 g4 farar vzfA
Z 39 W7 EA TAT ORET 1 TH FA AAT
ferar wafa & z=v AT qiraTet &
FIFT T T AT A FIT F0 ZT AT
TFETE 0 39 F gH A7 47 qf1IdT
w41 1 wfe ggm g 720w froa=
AATAT FF WAT AT FhAat 7 3
iz agr i A1 77 g weEr b,
TS T IA & AIAT KT AT qEETA
gu & afya forar ggfy &) gt =+t
o7 IET & | 4TI qZT WeA¥ IEH HA
fear 2 &fFw a7 = w2t ¥ zfEw
19 3¢ fon & fam § aqamm 2 f&
OF MIAT AT F fF, oR A A
T qT T FZ FI FiT 0F FEA A
qIT g 7€ " AfFT 77 F weArar
#¢ fasrg ara 78 & afew =gt o= &
fazraam & fa & ewrd W FY TEeAar
&1 g7 Ffagw ¢ o fam F /@
waleg a1 S F oew aga ¥ wi-
F qast 7 ATt A wyrg A fgen
feram wYT wodt s gatT #F 37 %7 39
wfgre # fork 7t § 1 W< I AL
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a7 oz fars far o 2 Y waw gAY
fa & f o ws%7 a7 o 7 o fegeama
T OIS F ET wTETT I5E AT IW
F1 G E1 TE | 57 A7E 1 FET FIRY
ad § #Es werar F fag gl #g
TFTE afew § 19 F1 agArar g g
& o avr wqt 7 fo= & &1 6 g9
2 FT TS AEETAAT §, AT T TH 2
F owaT T4, 34 29 ¥ frwie danfaw,
g 7T A1 § G4 IT ST 34 TE
farar w7 a1d g A Er £ 0 agr
faar fo2t g &1 fr dodl & =4
FAT }IEAT 91 37 %1 3f% #19 wraw 1@q
A1 IAR TEAT AT ATAAT FET A
qa1 21 a5Ar 7 A 51 wifoex 9T &
FTT 4TS wHG § 917 WA AAT @ 99
# T A7 FigTaw 980 7 oA
AT T4l % ET AATAA Wl
=ALAT A CwmA . ¥ o9a & A7
faegare o war faragfa 20 9%
faq 7 @ foear fopr Paedare 0
ag ard FvaEd o7 # i% g 59 Arer
FT AT AT T & AT M 0 9F FE
v oger ¢ fam o7 ff 9w 9k
gfaaf ©1 @ 7 739, 3T 7AW
#1 U 2T W AETE J ATHE AT
ZTAAT & 1 qT7 & 29 AT §, A1 {5 o713
A WEF FIGTZ, TTH! TET AT W TATA!
Trazar#, fmarefromag 2 &
S |IY ®9T ¥ IT & [T fagrai |
TAT | fAfAat F gt g ag
Zrar 2 1 s gy forar agfa 6 oo
g1 qfmda #+ faar mgr fe o g
FUIaed ah— LA wHE- W Y,
o 79 % famfor & #f & ara 92
i oA & feanT fedT & & @t <,
Y g | FT AT FHET WA W19 B
g1 amadY | g7 amal & faa segfaee o,
s9qa ar s+ farey 3t Y 9 2]q §
gwg W fraraefa # v afeds
& feg 9T, 9 €1 Xaa1 war a7 faar
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91 & gaTe gra &7 fasit ., w7 e
¥ ¥ I HEW TBA 9E A AT A
¥ ®M 9T AT AT TH &I TG
a1 7 Fad T F faaior-Frat & sorfa gnf,
afer ew w=g o7 am awfw dme
FTARA |

MF ITF 7 0F 47 T T2 a9
g 7wt 2 fF 7 wm e g
WeT=IT £ | 27 0% AEAE A7 4
AT AT FHA § FETNT AT AT
927 foar & 1 & \wmar g 5 e
qq FTOO ¥4 @ 7 ¥ g oA

am ¥ wfa moae &1 wraar qE g
A9 T F 9fT A1 29 7 A 2
z

@ gHIL WA &® OIFAT OITHM
F7aT &, g9 AN § wrd 79 Afas 2
f& 1 A wEA—TF 77 3¥I
&1, T 71 a1 TAatan aar g &
WYy 21, A7 7 33 faar § gy
¥ 9T g-wag g & 7 & far
WOy W AT AN AETA F1 FaATT
v & o Amie vEaT ¥ IEE A
& fF aw o agT 5T AW WA 2
W ET AT £ fF e &
&1, BWTY 277 ¥ 9 AYE #1 WA 4,
T UFTC FT ATAE7 I AT fF g
W HA OFA, AT TE AW F wEIAT
T WIEAT 0¥, 39 ¥ a7 wEar 94 fF 73
FUTT AT 3 2, UF W w9AT S
tirdfaRTeT AT R R
&9 &1 BT TFHE &I &L TET I,
FTET T A F F1E g @Y
TR WX 7 & FE FA A g
FoTe & are e, awER o, feed
WY o aee § | 99 &1 g9 R’
FETTO HATAS d2 FTE HT THAT & |

& BHIT SATH 99 @ AT %t
R FTE a9 @ AR

MAY 1, 1962
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q19 AT F T4 9% /T 7@ F T94
97 g S0 fFn g, dvgwrT Fme g
f& 91 w= 77 @9g guTe §iwe 2 @
H1T 79 F14 dl 31 2, afeq awt §
IIE AT TEEAT I AEAT AGT 2.
fo & FV0  "HE G § Fq ag
TET 2, 9 1 9 fqse %47 & o7 i
F @1gq S ageqrd 2, 4 AT S A
0Y475 HYT GF &7 AEAT F gq &1 AT
THar & |

Shri M, L, Jadhav (Malegaon): Mr.
Deputy-Speaker, Sir, I rise to support
the motion of thanks on the Presi-
dent's Address moved by my hon.
friend, Shri Harish Chandra Mathur.

Sir, this House is meeting after the
third general elections in the greatest
democracy in the world. In that elec-
tion, we find that some charges have
been levelled that the clections were
not fair, 1 submit that the Election
Commissioner is an independent
authority. He is not under the exe-
cutive. The Election Commissioner is
the person who is responsible for
the elections. We find that all possi-
ble opportunity for propaganda by
way of Press or speeches and every
facility was afforded to all the parties.
That means the elections were held
in a fair manner. Under these cir-
cumstances, there is no room for the
charge that the elections were not
fair and the criticism that there was
lot of influence exercised and the offi-
cials did take part in the elections is
without any foundation.

The second thing that I find is,
round about in the neighbourhood of
India there is either dictatorship or
king’s rule or military rule. We find
that India is the only democracy
having its third elections based on
adult franchise, and it is making pro-
gress. Along with democracy there
is planning. I find, in the world,
wherever there is democracy there is
no planning. Planning is successful

e i i
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where there is dictatorship or where
there is fascism, Here in India
efforts are being made to combine
democracy and planning,

Under the planned economy, what
we find is that the basic economy of
India is based on agriculture, and
agriculture, we find, is dependent on
the vagaries of rain. In the first
place, efforts were made to harness
our rivers. Various river projects
were taken up and effort was made
to bring a major area under irrigation.
The irrigation that was prevalent in
1951 was only 64 per cent. Now we
find that in 1961 it is nearly 16 per
cent. Nearly a crore acres of land has
been brought under irrigation. Apart
from these irrigation projects, works
for digging wells and tanks have also
been taken up under various schemes.
1 find that in a major part of these
areas the irrigation facilities provid-
ed have been utilised to increase our
production,

Our production in the agricultural
sector as well as in the industrial sec-
tor has been increased. We find from
figures that not only our production
has increased but we have increased
our industrial sector and that too in
the public sector. The major stecl
projects like Bhilai and Rourkela,
projects for production of steam and
oil engines, fertiliser factories and
other major projects are all in the
public scctor. Even life insurance
and the former Imperial Bank of India
have been brought under the public
sector, Therefore, we find that all
major things that are possible have
been taken up in the public sector
in order that the nation may take in-
terest in thesc projects,

Apart from irrigation, we find that
we have also increased our produc-
tion through co-operatives. In Maha-
rashtra 1 find that a number of sugar
fadories have been working satis-
factorily. These factories are making
a headway, and in competition with
the private factories or factories own-
ed by private companies in Maha-
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rashtra I find that these factories
have made tremendous progress.
From that, Sir, I want to emphasise
that in future whatever processing
factories are to be started or what-
ever the processing factories for which
licences are to be given, all those
factories should be started only in the
co-operative sector. Only if the co-
operative sector is not able to take up
these factories any company or a pri-
vate individual should be given
licences for them and not otherwise.

I find that in rural areas the agri-
culturists are financed through co-
operative banks. In 1951, according
to the figures available, the credit
that was available was only Rs, 22
crores. In 1961, I find that the
figure is Rs. 200 crores, and the in-
crease is by nine times, Although
these banks are giving the greatest
benefit to the agriculturists and the
agriculturists have taken all possible
advantage to bring all the land under
plough and also to dig more wells
and to improve the fertility of the
soil, still I find that the money that is
advanced by this sector is not suffi-
cient. The need js much more., The
agriculturist should not be required
to go to some other moneylender.
These banks are there in order to pro-
vide him with all the capital that is
required for agricultural production
without pgoing to any other money
lender. Therefore, if the agricul-
turist is to be provided with sfficient
moncy, then this amount should be
increased at least ten times. Nearly
Rs. 2,000 crores are required if we
are to satisfy all the legitimate re-
quirements of the agriculturists. In
any case, the agriculturists should not
be forced or compelled to borrow
from any other sources. Therefore,
if we want to achieve self-sufficiency
in agricultura] production it is abso-
Jutely necessary that we provide in-
centives to the agriculturists,

Another suggestion that I want to
place before the House is the insur-
ance of agricultural crops. Many a
time the agriculturist is doomed be-
cause of natural calamities like cold
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waves, cyclones or heat waves. Just
as we have life insurance, cattle in-
surance and insurance of goods, in
the same way, in order to safeguard
the income of the agriculturist from
crops there should be insurance of
crops; In other words, the agricui-
turist should be given a guarantee
that if there is some natural calamity
he would not lose the whole of his
crop, It is very nccessary that such
a scheme should be introduced in the
whole of India as that will give a
very good incentive to the agricu:-
turists to venture to produce more,

Coming to the guestion of exports,
I feel that crops like onions should
be given better facilities for cxport.
I find that onion is a crop which gives
us good foreign cxchange, But in
many cases we find that for want of
marketing facilitics and proper ex-
port, this commoedity gives very little
price tp the producer. So. 1 would
suggest that all possible efforts should
be made boih in the eastern countries
and others for cxploring the possi-
bilitics of export of onions, which is
a major commodily produced in
Maharashtra, particularly in Nasik
district. I would again say in the
end that facilities for export of onion
outside the country should be made
available liberally.

Shri Abdul Wahid (Vellore): Mr.
Deputy-Speaker, Sir, while support-
ing the motion for vote of thanks
proposed by Shri Harish Chandra
Mathur, I associate mysclf completely
with the sentiments expressed by our
leader, Shri Dhebar Bhai, regarding
our President. The President enter-
ed the portals of Rashtrapathi Bhavan
as a saint, remained there as a saint
and is going to emerge out of it as a
saint. I pray God that he may be
spared a long life of usefulness to the
country and to the nation.

The country has made tremendous
progress during the last fourteen
years since we achieved independence.
We in the country do not value the
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progress that the Government has
made during these fourteen years,
But when we go abroad we find what
a kind of appreciation, what kind of
admiration the country gets because
of the development it has made dur-
ing this short period.

When 1 went to the United States
for the first time in 1947, just after
independence, the people there could
not appreciate our political sentiments
or the conditions then prevailing in
our eountry. Everybody despised
our cuouniry at that time because of
the propaganda which interested
partics  had carried on against our
country.  When T was again there in
1953, | found there was eagerness on
the part of everybody lo know more
about our eounirv., to know  more
about our leaders, especially  about
our revered leader, Pandit Jawahar-
lal Nehru, Avain_ in 19539 I wen'
round the world as o member of u
delegation sponsored by the Federa-
tion of the Indian Chambers of Com-
merce and Industry. It was a sur-
prising revelation to me and I found
a miracle had been performed by our
country for [ found everywherr
people were terribly impressed by the
remarkable progress  that  we had
made, industrial, social and ecduca-
tional, the Government of the party
in power under which we are func-
tioning ¢ven now. Every one in
those countries was eager to support
us, to help us, in marching ahead of
other pations. When we were in the
United States, whether it was
Washington, New York, Boston or any
other town, we were being pestered
by the big banking concerns andlor
investment companies to learn more
and more agbout the investment pros-
pects in India. Ewverybody seemed to
be interested and eager #to invest
more and more in India by establish-
ing all sorts of industries. I was also
individually being pestered by groups
of people to get accounts of the pro-
gress that we have made in various
sectors. This is the impression that
we have created in those countries.
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Again, in 1961, last year, when I was
in the United States, the continent
and the Middle East, everyhere I
found the same kind of sentiments,
nothing but admiration for us, All
this is due to the unparalleled achive-
ments that we have made in various
sectors—industrial, educational social
and political—and that achievement
has been brought about by the party
in power today.

We also led the way for the libera-
tion and independence of  various
countries in Asia and Afriea. No
other country in these regions has
such a stable government as we have,
and eredit for it goes to the party in
powcer today. And this stability and
progress is obtaining here at a time
when we find in almost all the coun-
tries around us chaos and confusion.
Whatever field you may take, whe-
ther industrial, educational or social,
you will find that po other country in
Asia or Africa has made so much pro-
gress as India has made within such
a short time after independence. All
this progress is due to the dynamic
leadership of our Primg Minister, who
had the foresight to establish the
Planning Commission and to draw up
the warious plans like the First,
Second and Third Five Year Plans.

In theficld of exports alsowe have
made very good progress, though not
as much as we should have made. 1
think there is greater scope and
possibility for expansion of our ex-
ports. The best way, in my opinion,
for promoting our exports is to help
our businessmen to open branches of
their offices abroad. The progress
we had made in exports prior to in-
dependence was due to the role play-
ed by the foreign exporting houses in
India. No doubt, the Indian business
houses have made some progress after
independence, but much more remains
to be done, and that could be done
only if they are encouraged and help-
ed to open branches abroad.

I feel that the export of tea could
be stepped up very much, My own
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experience is that tea is not used in.
widely in most of the western coun-
tries, Whether it js in America or
in the continent, the tea that is pre-
pared is nothing but water which no-
body could consume, As such, if
only we supply them with good tea.
and show them how to make good
tea, I am sure the demand for Indian
tea will increase by leaps and bounds.
When we were talking about the use
of tea in America, they were telling
us: why do you not teach us through
television how to make good tea and
supply us that tea, cxplaining its
superiority. advantages and  all that?
Henee, we must  concentrate and
spend more on propaganda. Maybe,
we take up to television in America
and other places for the propagation
of tea.

15 hrs

Our population is increasing day
by day.  Surely, during the Third
Five-Year Plan and maybe in the
Fourth Five-Ycar Plan the population
increase will be tremendous. It is
true that our agricultural production
has increased considerably but still
we have increased it a lot and, 1
think, the best way to do it would be
to enforce co-operative farming. That
is the only way in which we can do
it because we have tp introduce
modern methods of agriculture. This
can be done only by co-operative
methods of agriculture.

The Railways have, no doubt, made
tremendous progress during the First
and the Second Five-Year Plans.
But, still, the fact remains that they
failed to meet the demand of the in-
dustry in moving the goods, specially
coal and other commodities. The
fault was not of the authorities of the
Railways, but the fault lay with the
people who drew up the Plan esti-
mates. The estimates were far short
of the requirements of the industry.
I think this should not be repeated-
during the Third Five Year Plan be-
cause our industrial production is
going to incremse considerably.
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[Shri Abdul Wahid]

Though we may introduce these
“Box Type" of wagons to increase the
load capacity or whatever they may
‘'be, the best thing for us to do would
be to do away with this outdated and
outmoded system of traction, that is,
steam traction and we should intro-
duce as fast as possible diesel traction
for quick movement of our goods.
Then only we can cope with the
demand of our industry to move the
goods specially the demand for the
movement of coal, steel etc,

This increase in freight and also
passenger fares is surely going to
divert freight and passengers to road
traffic. I think it is inadvisable to
-encourage road traffic much more
than what it is al present because al-
ready our roads are very much con-
gested and are leading to a lolt of
arcidents.  Moreover, most of the
road traffic is still in the private sec-
tor.  Hence, T think it is better that
we give more facilities for a quicker
way of transport to the Railways
themseclves so that the State could
~earn more money and there could be
more safety for the passengers and
freight and road travel can be made
safer, But still there is going to be
considerable increase in road traffic
-and for that I suggest that the State
Governments should be asked to in-
crease the licence fee for buses and
lorries. Also, a strict check should
be kept on the charges which road
traffic will levy for freight and
passenpgers.

We have been recciving a lot  of
foreign aid from the western coun-
tries.  We are almost a developed
~ountry. We are held in the highest
<steem everywhere specially in the
Asian and African countries. T sug-
gest that we also in a modest way ex-
tend our economic and technical aid
to the underdeveloped countries of
Asia and Africa. That will earn a
Jot of goodwill for us and our aid
will be a kind of goodwill mission.
That will be a kind of ambassadors
for us in thoge countries. We should

MAY 1, 1962

on Address by the 1882
President

encourage our industrialists to invest
and start industries in those under-
developed countries. That will be
helping those under-developed coun-
tries of Asia and also at the same
time earning money for our own
country.

A lot of things have been said about
the backwardness of Madras State. I
am proud of my State. I do not want
that my State should be called a
backward State. We are educationally
far ahead of other States of India.
We are intellectually far ahead. In
all walks of life our State is far ahead
of all other States of India. Still,
maybe, in the matter of industrial
development we may be a bit back-
ward. But that is because we had all
these davs concentrated our attention
in business in the Far East, that is, in
Ceylon, Burma, Singapore, Malaya,
Indo-China and other countries. Now
we are coming away from there and
are starling our own  industries in
Madras, During the last five years
Madras has dcveloped considerably
industrially. I have found on my va-
rious tours abroad that cveryone in
those countries also preferred to
establish industries in Madras. I am
sure that very soon Madras will be-
come as progressive industrially as
other States of the country. Now that
we have Shri C. Subramaniam as our
hon, Minister of Heavy Industrics I
am sure that he will take care of our
industries,

In the end I want to pay my tribute
1o the mebers of the Services both
in the Centre and in the States, The
members of the Services have done
remarkable service to the country.
They have not done that just for the
sake of the pay that they get but out
of patriotic motives, They arc a band
of honest and enthusiastic patriots
and we must appreciate their services.
There has been a lot of talk about the
cutting of the salaries of highly-paid
employees. I do not think it is justi-
fled because the officers who are hold-
ing high posts are highly intellectual
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class, They are very efficient and in-
telligent men. I have had dealings
with them, If these people were with
the private sector, they could earn
four, five or ten times the salary that
they get here. But still they prefer to
be in the public sector and serve the
country and the nation. With all the
ability they have and the work they
have to do to limit their salaries to
Rs. 1,000]- a month is nothing but
cruelty. In these days a man cannot
carry on with Rs. 1,000[- a month.
They have to maintain their high posi-
tion, How can you limit their salary
Rs. 1,000(- a month and still expect
good service from them? So, I strong-
ly plead that we should respect the
members of our Services. We should
encourage them and give them all
kindg of help.

Shri Basappa (Tiptur): Mr. Deputy-
Speaker, Sir, coming as we¢ do fiumn
the State of Mysore 1 feel it is a
great privilege for me to speak when
you are in the Chair, We have heard
with great attention the wvarious
speeches delivered from both  sides of
the House. The hon. speaker who pre-
ceded me was referring to  the eco-
nonic development of this country.
The other aspect over which this
House is c.xercised very much is the
unity of this country and national
integration, Speaking of this aspect of
the case hon. Members of the Opposi-
tion were very apprehensive and
were charging this Government with
harming the unity of this country.
1 strongly refute that part of their
speeches.

Shri Chatterjee who till now was
here and has just now left the House
charged the Government with the
remark that the Government is harm-
ing the unity of this country. He was
referring to some linguistic fanaticism
that is going on in some parts of the
country, Again, another hon. Member,
Shri Manoharan—coming from Madras
we know what he was expected to
say—was speaking about the domina-
tion of Hindi, as if this House and the
Government were bent upon harming
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the unity of this country. This kind of
speeches takes us nowhere,

There was another hon. Member
from the Opposition benches who
comes from my part of the country.
Shri Swamy was propounding a new
theory of a partyless government. This
is theoretically sound but how far in a
democracy can partyless government
go on is a matter yet to be decided.

In the international field this coun-
try has achieved a stature which we
can all be proud of. The visits of
the various dignitaries from various
countries of the world show that al-
though we may be backward, they
hold this country in great esteem.

Our President has delivered his last
Address to this House, The President
has been praised in very great terms
even by hon. Members of the Opposi-
tion. Partirularly, when Dhebarbhai
said that he has implemented the
Constitution in its spirit and in the
letter, I think we can take it that he
has done the best job to this country.

Shri S, M. Banerjee (Kanpur): Dhe-
barbhai does not belong to the oppo-
sition,

Shri Basappa: Members on the
other side were equally vehement in
praising the qualities of the President.
They might have found fault with
certain aspects of the administration
or the Government' but when they
referred to the person of the President
they had extraordinarily good things
to say.

But when I refer to the President it
is not merely as a figure-head in this
country, Of course, every one thought
that he was only acting on the advice
of his Ministry. But there were certain
situations when he rose above that
position, and the moral influence that
he exercised on his Ministry is con-
siderable.
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[Shri Basappa]

It is very difficult to get a substitute
for our President. Of course, our
worthy Vice-President will be taking
charge as President and 1 know that
he will equally fill this high post.

Coming to the various aspects men-
tioned in the President's Address, 1
wil not go into detail. The House
has sufficiently discussed them. Our
foreign affairs have attained stature.
But still I feel that certain deficiencies
are there. We have to make a correct
study of all the countries. For this
purpose even in our universities
separate countries should be allotted
to different specialists who  must
study these subjects, so that our Diplo-
matic Missions may succeed in A
greater degree.

Although our achievements are very
creditable, it is very unfortunate that
we are sometimes misunderstood by
certain people. We have been talking
about peace and international co-
operation, But still all our appeals to
the eighteen-nation conference has
not proved of much avail. Again, with
China we had some good relationship.
But now they are trying to conclude
an agreement with a country like
Pakistan, What is all this? I must say
this is betraying the friendship we had
with some of these countries. And the
unkindest cut of all, as I say, came
from Nepal. When we refer to certain
points with them, they say it is not a
matter of economic importance. After
all, the Khatmandu-Lhasa road is an
important road, of political importance
and defence importance, But they say
it is not a matter of economic impor-
tance.

When I refer to these things I do
not for a moment say that our
achievements at home are in any way
smal. They are impressive. My
friends have already referred to the
general election, one of the greatest
experiments. Of course, here and
there, there may be some mistakes,
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but by and large this general elec-
tion has shown to the world the de-
mocratic  spirit prevailing in this
country.

Again, when we see the military
coups that have taken place in various
countries, we find that there is politi-
cal stability here, and I think it is the
duty of this House to see that this
political stability is maintained for all
times to come.

Anociner achievement which has been
referred to by Member after Member
is in regard to our economic advance-
ment. I have nothing more to say ex-
cept that our economic advancement
is also going apace sufficiently fast.
When I say this 1 am also conscious
of the shortcomings in our economy, I
agree with Shri C. D. Deshmukh when
he said recently that India is one of
the poorest countries in the world.
Our agricultural development is going
on, but still we have not reached self-
sufficiency in it. We are ghort of cot-
ton, oilseeds.

Even in the field of industrial deve-
lopment, transport bottlenecks are
there. Power shortage is there, and
so many things,

Planning is very good. We all speak
of national plannig. But nobody
wants that planning should lead to all
kinds of waste or extravagance or
delay, which we are noticing. So, na-
tional planning has to be corrected in
all these directions.

We talk of developmental expendi-
ture and non-developmental expen-
diture. I for one would say that
greater attention should be paid by
us on developmental expenditure at
this stage of our development. But
sometimes we give a go-by to some
of these plans and talk of non-plan

. expenditure which comes in all of a

sudden on account of pressures exer-
cised by so many factors.
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The question has been raised in
all sectiong of the House—even the
Prime Minister is exercised very much
over it—where does all the income
that we derive go? Of course, this is
a very important thing and the com-
mittee that has been appointed to go
into this will give its report very soon.
But it is already assumed that a very
large part goes to a very small section
of the people. This is worrying the
nation very much.

We have invested more than
Rs. 700 crores in the public sector for
which we must get a proper return.
And what is the return we are get-
ting? I would have been hapy it Shri
Manubhai Shah was here. He said
that all our public sector industries
are going very well. Certainly so.
But the returns must also be equally
good. And for this purpose the effi-
ciency of these public undertakings
must be improved.

Mr, Deputy-Speaker: The hon. Mem-
ber's time is up.

Shri Basappa: Sir, you have rung
the bell, but I would request vou to
permit me to specak for one or two
minutes more about one or two points
concerning my State.

We are talking about the unity of
this country, Certainly so. But there
is one factor which comes uppermost,
and unless this House takes note of it
and unless the Government takes note
of it, there may be greater trouble,
The inter-State river disputes are not
small things. Many States, as for ins-
tance, Maharashtra, Mysore, Andhra,
Madras and Orissa are concerned with
this matter. When a State with 48
per cent of the Krishna basin area, a
State which contains mnearly 40 per
cent of the population of that basin,
&8 State which comprises nearly 60 per
cent of the scarcity or famine-stricken
area of that basin is allotted only 27
per cent even after the 18531 agree-
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ment, reallocations and other things,
the people of that particular region
are very much exercised over this
matter. I therefore hope that this
House and the Government will take
note of this and do some thing about
it.

As 1 said, there is power shortage
also. Power plants are necessary,
and foreign exchange is necessary.
The Sharavattu project will come
only after two years, and in the mean
time the whole State is suffering.
The iron ore roads in Mysore need
improvement and broadening. More
than 5000 million tons of iron ore and
manganese ore are available in
Mysore and other parts. We want
to export more of these, Mysore
is earning foreign oxchange to a
great extent, If we are allotted Just
Rs, 90 lakhs in foreign exchange, we
can have power plants. We can also

broaden the ore roads and make them
two-lanc carriage ways. This will
facilitate our exporting more ore,

Sir, these are some of the things
that concern my State, and I hope the
Government wil] take note of them
and do justice to the Mysore State.

Shrimati Gayatri Devi (Jaipur): Mr.
Deputy-Speaker, I would like to
thank the President for his kind Ad-
dress to both the Houses of Parlia-
ment. We are very fortunate in hav-
ing had Dr Rajendra Prasad as our
First President of free India. As wa
all know, he is a man of sterling qua-
lities and his simiplicity has endeared
him to the whole nation. We are sorry
that we will soon be bidding farewell
to him, but we are glad to know that
he will continue to serve the people
of India.

There are a few points which have
been engaging my attention, particu-
larly in regard to the people of Rajas-
than and I would like to bring them
to the notice of this House. While the
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[Shrimati Gayatri Devi]
President’s Address has covered many
points, it has, nevertheless, omitted
many. The problem of rising prices in
the country has not been fully taken
into consideration, After all, a vast
majority of the population comes from
the rura] areas and it seems that noth-
ing positive has been done to better
their conditions and to raise their
standards of living,

I do not want to dispute the fact
that the Government has made many
an honest attempt to solve the day-to-
day problems of the wvillagers, but,
quite often, these needs of the poor
people remain only on paper. The
problem of self-sufficiency in food has
not been given adequate attention.
In Rajasthan, due to the unsystematic
storage of grains, considerable was-
tage of foodgrains takes place every
year. If this problem could be
solved, I believe I am correct in saying
that Rajasthan would be self-sufficient
in food and would possibly be able
to export to manv other parts of the
country.

In Rajasthan, it has been my ex-
perience during the elections to find
that the rural masses have been sadly
neglected. The inadequacy of food-
grains due to bad storage and the rise
in prices in general have adversely
affected the wvillagers. To add to the
villager's hardships, the many new
taxes imposed by the Government do
not give them the same relief in re-
lation to the tax burden which has
been imposed on them during the last
decade or so,

An hon. Member made a reference
to Panchayati Raj and said that Pan-
chayatg should be completely non-
political. I may mention that it is diffi-
cult for any other party to keep its
hands off the panchayats when the
ruling party themselves have set the
pace by entering the Panchavati Raj
arena. While the idea behind the Pan-
chayati Raj is, indeed. laudable.
nevertheless, the fact remains that
politics has entered the homes of the
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village folks and has created barriers
between groups who have, up to now,
lived in complete harmony. This also
results in corruption at various levels
in the panchayats, According to me,
the answer to this problem would be
for the ruling party to keep their
hands off the panchayats and allow
panchayat democracy to develop ac-
cording to its own genjus, away from
political parties in the country,

While I would be the last person
to make sweeping statements about
corruption being rampant in the
country, I do feel, as a citizen who is
keen to see my country become a
great nation, that this problem should
be taken up in the correct spirit. Un-
less we can cut down corruption in
the country, progress as we want it is
impossible, 1t is all very well to  say
that corruption is prevalent at the
lower rungs. But, it is my experience
that corruption starts from the top
and it gradually percolates down-
wards. The person at the lowest
rung of the ladder does not normally
have the courage to resort to corrup-
tion unless the fashion is set by the
people much higher up. Once the tone
of the administration is spoiled by
corruption, a vicious ecircle is set in
and there is no getting out of it. Any-
body examining the problems in the
various States of our country will
come to that conclusion himself. For
instance, no man, particularly a villa-
ger, is ever able to redress his grie-
vances or get speedy jutice unless he
knows exactly how to move his file
from table to table In my opinion, the
acid test of n good Government is to
see that justice and redress of a wvil-
lager's grievance is done expeditiously
and as a matter of right, without his
having to follow it up from one officer
to another. Ironically enough, in our
free country, even when a poor pea-
sant comes to deposit his land revenue,
that too is very often only possible
after he has made a small tip to some
person concerned. Otherwise, he is
inordinately delayed, having to wait
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in cities longer than he has planned.
To poor villagers, this can be most
annoying. If we want to stamp out
corruption, it is only possible pro-
vided the administration at the top
takes a grip over the situation and
makes a determined effort to control
it. If we become complacent about
corruption, obviously, we are accepting
an unfortunate fact as part of our
everyday life which will be detrimen-
tal to the interests of our expanding
economy,

One of the primary problems that
faces our country is unemployment,
hunger and poverty. No matter what
party we belong to, it must be our pri-
mary objective to solve this problem
first and foremost. I can assure you
that the Swatantra party is always
awake to this problem and we hope
that all of us can co-operate on the
basic problems of our country irres-
pective of what party we belong to,
for the ultimate objective of build-
ing up a great and prosperous India.

o e e (fee—e
q0T) : IUTEAE HE 12T, AEgTHigH Wl
St & wfrae 9T AT A, S
ghe=mz Arg 7, 7 a7 71 A1 =
@], § IHET FHGT FIATE | F T
afa off & wfq, 91 fF guryt T F g
oY Y § qgW o guT WAy
JT @ &, oA =GT wE F@ar g o
wgefa ot # &t wfy @i @
T {7 &G99 UL 3 %1 51T £ )
HEHT F1 G @6 §—

T3 NE1E 65 HIA g&d gUTHET ars:
FIEA HAT~ GIA: T @IS GdFAqT
T faq & q@ 96@= (gwwar)
e &, fom ¥ gaw # @@ ¢, faw &Y
am wE A &1 AN Fd 3, o
qlaFTT ¥ 7@ & a¥ wargeT frw &
g Ag & |
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[Sarr SuAm NATH in the Chair]

3 W e gt o ¥ W ¥
T AzAf ¥ qmwd goAr ag wiaw
arger faar 1 & 9w ¥ afe st s
S FIAT ATEW E |

ATy F a9 goETE v
Faf & w1 "= gargal F @vew #
fasge: @gr mr | W fratea-sm
HTET qTHT-8 & WY |TeT wEd 6w
g 1| # faagT & =g g f5 ¥
ArOT-ET # W qETad €, 99 & aga
Ftaat & | g9Taa T 9gd wwaT g W7
B9 SHT TATGT T & | §9Ea a9 &
Ar ST 1 gL AT # WY TEH
I AR FT AT FT AAF &, 48 WY @
qTHT F7a & | g faeelt | o1 damad
#, 37 & wigarv facge Aifea & | s97
qay g1 w170 7g & o agi 97 feeey
e fmy & ) faeet o famr &
#1 faware wigr @g § 2, agi mai 9%
o 31 s § ) fzeey a fomy
/YT qaEE] w1 FH-ET wR A & AR
3T OF &Y 19 KT FAT TS 8, P
qfcrmerss MY # feegz gar &
o4 & WA FATE F HET AT E, TNIAA
a1 g F A g a1 F J@ar g AT g
T & 99 9T A F g9 S A FEy
g § & Frrem 7 3 g awqe
TR § | THET 107 ag faar st & fe
Y FTH FTICIIEA FTAT ATEAT § TAI-
ga o IgT FTH FTAT AT E | Tg 4l
gr sreft &, gud At ¥ & qg¥ ot #g
%1 § ¥9 727 & &% are, 97 uqr+f few
Fg1 g g fF wwEr ow wrady
Tt St et § o § SR 7 A A
= § fEe o Swa § &
faeeft &7 St arAroT-aTy &, IHEY FTISI-
Yo & s w v fray oo o ey
Y grfv-E 2, 4% WET F AG
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[ TEw wwE]
&Y @ Tifed | & wwn s g fE

AR Tg WA wERY gAY =

w&T | W Tg AT AT AWAT gawa I
Y 2, fawra # &Y foreimra @Y &
g AT AT T A g AT H gHRAd N
WY &, 99 W sany e T aren
s1fe |

feeeft g9 ow wfafmw F
AT §G THY a1 ¥fr & o gaea
T TeATaEaS & | faedT g9 o
& FAd AT U & I W7 AT AT
ottt amz o A wEew E 7 o A
Iy 3 # 1 w7 waw afe F1E =l
FTAT & dT AT G FT IS FAT
¥ o fraga & fr ogm & 3 Sane
far g anfe afy e #r F ) Tedr
& &t gu frd ATdr daTwA A 7 Aver
1T |

FATAL F1 Fv ofr T & wE F
gay a1t & 4 o §3 e e § |
fag®r dir =7z foq & o1 fa=ne Togafa
oft & sfvravr g stz fam g § g
# gaT A7 T g | & Zar g fw s
SYTETAT FTETT T &1 A= & 9w
2, fam owit 7 sarra arsETaEar
F1 faw Sarar &, § aveTRiowar 7

AT FY AT AT F7F & | T 7 q7T

Fardfr g faefi A qamm 97 @ 9
A1 oF fa oF FE=IR o # qE g
FY farer ot i 95 1 G T AT AR
Y i fa<rdT aaar omar § f5 919
9 & 9% F ¥ A7 07 TURA g A
za% Y o Frar a1 fF fFm ag ¥
weT ¥ ag & a{ o Er A ¥ s
& o ¥ Yo @ & ) A qg A F@T
2 i 9T 97 o aHe FR9 § faeg
HAIT FTH AT A AW F AAw o9 g
AT, THE 97 F1G TEATET, A=
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oY F1 g7 & fag I FF oar g
T * W 5F gUs9e F9 ¥ § &7 |
7 | safaa a 4f 9t W
L qFeT eqifyd & 8, ¥w &
ATATTH® UEHaT A+ §, ar g9« fad
grEIfgs aeal ®1 g QFAT 9Em,
FAFT HHFTAEAT FAT T2 |

IaF "@rq 1 i oS 7 g
gfraer &  gETIERT qaTT &7 s
fegr g 1 ag us ") faan ¢ fowr &1 H1T
gH 3T ¢ AT 99T W § gETIarey
TTH KT #qGT7 F7AT & | Foeg F T
gfeaizdguam g, Jifaagn am
g o fags a1 & Fm &, 3T WL
afas eqra 4% faar @1 w1 29
T TG E, SAFIETAT A1 I |
F AT AT TH qEA H A IH0E o o7
F41 W1 g0 wigT 7, gzeAl 7, afqgi §
FIH & A1 0 & WT T FE T T57 §AT
gfiem, sanaTg 7 zargar o foar
gur 37 g Pam Az gar < faargan
ag 9g% §AT FIAT AT | 59 &1 graa &
FrE FeaT AEl TT &, IF T &% INfA
AZTFT 2 | AT GUTAATE & ATH T A2
Tz 71 2 297 & SfFT qureraE £ grar
¥ Y 7aE g@ AT mfe e g€
&Y, A% WANT A gy | 4 A g
f 39 Y AT {9579 ®9 T A9 F7 a4
e il

it 7 AlqL w1 wwar ot OF
agt waar & Afindt wre wtafsai &
oL ATHT HIT 2@ a1 HT FY G
wraaar faasdy g€ faef), Ama &
F507 FHFTT AT F AT 1 AT
§ qrgan g {5 3% /37 § AAw a1
Fgi @7 7T 3F fF fre avg & Avraa
ot & 7y qgr X FIE @ 1 ghmat wix
Frefggt ¥ fag A goFc® da1 @
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fear & A fags 9¢ a1 oiw /1w &
IgT I¢ U T AW T TG HT AT
it g gaa o @ &, wfew gw e #
1€ s g€ gy, Tan faard Y 2ar @

T9¥ |19 & gegattga §q ¥ a1
HEH qAT T AT @ &, ITHT HT GLHIT
A F FET FE g @ AT
arfed | geit M A0S F Fo F wfqw
gafa g =ifew

Tt afeaat €1 arg 9 gw w@ )
Ffea fradt 74 afedl &1 awr g1

F91 g, foadr A&y afemal #1 gara
FETAT AT FF §, 92 AT AT A=A W7
FH AT G

& wram FeaT g fF 1T w9 A 7
Fos a1 fagr amom | g9 9kl ¥ 919
W1 geqaTR F1 Neara qgr Iqfeaq
T §, SEET § qNGT FITE |

Shri Khadilkar (Khed): [ fee]l a
little constrained to express my dis-
appointment at the Address of the
President, For one thing, many of us
expected that from the high exalted
office that he has been occubying from
the early stages of democratic evolu-
tion in this country, this being the last
occasion when he would be addressing
us and delivering us a sort of farewell
speech, he would have taken the
opportunity to express in some mea-
sure his own mind, but we find that
part missing in his Address. I know
that the Address of the President is a
formality. It is a playback of the Gov-
ernment policy. We have copied this
method more or less as it obtains in
Britain, where there is the Address
from the Throne. It is a little incon-
sistent with what the President him-
self had observed regarding the pro-
cedure, in his Address, but I shall
come to that a little later.

On this occasion of his retirement,
many tributes have been paid to him.
He 1s a man who was closely associat-
ed with the national struggle. Many
of us knew him very intimately as
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Rajen Babu, Then he presided over
the deliberations of the Constituent As-
sembly where the present Constitution
was framed. And in the state of in-
fancy of our democracy, he occupied
the highest office, from where he ex~
erci'ed a certain amount of moral in=-
fluence on the Government policies,
though 1mperceptibly, no doubt;
though he was always cautious that
he should not transgress the constitu-
tional limits, still, I feel that on all
the policies of the Government a
certain moral impact of his persona-
lity was there. On this occasion, I join
the other Members of this Hou e in
paying my humble tribute to his
services, and to his umfailing qualities
of humility and simplicity which are
very rarely to be seen nowadays, and
I wish his good health.

As ] said, we are passing from one
phase of democracy into another; we
are passing from the phase of
infancy and entering into the
phase of adolescence. In the Third
Lok Sabha, Indian democracy would
be entering the phase of adolescence.
It is a dangerous period in an indivi-
duals’s life as well as in the life of an
institution. Therefore, we have pgot
to be wary and careful, and the hand-
ling of the situation must be done in a
circumspect manner. We know that
democracy in this country with all the
constitutiona) formalities and frame-
works has been sustained by the
personalities of our Prime Mini ter
and our President who iz stepping
down soon. In the coming period,
when different directions are visible,
we have got to give some thought as
to the direction in which this demo-
cratic experiment is likely to make
some progress, I am just placing
before you some observations of those
who have given some thought to this.
There are people in Great Britain
who have had long experience, like
the chairman of the Labour Party,
Mr. Crossman. He had stated recently
something about this matter. He has
debunked the idea of two-party de-
mocracy, the classical type of demo-
cracy as we have copied, and he has
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said that it is a myth. Another, a pro-
fessor of the Harvard University, Pro-
fessor Samuel H. Beer, has devoted
himself to a special study of the
British institution, and he has referred
to India as well. He has said that
Britain will have to pass now through
a long period, perhaps, an indefinite
period of one-party democracy. In
that connection. he has referred to
India and to many other countries
which claim to be democracies for the
present moment. The reason why I
am referring to these people is that I
also feel, whether one likes it or not,
that this country is more or less
destined to be ruled for some time to
come by the Congress Party, Let us
frankly face it.

An Hon, Member: What is the ob-
jection?

Shri  Khadilkar: There is no
question of objection. Because of
this there is a certain added responsi-
bility devolving on the members of
the ruling party duc to the emer-
gency of one-party democracy in this
country. This is good from the point
of view of planning and social trans-
formation. If one democratic party
rules the country, it is very good in
this context.

Shri N. Sreekantan Nair (Quilon):

That is why the hon, Member has gone
over to that side,

Shri Khadilkar: Some voices were
raised from outside saying that we
want partyless democracy. Then
there are other people in public life
who are applauding from a distance,
after studying it for some time, the

Pakistan experiment, the basic
democracy in  Pakistan where
elections  have recenily  taken

place with mnot a ringle minority
representative elected in the whole
Assembly  there whatever the
limited franchise. They are shower-
ing praises on that sy:tem. Unfortu-
nately, the Swatantra Party with a
philosophy under which it is wvery
eager to have free enterprise or free
play for the market economy, is equal-
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ly anxious to topple down the consti-
tutional structure that we are trying
to establish in this country, the demo-
eralic structure that we are trying to
build up here. They would any day
welcome a type of dictatorship under
which a charter of freedom for enter-
prise is guaranteed all the while.

Therefore, there is a greater res-
ponsibility on our shoulders. So long
there was a misconception. We felt
that members of the ruling party us-
ully must applaud and it is the pri-
vilege of the Opposition to criticise.
The President has said in his Address
that it is the responsibility of every
Member of this House, whether he
belongs to this side or that, to be very
vigilant and critical, not just compla-
cent. If we adopt the old attitude,
then certainly a certain  amount of
flabbiness develops. We become fos-
silised. If there is lack of self-critici-
gm or introspection, we will not make
any social advance in this period of
dynamic change. We are lacking in
passion which we experienced during
the struggle for freedom. We have
become a little lifeless, a sort of clod
of earth. It is that type of people I
find mund_about,

Therefore, as a first step, taking in-
to consideration all these developing
phenomena, it is the duty of all of us,
as the President has rightly pointed
out, to look at the policies of the Gov-
ernment more critically and more clo-
sely and provide them a certain dri-
ving force for establishing a socialist
society. That is our ideal. Other-
wise, we will be just indulging in &
little claptrap and applauding what
has been done, ignoring our failings.
This aspect needs to be emphasised.
Therefore, I have drawn the attention
of the House to that. That is the trend
of democracy all over the world.

Then there is another question. I
expected that the President would
devote some attention to the question
of national integration in his Address.
He has totally missed it Why I say
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this? This problem was discussed on
party platform. Later on, it was dis-
cussed on a national platform. But
unfortunately, it was discussed in a
sort of idealistic and emotional atmos-
phere, ignoring the realities of the
situation.

There are concrete issues which
divide States. They have created bad
feelings among them. The hon. Home
Minister is here. He knows the pro-
blems. Take, for instance the pend-
ing border dispute between Mysore
and Maharashtra. I am not looking
at it from a State angle or a parochial
angle. There ¥ a dispute, I am mnot
looking at it from the point of view
of one village going here or there, I
am not concerned with that. But the
fact remains that seven seats of dis-
puted area on the border have been
won with an immen e majority a se-
cond time bv those who want to come
over to Mahara htra. Is it not the
duty of the Government to look into
it and take a decision?

Shri Basappa: W¢ have won Par-
iiament seats and we have won more
Assembly seatg than during last time.

Shri Khadilkar: Just before the
elections, the Home Minister admitted
in Bangalore that it is a disputed area
and it needs :ettlement. I know he
1s searching for it. But you cannot
apply one standard to settle a dispute
between Andhra and Madras and
another to resolve a dispute some-
where else. You must have some
principle of universal applicability.
Therefore, I would appeal to the
Home Minister to look into this pro-
blem.

‘There is another problem, the water
dispute. That wa; referred to by my
hon, friend from Mysore who spoke
earlier. On this question of the water
dispute, Andhar is taking a most un-
reasonable stand on the basis of former
commitments. What are we going to
do when rivers flow through different
States? Is it not the duty of the Gov-
ermmment to take some action to find
some way out?
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Mr. Chairman: The hon. Member's
time is up.

Shri Khadilkar: I would take not
more than five minutes.

Mr. Chairman:
more, please.

Only one minule

Shri Khadilkar: I will try to con-
clude in two or three minutes.

It is time that a sort of a corpora-
tion like the Damodar Valley Corpo-
ration was established and areas
which are in the upper region or
reaches of the river scarcity areas,
given some weightage so far as water
distribution was concerned. If this 1s
not done, States like Madras, Mysore,
Orissa and Maharashtra .are zoing to
suffer. I know that a Commission,
called the Gulhati Commission, has
been appointed and it is looking into
the natter. My concrete suggestion
is what I have said just now—con-
stituting on¢ Commission covering all
the States. It should be done.

One more point and I have done, It
refers to procedure and I address it to
the Chair. I will quote from the Pre=
sident’s Address:

“While it derived its basic
norms and procedures from the
British Parliament, it has develop-
ed its own dynamism and it con-
tinue; to do so, establishing its
own conventions and methods
born in the context of our own
experience and needs”.

I want to make a reference to this.
He is pleading that we must have our
own conventions. I am addressing the
Chair, not the House (Interruptions).
We must be evolve new methods.
British conventions are based on their
experience. When I find Members
moving in a sort of functionless
vacuum in this House, harbouring all
sort; of frustrations and obsessions, my
humble submission is that they do
not feel they have any opportunity to
go near the Government, share their
experience and participate in taking
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the Chair is that we must move in the
matter and as a first step, constitute
Standing Committees for all depart-
ments of Government. That will give
them a sense of active participation
and they will be a party to derisions
taken. They will not be as at the
present moment they are, moving
about, not getting educated because
you do not provide them an oppor-
funity. They come from a different
background. The administration is
vast and intricate. You must provide
them this opportunity by reviving the
‘Standing Committees of the House.

Shri P. R. Chakraverti (Dhanbad):
In offering my comments on the Presi-
dent’s Address, I cannot help men-
tioning his uncommon humaneness
his character and culture rich in
sublimity, serenity and simplicity. I
had the privilege to work with him
when he happened to be President of
the Indian National Congress. There-
fore, I would request my hon. friends
to see that when we offer comments
on the President's Address, we might
‘be a little circumspect instead of run-
ning into hysterics, violent in fury and
sentimentalism.

The problem before us today is the
problem of 450 million of our people
with their wvarigated colour and
texture of society. What is the pattern
of the society today with which we
have to deal? The society today, I find,
is 2 human relationship based on
ambition, envy, personal or collective
desire for power, a hierachical atti-
tude based on ideology, dogma and
belief. I find my hon. friend, Professor
Mukerjee is here. We claim to be
poets, philosophers, thinkers, visiona-
ries, revolutionaries and dreamers. So
when one speaks, he must speak from
within, There i a distinction between
a man who speaks from without as a
spectator and a man who speaks from
within, from his own ecxperience,

So, today when we deal with social
problem, we must know that this is
a society which presents itself both in
all its hideousness and complexity.
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The release of forces, consequent on
the attainment of freedom, has posed
50 many questions, I might say it is
the churning of the society. The so-
ciety is being churned, and Vasuld
Nag, the king serpent, is throwing off
its poison. As Prof. Mukerjee knows
well, when sugar is heated in warm
water, it throws up foam and froth on
the surface, and there we are. But
we must now go deep and see from
where ‘this challenge is coming today,
meeting counter challenge at every
step.

The other day I read the criticism
of a friendly criticc Mr. A, C, Mayer.
He says in India we find that caste is
the pivotal and deciding factor of the
actorons and attitude to life of the
prasant in the rural arcas, where all
group activities are encompassed
within the boundary of caste, religion,
community, this and that, Yes, I
admire his appreciation, but he for-
gets the basis factor of this challenge.
When I go to Andhra I find the Reddy
1, faced with a Kamma; else where, 1
find a Nadar is faced with a Mudaliar;
I find a Lingayat is faced with a
Vokaligga; I find in Shri A K
Gopalan's place a Nair is faced with
an Ezhawa; in an other region, a Bhu-
mihar is faced with a Rajput; an Ahir
is faced with a Jat, a Gujjar
is fuced with a Meena, a Kurmi
is faced with a gowala, a Yadav,
a Chamar is faced with a Passi
And what does it indicate? It indicates
that there is an emotional upheaval,
there is a formeént, a bringing forth of
certain aspects to the fore which have
been so long lying congealed within
the confineg of feudalism and imperia-
lism.

I admire the statement of the Raja
of Kalahandi who is now not here. He
said that the stage of feudalism and
the princely order had gone. I thank
him for his outspoken comments. But
today do we not face the grim tra-
gedy? Why this discrepancy, this vain,
ugly show of wcalth, this vulgar show
of wealth, wvulgarly acquired, this
flaunting before the people who were
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suffering under the yoke of servitude
and the ignominy of perpetual pover-
ty endless, fathomless destitution?

I visited my constituency. One
‘hundred and eighteen collieries I saw.
What a spectacle it presented in all
it panorama! I found the poor mine
worker there living in agony with his
bruised soul, nobody to take care of
him. On the other side, I found the
rich colliery owners, with their in
exhaustible wealth, flaunting before
the people their immense, vulgar
show, the spectacular show of their
vulgar money vulgarly acquired. Why
is this discrepancy?

S0, the society today that is present-
ing so many factors in all its ghast-
lines; and hideousness has posed a
big question and that question faces
us, India hag to answer this question.
India cannot sit tight with the slogans
of her rich heritage and tradition.
India must determine  her own
destiny. That is what has been indi-
cated in the President’s Address. It is
an attempt to understand, to perceive
the problemg of life which demand a
solution, and that is to be attained
through freedom and growth.

I cannot allow my individual free-
dom to be curbed in the name of
totalitarianism or dictatorship, may
be in the shape of anything. The first
world war, the devastating ravages of
the first war, produced three forces as
I find it in the history of the world.
One is Nazism, the other is Fascism
and the third is Communism. Would
you allow the same form of specta-
cular show of power to be super
imposed on India with its 450 million
people? 1 know waiting itself is irk-
some. People want a shorter route
to reach their goal, but does that
shorter route give that sustaining
strength to the nation which is aspir-
ing to grow high and reach sublimity
in line with the tradition which has
been left behind?

, today it is a question which I
and Prof. Mukerjee have to share
together. I again invite all the friends
in the Opposition to understand this
prohlem to see how these forces today
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are coming to the fore and throwing
up poison too. It is the poison of
Vasuki Nag, but where is that Amrita
Kumbha, where is that pitcher of
nectar which we aspire for? Every
one of us is trying to share in that
bliss, that delight, that feeling which
will give ug satisfaction, which will get
our mind at.ease, the mind that is
today worried; worried to see the
horrid picture which I saw in Dhan-
bad, my constituency, where those
hopeless people had been suffering
ignominy, yoked to their servitude, to
perpetual penury and semi-starvation.

Today I will again request Prof.
Mukerjee and all of his friends to
share this feeling. It is a question of
feeling, of thinking together, this toge-
therness in the creative enterprise
which hag been launched by India in
the few years we have had at our dis-
posal is essential. Still we have to go
a long way, and in that March we
have to secure the blessings of -the
people, their cooperation, and also our
own inward satisfaction. It is no good
finding scapegoats here and there.

I would again ask all the friends
here to understand this problem which
has been presented by the President
here in humility and simplicity, not as
a spectacular show, There it gives us
a form of a philosophy of life in the
shape of democratic socialism. It is
a philosophic concept. It is not an
economic  doctrine, You  cannot
superimpose a doctrine on the people
of India. It is a philosophy which
takes you to the stage of think-
ing which is not enamoured of greed
and acquisitiveness, of always trying
to get ourself enriched at the cost of
the multitude.

Sir, I would again say that the
attempts which were being made not
as yet given us the guarantee of the
pre-requisites of ilfe to be secured to
the people who are less privilcg-d than
ourselves. And their number is legion,
So, today I would reiterate that if the
profit motive can be replaced by a
spirit of co-operative service, we will
have this satisfaction on that really
we are trying to keep pace with the
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new upsurge of humanity, that is aspi-
ring to reach its consummation, to
find its frintion in the shape of demo-
cratic socialism.

Lastly, I would again appeal to all
the Members to join us in the com-
mon endeavour. I shall end by quot-
ing from the Oriental poet:

“Oh! Thou of Boundless life, save
them, rouse thy eternal voice of
Hope, Let Love's lotus with its
inexhaustible treasure of honey
open itg petals in thine light.”

Shri Gauri Shankar (Fatehpur): I
have been hearing the speeches for
last several days. There were certain
hon, lady. Members who had come
forward to hold the brief for the ruling
party, and they appeared to be more
enthusiastic than the Members of the
Treasury Benches, but today I find
that there are certain hon, male Mem-
bers too who also propose to join
hands in holding the brief for the
ruling party.

16 hrs.

1 have noticed two key expressions
especially mentioned by hon. Mem-
bers from that side and from this side
also—socialist democracy and planned
economy. Much has been talked about
and the discussion is still going on.
There are certain hon, Members of that
tpye who appear to be very much proud
of the highest type of gocialist demo-
cracy shown by their party. I would
most humbly submit that if certain
examples are quoted, it would show
that it is a complete negation of demo-
cracy. They have levelleq certain
charges of communalism and sectiona-
lism against the Opposition. But I am
coming from such a constituency
where guch sort of communal and sec-
tional feelings were actually fanned
by high dignitaries, by no less a
person than one who had been Joint
Secretary of the AICC, one who had
been a State Minister here for more
than 10 years—I mean Dr. Keskar.
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I can give you figures to show that.
He happened to fight the election
from the Fatehpur constituency. The
election campaign started and for
three weeks placads and pamphlets
were distributed. But when 4 or 5
days were left for the poll, and when
he found that Brahmins were the
majority in that constituency, one fine
morning,....

Mr. Chairman: The hon. Member
may please not refer to individuals.

Shri Raghunath Singh: He is not
here to defend himself. This is impro-
per.  (Interruption).

Shri Gauri Shankar: So, ‘Pandit’
was added to his name. I would say
that such things are coming from
those who are at the helm of affairs;
and still they boasy that they are
opposcd to such things.

They are talking about planned eco-
nomy. But, if you judge the disparity
in income, you will come to the con-
clusion that this planned economy has
failed miserably. The difference which
was 1 to 110, between the income of a
man and a man, has now come to 1 to
320, Still they say that they are
moving towards planned economy. I
respectfully say that this is not a
proper step that they are taking.

They say that they have introduced
cooperative societies and that they
want to establish the socialistic pattern
of economy. I would, with your per-
mission, Mr. Chairman, quote the
example of UP. They say that they
are non-officialising the cooperative
movement. But yet, in the UP. the
District Magistrates are still the Presi-
dents of District Cooperative Banks.
Still, the Registrar of Cooperative
Societies can force any number of
bye-laws and any provision according
to his own wish upon a cooperative
society in spite of the wishes of the
cooperative society or the panchayat.
This is non-officialising the coopera-
tive movement,
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They have been talking that they
have been able to root out unemploy-
ment from this country. I am shock-
ed to hear that from my hon. friend
sitting over there. If they go to their
constituencies, the villages, and say
that they want to start a factory and
that they wish to recruit matriculates,
graduates and post-graduates, I can
assure them that they can get as many
as they like for 40 chips or 50 chips.
‘They are actually starving and their
number is increasing every day. Still,
they boast of having been able to
solve this problem. I charge them
with having failed to solve this ever-
growing problem of unemployment in
thic country.

Again, they have been saying that
they have been able to root out cor-
ruption. 1 would only submit that
there are certain branches where,
prior to the Congress coming into the
Government, there was no corruption
but there it has started now. 1 would
nol gquole cxamples.

There is adulteration in food. You
‘can hardly get any material which is
no adulterated. Only the other day,
I was reading in a certain paper that
a case was lodged against the Luck-
now swect seller Chaudhuri, I am
talking of a shop which is considered
to be a standard one. It is allaged
that 50.000 Ibs. of white blotting paper
were given to the people as rabadi.
Now, vou can judge the standard of
other things.

I would say that the Governrment
have not progressed in any aspect of
life. It was mentioned by so many
hon. Members that they have now
changed the curriculum. What is the
good of educating in such a manner
which would not bring in any sort
of compensation and whicl:  cannot
‘bring about a bright future?

There has been some talk about
English and Hindi. I would say that
to show anger and get cxcited over
‘Hindi at this juncture is not proper.

VAISAKHA 11, 1884 (SAKA)

on Address by 1908
the President

1 think it is not according to the
Constitution. Once it has been pass-
ed that Hindi will be the national
language, there should not be any
sort of excitement over that in favour
of regional languages.

In the end I would submit that I
join with my hon. friends, both on
this side and on that side, who have
paid their tributes to our Rashtrapati
Rajen Babu. But, the policies and
programmes of Governmeut which
have been praised are not deserving
of that praise.

st w0 ATe frart (T
mmfy wgrem el & i
9T g dTE FT AT TEATS @& T 2, §
I T ATET FTATE | FTA F AT TTH A
3T F FEWE, grEA 97 AHTE F
arrHad #ArwE § A At g fs 3=
F sarat ¥ faadr o a9 w4y ond, 3
qrér & grf

wafa it F1 ag Arawr aga
#fer ar, FfFw 77 ¥ g7 fat og=
IR AG% F AT AAL F AHA A
Fravr fegr, ag FTEr AvEr 97 7 I 7
I @ a1 farrrras qard | foge
a1 WY gTETT T I9 qHT aF AT FIH
farar ar, o= &% =t I wraor F &y m

gt |
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[Mr. Speaker in the Chair]

Ffe qeF & G A1 qEg qHETd 3,
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TAT § | 9g F19 §1 937 g9 §, Fom Ay
ATH AT =417 AT S1igy 9% 99 #°1
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AT 3T & S ¥ @ MY gfeeal
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£ fom Y ot #1% 3| Y wFAT W
T fam F s Afera Feda g 4
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AfET a9T ¥ qoET @I § | WIS 9w
o1 o FG § AT 9 qA AqT F7
v 7138 § 43 g E AT I N v
safariz FY a7 F2t &, TAQT F1 WaATE
Tt 1T FE E, THREET FI AT F, I
fFe 932 ¥ oW a4 g a9 FE1 | AE
FHAT FT FIE A4, W IWA H
faeft & azan &, @t 3z A IWvRAY W
dm Hwt F, I AagAZ 1 qWAA |
o oft &rr g, @ ¥ ¥ &,
grafaez g a1 fwer o a7 g
& P AT =g T N F A, 1
THIFF & &A1 F1 AT FIAT A §
HIF M 7 7TIF § 43 A1 A a9

g1

T a1 ¥ THTC AGY fan 9w
& fr g3 oF wrs Al @ A Ay w9
O & FqEAY ) g9 T w fe
Ffstag 3w & faemr & 1 o
@ A AT 3, fFw ag A A IFW
&, S AT fRe, T gH A AT
TH 99 ¥ fod oF g7 Ag) Gt T eq Ay
TETT § | THH FIE T A B T
2 1 & 57 F Frfefaem £33 adf g awar
ar FisAT ARG FT FT FT gA qeF
w1 W A a9 §w | T % g fw
LRI A AIFAT FT, TR AT FAFT
%1 IIF Affen F @m@m qQ FfFT 9w
qrg & wrg w9 F #47 frzr FT A
AT &, STH!T EH A A1 Y Hifara
Y ST | T WATATT FT A FH AT
AT ag 7 Fifww g arfgy fag atg
¥ a0 afgT Y a7% T g &1 W
qrfeql & 91T oF I F1H F qT 914,
aoft e i ag wwaT 1 A Prfefiren
F ama §, 979 frlcfoom 7% wF
& T3 g faw e, Afsw guar
73 ¥ g fafes ot 0w f5 sa9
W AT AF ¢ "EAT § | A9 {9 FY
& wa ®r 7 av fedt w7 3w #T §,

VAISAKHA 11, 1884 (SAKA) on Address by 1912

the President

faafy o T ¥ TAY FR~EHT F gAY
AQAFT 7T A g, oy AT A w1
o F "Ead § fiF & ae q @y
oF a7 fasdr ¢, 94t 1 9@ & F
HT4AT JAT A7 =1gAr § | AT geva
H oI AT gAT A7 1 AT I AT qUES qra
Foarf o fowr F q gy amar @
f§ agr aga war gww g% &, IEF
A witA fafree g ¥ s #ar
§—

“Marshal Chen-yi, the Chinese
Foreign Minister said in  Peking
today China would need scores of
years of arduous struggie to build
up the country into an ‘advanced,
strong and socialist State,’ Radio
Peking, monitored hcre, reported.
In a3 major speech at a May Day
banquet, Marshal Chen-yi said
how ever, he was confident this aim
would be reached under the ‘accu-
rate’ leadership of Mao Tsetung,
Chairman of the Chinese  Com-
munist Party."”

agl o< feagexfa &, agi av fwdy
M TG & FIE a9 @90 HIT qTT
T g A I AW F A H Fa
mr & f w¢1 #1 fasr &7 & fod
= 96 drrw T |

wel 7% fazra &1 g=ew 3,
W Uew ¥ gw gfafes ded
HTH HRTEET &Y ST F37 o R E |
W AT FEd § o ar ooy ad
¥ ag F19 g1 9T &Y 9 A9 @1 wsar
% | 99 A g0 a3 waw R FAfEA
I A F AYAELY F wqroAT T F
off FEr FHg T ) AT A AR
frAzT &7 a1 |

1 TRI & @19 A geqarg wr
SEITT THT 79T &, FEHT 7 gIia®w god«
FCUF
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Shri Dasappa (Bangslore): mar.
Speaker, Sir, let me join with the
hon. Members in supporting the mo-
tion of thanks ‘moved by Shri Mathur
and in paying my own meed of tribute
to the great services of the Rashtra-
pati, his high character, to his "no-
bility and simplicity of life and con-
duct. He belonged to the close band
of workers and disciplies of Mahatma
Gandhi on whom he relied so much
to build up non-violent scldiers and
to win the freedom of this country.
Today we find that he is going back
in retirement to Sadaquat Ashram
to lead that simple life which is so
reminiscent of our own Indian cul-
ture. May I also, therefore, join with
my hon. friends in wishing him a
long life and a useful life all the same?
I remember the days when Gokhale and
Mahatma Gandhi spoke of spriituali-
sing politics. Vinobhaji has said that
science should go with spirituality.
These are greaty words. I think that
now that we are reaching our adole-
scence and have gaind ample experie-
nce, we should also see that we will
not lose the distinctive featureg of our
own national life and culture. Whe-
ther it is the field of politics or
science or economics, I would say that
everything should be spiritualised,
and it is only in that way that we can
have the harbinger of a real Rama-
rajya. If it is mercly the other sort
that we are accustomed to, namely, the
economic and material development,
it may no doubt create the creature
comforts but it will not usher in the
peace or the Ramarajyva that we are
dreaming of,

During the Rashtrapati's tenure of
that high office we have seen the inte-
gration of 'the States in India and
the reorganisation of the States. The
Jast bastion of colonialism also has
‘been liquidated. That should indeed
be a great satisfaction to the Resh-
irapati as indeed to the whole coun-
try and the people. Both with regard
to the extenal affairs and the home
front, I think we have got to take
pride in our achievements.

MAY 1, 1962

on Address by the 1914
President

Shri Surendranath Dwivedy (Kend-
rapara): Very much!

Shri Dasappa: My hon. friend says
very much, I ask him what was the
position, the status and the prestige
of India when we won our freedom
in 1947, and what is it today. Today,
I believe there is no nation which
commands that universal prestige as
India does. I do not think it pays my
hon. f{riends opposite to foul one's
own nest. Let us realise that here we
are in India, friends of the western
bloc, friends of the eastern bloc and
friends of the unaligned nations. Can
vou have a better and a wiser
foreign policy than that? Here and
there something may not have been
achieved to our heart’s content but
still these are matters which I suppose
any nation will be confronted with.
Therefore, let us not merely make
much of the problem that has arisen
between China and ourselves and bet-
ween Pakistan and ourselves. All that
I am anxious ig that our friends espe-
cially those communist friends who
have hitched their wagon to either
the Moscow star or the Pefling star—
I do not know what it is and some-
timgs they themselves are doubtful
must recalise that the policy that we
have adopted is the policy which any
reasonable person should subscribe to.
In fact, I do not gee any other policy
before us. Even the communists
themselves have got nothing to say
against the policy that India has adopt-
ed. Therefore, without going very
much into the non-essentials or the
details, I have no hesitation in saying
that so far as the external policy is
concerned we have adopted the wisest,
the best and the sanest policy.

With regard to the home front so
much hasg been spoken already. I do
not think it is for me to reiterate
any of those things. All that I need
say is that everyboy must subscribe
to this striking fact today, namely,
there is a tremendoug desire for the
poeple to progress and nobody can
hold us back. That inertia of the ages,
to which reference used to be made
by the old Congress platforms, has
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now disappeared and today it is impos-
sible for anyone to stem the tide of
progress. It is true that the problems
have been so vast and so great that
the years that we have passed through,
just about ten to 15 years, are too
short for us to work out all the
reforms. But anyone who rung may
see the great progress that the coun-
try has made, whether it is on  the
agricultural front or any other front.

Imagine what the position is. What
was our population in 19477 What is
the population now? It was about 330
million or so then, and it is 438 mil-
lion or so today. If there is such a
population and if we are feeding so
many more millions of mouths, is it
not something that you have got to be
proud of | we have been able to tackle
the food front very successfully? So
far as the industries are concerned, the
Britishers left a legacy, all too poor
a legacy for us to inherit. Out of
scratch we had to create a new
machinery which could move the
chariot of our India. If is nol a very
easy thing., In fact T mysclf felt that
during the very first Plan we should
have had the steel plant any way we
did not lose much time and we have
now these heavy industrics, and we
seec what progress we have made in
these respects.

The one weakness in India has been
the want of unity. That has been the
curse of all ages in India. We are
rightly emphasising the guestion of
national integration, I come from the
Bouth. The other day, an hon. friend
of mine—I believe the leader of the
DMK party— was talking to us about
his own policies and programmes. He
was saying that in Madras they came
in by a large majority. From a former
strength of 15, they have now gather-
ed 50; it is not an unmixed blessing.
I am glad that 50 of them have got
into the Madras Legislature, I am sure
they will display a greater sense of
responsibility, and even here I am
glad he did not trot out some of those
familiar slogans which we are accus-
#omed to from the DMK party—of
having a separate Dravidastan. Now
that they are 50 there and a few of

320 (Ai) LSD—8.
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them here, I hope they will be bring-
ing.in a greater sense of responsibility
to their discussions. I am glad that he
did not harp on that question of a
separate State for South India. In fact
I may say that he has not the right
to speak on behalf of the whole of
South India. He may be speaking only
about a part of Madras, because there
is kerala, there is Mysore and there is
Andhra Pradesh, I am glad to assure
the Housc that there is no such feeling
as that in any of these States and it
is confined only to avery small part
of Madras State.

My hon, friend—I believe it was
Shri Khadilkar—was talking of
certain parts of Karnataka going to
Maharashtra, I am not enamoured of
having these linguistic States, In fact,
my own experience iz that probably
we would have been better if we had
not launched on this gscheme of
linguistic States. Take, for example,
Mysore. We have got a whole district
there where the majority are Andhras
and yel no one there in that parti-
cular distriet 1s  willing 1o go to
Andhra, Here, because a small portion
of the population in Belgaum is sup-
pused to be Maharashirian in charac-
ter, they are harping so much on it.
All that I am saying is that if there
are such pockelg here and there had
better be retained as  such, because
that will wake for a great deal of
mutual understanding between the
different sections of the people of the
Country.

The economic survey which has
been given fo us gives us a fairly good
picture. The food production and
industrial production are going up,
but I believe there is an imbalance
which nceds to be corrected. All the
problems that we are now confronted
with are the result of that imbalance.
In USA, a century ago, 70 per cent of
the people lived on agriculture and in
India, a hundreq years ago more than
70 per cent lived on agriculture, To-
day in USA only 15 per cent of them
live on agriculture, but here we are
in much the same position as hundred
years ago. Thig imbalance has to be
corrected, In everything that we do
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[Shri Dasappal

we must move towards the correction
of this imbalance,

Qur rural population was about 210
millions in 1801. Today it is 330
millions. That means so much of a
problem for us. One of the first things
that we should have attended to, to
which I believe we did not pay suffi-
cient heed in the beginning, was the
question of general mass education.
But I am glad in the third Plan, we
are launching on free and compulsory
education for all children betwecn 7
and 11 years of age. But I would
emphasise that along with this ques-
tion of mass education, we must have
scientific and technical education also,
because that is the one thing which is
going to build up the country. A
somewhat revolutionary change is
calleq for in the educational field. I
would, thcrefore, urge upon the Gov-
ernment that so far as education is
concerned, there should be a scientific
and technical bias given to our educa-
tion right through from the high
school onwards,

I would like to say a word or two
about public undertakings. We find in
the explanatory memorandum given
to us that the investment in the public
undertakings runs to about Rs. 700
croreg and they yield ug a return of
3 per cent only. That might give a
wrong picture, because if the other
returns that are hidden—the reserves
ete, are taken into consideration, the
returns may not appear so bad. There
were only 4 public undertakings in the
beginning the first Plan. They rose to
29 at the end of it and now they are
54 in number, apart from the statu-
tory corporations. I would say that it
is necessary to have a Public Under-
takings Estimates Committee. In fact,
there was a motion here to have a
separate committee for the public
undertakings, The sooner it is done,
the better for us,

With regard to power, I would say
that hydel power needs priority, even
more than the power we generate
from coal, because that is what is

BAY 1, 1962

on Address by the 1918
Pregident

known ag the current economy an
inexhaustible economy. I would say
that everything must be done to
exploiy this current economy of hydal
power as early possible.

st wt (far) : ovaw wgey
7 arzafA mERa & whonon Ay
VAT FIA F (47 T2 ZATE | Tg
from A Do O . FTEg
miATEgIa faEr 97 37, ade,
gz 37, A 78 a3 a7 aw F
I™ AFA F WAL IART FAH TAA
Frafr g adt 2, WA 77w oaw}
FI, W7 HIFNOT AT TRTFIAT Yol
HT 99~ & FAT ST AAR I
¥ fan dare 727 3, eq WA ¥ A=Y
FIET FFAFAT FT AHA CLAT TP
AWF W AT WAT E 1 F10wmA &7 AT
ardr T F T qF G AT IART
g1 Faman B mra ¥ weEs 4IEr 529
feemr g

UTH FIHT ATH i gEIE T oAy
g1 zam? 0F A T FI fF aw T
1 & Araiasw g A1 fF oA e &
uzl asA Z1 7% & Afwd W 97w faw
F1 HFAl O T TAT qIZT F AN
Z41T H THT 474 AT &7 AW A1AIASA
@ g ardi S F st ¥ waE
TH A W F0EN gAF A1 F garel
qv 717 &4 2 A (A74 TF 79 3HA
T FITN AL § AL 0 A9 F w5 Y
HATHT G F " 3FF¢ AT W9
YR 1¥T A3 W AT A ATZET
H e ST G qAT aA FTET FE
§ ag Fgr ar awar ¢ 57 W
zferm w32 & 1 w9 AR
Fq2T 47 e &1 did § 7% form faT
fgara &1 ot graem soft a9 "oy
T fFor & 1 TA B & weed AT
A1 AT GYgE 9T FF 99 @ FY
¥ ot o7 wudr dmwl & aige
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frara &Y gw & afw =& &1 @A
ML wrEi wfeT oF § faas fod s
T T F7 TN ¢ ~7aedr T8 &
ot fau w1 fafiam sz &
gl § 7 OFY grad F W=7 qANAE
] arT afz wFr arr § 47 39 W A
TEiq a1 F 90, AR A HHA-
T2 F AT TAF AT AAF ALY g1 FFAT |

AT FUIL W F WMEL F@AfAT,
aidr, wfgm, Famarn, T1as 9w a9
arfz srfani & & ga7 ) o F4
@ @17 & % vF Hua g ¥ oF
"7 &1 w1y foar 9z §avT @9 &
R AT Fr AT 1 $AET AT saA
gara fzar | fee sad qar wor &
98 Tl AT £ a1 7% F F77 fF aE
gAR &1 g 4G 2 | "7 fegE
FT @ AAT ARHT ATAT G777 747
aF A7 T 3% qwT gg KA Ag
fF mrwzAr &, ®fyga 2@, =19 &
@z #1 AT e | mT @, 4
Fr5 Sa At T TE 2

2d Fzr WA & fF 23 & fugs ami
H 27 AR B0 g | AF & AR
7 & WNF g T B, a5-AE
T3+ AT AT TAGH qd47 & | qE
FwEer 2% 8 1 7392 F9 wroary eqifaa
fET wF § A7 gud 98 awr o1 gwAr
tfr Ao E 2 WA gIE @
S[97 OF 939 § Fa1 grm faad aqamn
mar & fF za% 7w &0 8 ofFa @m
T Fi AGEET AT w9 & | afear &1
F@AT T waw fFar @@ AT
FHARIE AT AR gaa ag e %
uge Yde FY & g0 FAFr AaEE *F
warfas afgat 7 2 a% & 1 gmwr
a2 ¥ frza FEH AT Iy T
A & wEe w19 § g fr d9 7
Faeeft FATE a1 K FATE T A AT
ar ¥ Ay #Y fY aEEr gAY

VAISAKHA, 1884 (SAKA) on Address by the 1920

President
w3 fod w19 oec w7 wwY &
fF gad ag awry #1 5 w@@Sr oo
¥ 9= T a3 ARl 9% fggeaEr
AET W@ AT G A qw ¢ g
AT qrEY qAeATE A qvaT 4 W
ferr @ 33 Ay 7 At & W
AIE-HEr aa=amE a7 7% ¢ | 48 ava
ar gy 1 AfsT wand aad @ oA
T AT R ARG, 3 29 F Aawrf,
frara AT ozETr w1 w0 WIS
Amara W A97 AL A &1 &%
AT ARTITATHT FT @AT AT T §
afes d ymar wEm § & v @@
iy T AT sETAETE & A fE s
aw fhar 2o & & na gam e 62
faant &1 w17 & @1q =FT FT AT
F3 o At it 3t w7 oW uE-us
AT FA9T 7 AR AT FHE WY
34 T AT FFH A9 TC HEIT
Ay 39T FT AT TH AT ITH GA
TR-T9 FT AT AGAAT F T
& oy 7 FAFT FE gA g 76) fw faw
A7 & a7 g1 | F4T A AN AT w6
quTAdrg g1 aF4r 2 ¢ w=rfa adi
FA T &0 A Fy ASF A1 GAIFE &
TgH & 39 qXF AN &7 FA% a1 A
g wfem a1 1 & nF gl fA=m
@A g fF % 7 77 g7 uF fergeamr
& g4 fam sme &1 smasqr &
A | W | fagT F7 R0 & A
@A & AREEH FAT T8 g 47i(F
SET 7% AWl FT §ATT & F@l e AT
¥ mil A% 3@ gUA1 ARl €
AT ¥ AFT KA1 I AF 4 TH
TS @7 2 [ arEs & A6 Fe &
faq sa% s gwedl @@ 2 AR
ATE A WA g WIEfHAT ® 9, qAFA,
AT N TR E AfFTag mer i fw
TEEAT & 3% FIA4 & a9 9 A
F @A F N FF TG AT IEER
GIorq L T A Zer famn o amEr g0
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[t amrdi]
g Fgl MG ! T AR AT AHFL
3g¢ a1 faer fafret & 9@ ST
38X 7 IA T I Fgl § 7 WA
Feurg 93 wrar g, a1 faeEr @ 2
fr #27 WY &1 | I F FE T
FE T g AR AT g giar € fF
TEHT §o& HIT TR o FH FHET ATATH
g1 T € | g9 & ATz dg Far A
2 fF gz oy &1 2 & A WAy &
q1Z 98T TG I &1 AL T | 77, T
#Y  foafae=<l 1 gezq a9 & | wT
agw o= fafaeee 4, 41 99 &9, 469,
qu fafaey 2 ) fafrezs = &
IgT FA-FT@ME FA 3 & | ArHA
0T AW F A@HN & RIE T A20
g wr & 7 T g f e #1939 T
= 2 |

o7 § qAAT & A F FG FEA
TEMF I W I A AT R AN AR
AT | ZETE AT qre oA ZH 2
oA &1 9 gAY i &1 7 TAY
foar= 7 § 1 e oifeseme @ fesaee-
fore of B, A1 A IR gAT 20 =AW
TATE H13H 3T K ARG G AL 1 T A
HGIAET FT F15 o7 o7 A #w%
A E I & AEAT F 1 WX
@t or fegdexfon g% 3, @1 @@ &
wfem Ft & ATy W w1 Feg FqE|
TGP 1 ;W FY ST A AT
ARE F¥ F9A1 @, afagi ¥ @R
JEET FIA ATAT TAAT F ) qRE W
fegaefom &1 axhzT FE1 fFa1 91 g7
2 1 7 Fa Fr 37 TG -7 WA A
faar Y 3= 3 1 Y oy et o femden-
farq 47 =k, FAT F09 AAT FT A
¢ 7——3=M A 7@ I & el
Fg T4 e 2

7 W § g aa g F &
F1 am 3 &, afea 3w e e

President

fe fom ad% & Al & fafex
N gars SR & af@ an 4§
& "I Faet ot 1 ¥ w9 £ @)
gae g fafreer wea g wew
& Ffed 7 FEETT § a0 q ey
el & gaw F7 & fqg | ag dan
AT 2

¥ HAET Wre fwA &0 ogad
ST AGT FFT AT T, AT FA qAT T
AT g gi--ifeR AR
7%, § 79 I fF ag {3 g s
BET 97 219 T FL a7 3 (% A A
FEETA § fFaar da 99 gom &,
T F oARE WX Fgfma & T
fas @ s A ==i # faee 7w E
TS| 29 ¢ M A w=ran
FH T &7 T 479 ®IGT IrEH fafaes
¥ gor ¥ o@s gan ¢ ) O faw AT A
wgfrga 2 | ag wwgfmm arga 3o &
q{lat A gAY WEAAED & o A
w971

FowaenfEzag 7 #7 @

9 7% 0% frgra aq a7 fr 77 0%
| Z30 #1777 1 2% 7710

Shri Shyam Lal Saraf (Jammu and

Kashmir): Sir, may I make a sub-

mission? When the Prime Minisler is

not here, who is going to answer
all these points?

An Hon, Member: He will read his
speech. (Interruptions),

=it TREAT qEY A AT,
(Interruptions)

Mr. Speaker : Order, Order. wg
aga vwaw ¢ fF w w1 www
g9 § Faw F@r g q O
WX g 3 W W § | §a
a1 9@ & fean mn w1 gEiAg S
&% gamar Fr @ wwa g fE
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§ afaw g AR § @ 7 2 a4,
zafad 37 &1 =9 247 Ffg ?

St ST AT WO AT O

st qUTE O AW & Wro9r
fe it & g7 37 § W ar &1 Y
=rfzd fa g fergeart &0 @ #9 @A
& o g arfaw &< a5 | mfAT g8
GEE ATET H AL F1 FTA A4 AT
W FETT $F d1 Fadl fF g &t
gara & fay, fav fagam & fau sog
& S

Wy A% § 9l & At § OF
afarst arg @1 AT E | AT BT F
a9 97 d9 9 aFa A g AR
IHFR! FAT 97T AA F | B 7 T
greEr & fromer &1 20 ga feee 9
T { agA T ART AL, AT 47 QY
Wy T arT £ TA-fae gwm oan
I AR T AT ogAr # ) fama &
are av femz avy , ST #9 &1 gHAT
FOT AT AH T A E | EH TAH AT
FI £ | faq @1 &9 a1 o g
aeareg famer 2, 797wt ¥ oS
39 T g1, i 3 A g7 ot -
fa=me g =nfzm | 7= # OF FiEd 9T
@7 G |9 g O 3R fHa O
A g AR e s arc & g9 4
frar w3, afewr @2 F21 9@ f§ &9
qUTIATE T qCH AT @ £ | F FAr
wrgen g £ oz W A9 2, 9 a1 A"
NI FT FATE 9T ST E HIT JERT A
QFAT TG a9 F1 GIEHIC F ST 7

afire & & e 2 |

fom g #1 9% & 59 F0 90
ST T g, W A% gfvar # T am
T gt % | F T AR T AW F
1 3 g &, & gl O 9 § Wi gt
qT WX §, 98 g ¥ A 9 A

VAISAKHA, 1884 (SAKA) on Address by the 1924

President

=1fen | 517 g gfes waw g, o midy
ST #T A e & faar o 2, sfER
feeet % forwr fazar grow § R
gQ, WIS aF I F TF  HET IO
AET F9ET AT § | I WA AT AIC
Fitfar ar &1 & 71X WL FE I7AEA
FLET 31, a1 I8 IAHR! gHUH H o
srgg, wfFa g fazear grew w whR
T A ¥ fan g A g

# =g fE a0 ag @ A )
faam #¢ f& i G femm Wea
FTAN 2, AT IH F1HTA AAT 1 HIHT
g3 7ET famet @ 1 F @rr a1 0T g9
& ferTt &1 ara ag fF 39 &=l A
AT e WIF 9T a 947 95497 &, Wit
T 39 e sar & o717 97 ag wver #
T FET 8, a1 AT 9% AT § | THE
g mF zfrm oft & 1 97 we——-aa
AT ¢ A ATE a3 g1 arar &1 faw
ST @R &1 foeer 2 7§ 99
qt, £ &' frra 3w F=oE
o Gy SR T G 7 Ad E, afea
famm Tl %1 3 721 fawi 2 1 78 9]
quETE &, fAH T 9T a9
TUAT FWTE K FEATAT T&AT & AT T
9 HHTTAIE § TAEqE 3A%1 I3-
9T FT T 2 |

WERE WENA : AT FHAT T
...t fadmT gare

ot fagvart sramR (A1eeaT ) : weam
ARIET, T AT & T4H qgafa
o TAET & g | §9g & 999
sfyds § ag s 9o a1 | @@y
T ¥ g9 ety & & # 9w
I A AW & YA A AT Sw
frar, ag frewg € @oerdl # foen
ST | WETERT MY % Ager ¥ gk
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[+ frgea war=]
W § AR ® ogifaw FE & oA
geq F qA-39 FT FR fEAr WwR
AT ATARE 3T WREA F Afees
4, A 39 AR & FIY aEA:
AR A & 9 | TR W FOAr-
wfed, I°%1 fagar, 3% faae 7
&1 facfawraan &1 saifaar | 2
# gafam 2 1 =fa waw & w #7
IFA UF gFT F AT F;TOAEA
sy fmm 1 za 2o & o gz ot o
A 1 @ € o aegafa wyaa |
TaE ATg T A f AR AEA
apfia faar, 7 Tezafy waa § gare
FIAE I, Mo THFOA, TH
A f2A1 % a7 TEafA F 7§ Asfa
& FA1 a9 AR FA AT F 0 ag
fazaa £ 39 3 ¥ fav A9 1 213
2 P % 3wt ) g T 2

A 9T At F1 A% 539 F9
gm & 7 A &1 AE A g o gfwr
v #amre afdfeafy 7 & o ewe
=1 Y 74T 21T &, P & avaey § onft
FATL UF WAA 9% A W A9
= wFeE A | w = g e oo
FHITT 23 ATH AT, I HHA ATATEY
Fr =zrd & faafas #§ w9 30 & Fam
A 1 TH-TCH AT 57 A I Ay
1 e W=y 41, F femm fr 3w 3w
F o1 e i O A a5 q
wiY &, 3N agT AT TEAF T
L]

gw @ aga faat aF qam @
T ag # i wafaafas sq-sraear
dY, N AR O I [F A A
a1z g A war A g E
AT W STEF =Py a7 St
VAR ¥ A9 MW F gH FTA

MAY 1, 1962

on Address by the 1926
President

NI FL AT | qg FrE AHA AT @l
| FT I gEART 91T agefae &
AT FH T qEIAAR { T A9, AT
ST 3 T4 A F1 91 T4, T4 AT
T 1w aew 9r w &
qg AT gEEmT 1 feafr 2 ) oiR-
1% 57 gArT fawra gom, far g &
ZH 99 72 &, 9 794 997 T afean
fear, sz maw gad Fraw oAt g
ST ATST T 2 AT F1 AT TR
1 FHN F1 AT afRaA A7 oFAHT @
TR AT 77 &7 79 AR 2
T AT IR R TE AL & fR ogmTr
2T AOT T7 A AT AT T AW A%
/AT |

gAY 3w ¥ g 07 Fwr A & fa
FT SWTE A1H¢ TA7T 7 417 ag 147 20
M OH A E T A A Fg A oEw A
o ara & A =gy & 6 5w @ e
&g a1 A4 &1 q7g ¥ agd A4 ¥ fawr
g1 | 7g 3 & f T amragr sgaedr
g 8, sau fawmy aga o A &
T § Afea faet ot e #7 ar-
ATEN FT qFedT T IF FTAE A
STAEAT F A G & | agad Ao ¥
oY I a1 g & ofwa frey &1 @@
T § W ag a1 @ § 5 qF A
ST HT arar & a1 T T B a=ry &
#rf T g A @ o R

el T o @ ofr EAfE
ErdRT & SO g F § W B
T WY vTeTRe ¥ fawara v § 0



19z7 Motion

§ T AT H TEEAAT AT AT FA £
oAt wlT # o 3 g, 1 e ¥
IV T T TE AT IAF A8 HAET
arga 7 fom g:17 7 Faw Iz, SEN
#t gron A sy sfer 1 s
HE & 37 Awarfa geasy & ag o
#ez # 5 71 & wafam faam & foor
arfsg-sgaearg o | A sramgs
g 1 g4t fAa g A oA =rgs  fE
QF 7% aF T 2% & AT T2 fAmior
F FTAT F grq oY q=7d, FATAEAT 7
A ITAFT FL, AT 1 AT ITHRT
FL, A9 qAAEA" AFFT FToI9T
A HogTg g oArg oFEIe I A
fratfsa wq-sqazar W1 g1 | gW =TS
FRAAT § fagam &4 £ ) =49 =
9T %7 FT gH AT a1 M2 £ |

“fwa gwa mrg & Arq gemAT
# arrfF & fafaq w4% arg & T3
F[ S FH 2, TAHT A7 T FATIT =T
STAT 9TfEd 1 39 A1 FAT R FH OF
ara Fvr g | faesm Er oy wmee
F17 7E & | qg famma a2 gfar &
faeiy ot T | g9 a2 wam A2Y fwar
T # | ST & T 9T AT are Al
gfrar & gat 2o &, 3 Ge-ge ¥
T 7 qgd TEA q W IET 9T TGS
M EMIgAT FTHRI FLA AT IR E |
AT AW agA 3T 3 § | AT FY AG-
syaeqn fa JFT &1 1 a7 T wAE
gal & 7 gy §, wAw nfaat 3 Fer
aar § oY wvw g & qex oft €
ay feafa # gardy wfeard wmnfas
2 a9 ¥ ot @19 38 & fF S mrew
g9 A WA ATy @ g, W qae
AerIg & g, wEfas a1z F T
qIE WATS ASE AEY AT WY WA
g & afe & < aar gETd
TFAT FTOW G A S e @ oA
fear 8, 99 TR 9T T FT
LR FTOq G FY,

i

VAISAKHA, 1884 (SAKA) on Address by the 1928

President

9 TF W €T GG JAEA | gL
A FATACTF TATOHETE FT AT ST
&, IUF Fw 79 ¥ AT gw wX
37 g W fow feam & gw -t ar
*# & 399 faam ¥ S9% 7% 9 99 9%
ar w1 1 T w9 w1, Wi & F
g 99 H1T qTEE 7 FTH Aq g I
FeATg4T 1 ATHAT FTAT ERO A

az %7 & fx ga feafa +1 afew
FTH & {7 o1 F2w 330 77 &, 9 TEr
DI 747 &, W A & g iy
A 7 oA whomaw & qfigey ar aFq
faar 2, ga% mit & aegee 4@ € )
g7 sfmat w7 af 2 W gg et
W T E g e dw & A o
TEY 9T AT AT IW U FEEE
7 7w mft agua frard Y 3 €
Y7 gg AT AT A7 97 faer § wraer §
A g & 1 forar @ feafg gard A
¥ Ay & f 9ud a1t # ag T w0
1 AFAT 2 2w agq 79w 7 FTFIA
321 7R & | 0F a7 gw afqardr fa
F1 T F74 & A7 Z0 ATE 20 TE-4¢
a¥f®r qfsas oHew @ad 91 @ § |
qfrardy faemr & ot gads &, faear ot
a1 e FfF7 gdT FH wraddy, 3 o
fom atg & gaX 3w & afmrdy faer
safea &, 399 avqee AEF & | T A
a7 ¥ e #7 aga a9 Afae gan
& 1 g8 Trfaea #7 fAate fma & arsgw
7Y g e & oy o wrmor ®
gATL & H # g @ | mr g
At o= g€ &, 9% qaT 99ar @ 5 OF
aTE ar farerr &7 woe frear o @ 8
YT ZadY a gaTe FW F O A
FIor @@t deqr F & oY I== fefumi
s & gu & THo Wo § do e
¥ro § e ewred &, ST T8 wror
F § for #) gw Gdr-dw Wy awy



1929 Motion

[ fagsaz sam]
gl fafa iR gn oA 3w &
amfet #1 3% 01 ¥ fofwa ==
FLT & a1 gaT qW H womEA gfe
HHA AZ[ &1 dhar & |

g amag e fmmgmdgn 7
ST HTEH AT qTAA T & I IS &1
g TE-TE aF, §T U] d, AT
AT &, TGAA AEd | Fq aF
T FTH FI AGL FIT E, A1 ATAH
AN AW AIWE TET 2 9HE oAET
st &1 fofis v @1 91w wEY
79 &, A9 &% FW a7 IR
q@l @ g¥a § fE gAre I W a9ET
1 9T agA el A1 qOAAl | 7 agA
Ll AgT 9T gwdT F 0 afz oar ag
goT &1 IW TWT H EW G AT WA 7
e 3w § fafeg =7 & wamax
THA EI AHKT |

il @ AR AT EAT E | IF
AF 9T FAT gH T AT T
fear &, 3¢ 7% W Fg o walqami
gi ¢, @M G g9 g o 57§ v
Ffaw waUT 9 A< {97 %1 578 @1
AT Afed a0 | 90 F gAE &1 @2
fear mar, Smar ¥ @ A1 @9
f@r man, 99 & agra ®1 @z fFar
T T TH AT F A1 AE w1 oA
=ifgm 47 | wizd #1 St wif=fEar 2,
SAE AN FWH E, ITH W 9T &
T2 darF 9T At JAT AT &, TF W+
st =1fed g1 | fom w7 7 FA19 9
STAT Afgd 41, TG @eT W TEET
Tgea qg g & gamax w1 9 agfy
sgarg 7f §, FEEr 9F AT agdr
gt af ¥ foat gt st aifed oF
S aga & 7Ty gt 9¥F FY qIEr

£ 1 %59 g 1 3% ¥ e F1 graggar

& | @l Ay 9 WY & ogw o 9T
& it § s § ar wgfwe aet

MAY 1, 1962

on Address by the 1930
President

F a1 wix faEr 9t &, § 7 s
¥ fau za @iF o< faege e a0
F TIF TZT WA T HF A4 & o
afaa afz gu =gy & 5 9T a9 A gY
HIT g€ AIZHI 98 96+ 7T & {5 3w
AHATT JAGT FAR IE, TR
FI EI9AT I, HIT IAGA T E7 T AT
FTAEL, A1 EA 8T F1 92 FIA &1 AT
f& za 2o & amfwwi &1 g0 amles
®] i 9E[ @r3A 9 914, 9 A1ga 9%
FT9 FL, HY 7 A1 AW F A1 arfafat
7, IR A § T T R FY AT
TATATOT A1 A1 YH wrRe F qAas
uferd #=7 &1 #ifaw 73 1 afadar
frar mar a1 2w fag=w & o9 wmEE
FNATA F75F 4 AFAMNT &1 7% &,
9 mer &0 7w W ATRT e

% fau oz o =37 2 f3 za7%
T Y 1 O AT 2, e riwgEy
orI, A2t AF F1oAF, T CLATAAIL
q1 A | W AF BW CqTEMET F1 g
T A AT g7 AT MHA I A ¥
ST M AT i oS gadifan g,
Al FEAT F, TAF T A7H H A% AGY
217 # 73 a7t 7z faftsa 2 5 20 =7
Zo u fasr 20 &7 aEtiEE F19Y F9A4T
1A 2, I ET FT AHTAAE g9 AT
T FTAEA E

AT HFEC AN G4 FEw £ fw
TSt FweEE & faaw 4 0 afs
qH A= ¢ MY T OF ar 770 ar
R 9 AR FigE gEeEe § 3=9-
FrAfee g, waafa §f A 4% aarae
F g @NE FG1 | gEIER ST@®
Afere ITFT TET, TR T, IAHT AWE
SHT T 9TiEd fF & 19 58§ AT A |
aTeq X @M 9 9 agq Wi faar
FE G | GETT AT FT F FI9 4§

% f gt gewd & fag, wige ¥ fag



1931 Motion

W g AR a7 g sgaeqT F1 F14T
FH FAIR L | gH AR [ TH qoTIAR
FY g7t F fog gaTd 3w ¥ MFTEN

# foT uF a7 98y wegdfa oy
&t 39 & whryrae & fAT godT agr
Wi F7AT § A A1 qA9g AT AR
areet &1 fear &, Se¥ fau smsT
¥ gaE w3l g |

st aaare fag (Fom) o o
wgreg, ¥ U § wgafy o & afa-
WO 9% ST 42 &1 Wl &, 99 A0
T @I § | AR ax  gHry wrafa o
¥ saffaca &1 wed §, 99 & At H
i 31 wF 9@ E 7 s A1 =afaada
HEM & | IRIT W AT AgT AATH1Z

wfes s fowr n3w 97 gq agq
FT 78 2 IA &1 GFA T UAT A1 ARS
gar 2 fe zardr it s 4t 9 g1
ETWAT & | WITR &1 ¢¥ FLIE TFAT F7
TET fam a7, 9 e g%, e faa
a%, e & far aFm fag a3, =9
AYE F1 =g9¢4q1 721 &1 ar¢ & 1 vy feafq
¥ gg o1 919 F1 AMFAE § 98 F4 a%
JEAT | 9T &1 gA AAIAATE A oA
Wt feara &1 9T gI{g7T 1 37 AT
S T FT GLRT 107 & i gt a7
FEfmmmfas g ot g7 ¥ S <raw
BT ST 4% # THT F7AT 8 | 9 9@
F1 AHTHATE F4 T& o0 {18 F T odTo
& gfeq & SERIT & A o 99
&qaT mrgaT fawar @ # gfew & faardy
& LS ToAr qrEare & faear € afea
St T gfew &, 99 ¥ 91F 1 wwr
&Y, TT ATEATT § | §9 gHIoEE H
WA I AT AT g AT &1
ag gam fod wv doe faeew #gq 2,
WETIF FgH &, =< Fad 8, foq qafea
5T § 9T ¥ IAG W AT AT,

VAISAKHA, 1884 (SAKA) on Address by the 1932

President

T7AT AEAIT & 1 fow #Y AT sgr
Wt § SEEr awe g fad <R
T9d ATEATT & srafw fafady & gsa< &
FIT Lo TAT @ FT faar mar
F1 ¥ AHTT & SATET @97 H AT€ATE
2 159 ave T qHISETE &9 aF AT
1T &4 aF AT AW FT AT { T
ia fwdr | ag a8 gureang g faas
QY AT THA A aie R oy
anfes setarT #g 7 faer faammar 1
H g gATART Afa & wqraga
2121 9173 %1 gz 47 1% {7 9g 3 19 o
USITAT 4% # 991 #¢ | T 979 Fgra
qOT TE-AAT S 7 qgAr wmgar § F
qE TAITATZ T4 AT AT HiE F g
AFI? TH F7 B1S qTEAT GIAT AT |
Z &t qfsqw ¥ A Q7 Sfefaa
gt =1fed fr ag oo 7% f5 @
qATAATE F7 AAAd & f& gwrdr ¥v¢
FX13 FAAT AT Z1 TRAT | FTE AV g
aT FITEAT g1AT AET | F WY & g
o TZ-HAT A A ws aEm R g
qATIATE ®1 FIT T TTCE@T gATL
AT 7 {1 | #qw Aow g1 94,
HATAT TR gl d1F, TRAEETT
HqeH T AT |

17 hrs.

Fdr F1T Irzta A F afnme
HAF 7z 2l fr gwre A AT 2w,
¥¢ FUT FA4aT &1 T F e
T AHIT & FA7 2, ofaw uw weg ofr
fedw & qarfeas 39 & & Fgr ™1 |
FHTL T ¢ gSTT ATl Hie o
9% 9 &7 @37 Ag7rar &, e Iuwr
F9 F o8 o s Wy |1 Afvamew
¥ Y FT T | 4 UF aga a9 €@
& o 3@ &1 s faeeT =nEd )
SaT g ST ¥ e e oy eat
AT FTAT § | GHTL WEA & SeqW WEAq
#1 ag wiaF1< gifaw ¢ 5 ¥ mgi drie
I F0E, 7gi ¥ AN BT v,



1933 Motion

[t zararer Fag)
qgid WfHad & 7 w3 2, AT
qifeariz ¥ am, A T F 9 g
sfafafy &, 37 % oA ag s= ¢ aa=mar
srAr =rfed f& gw 3@ fedem & fad
FAT FT T & AT AT I FT 7o & g
FUT FIW IBT TEE | EH A AT AL
# &1 gw gyl a7 gn fed 4@ owed
tfrmadfaafmam? 1gnamiax
afag a@ o # f& o fedz ger
FX | W UF-UF 9 9f7 71 o0AT I
93 @F FT 94T AT, AL FT AT
9 AT FT A7 AT fF gET I
FEITF AW AT 2 | A2 F1E IATRN
T g 2 fr gt e e S A e
forar Y% qaT == 747 1 39 F AT A%
T F TEA-UFA FT FIAAT A, AT
2w F AT fa=re F agETT 93
R SR & 92 ggEd ghr | @y
qifearie ® fr@z &4 § a7 79

BT A FR

g THAT 4r fF g § 9=
F AR F T T FT Afqw T A7
fEgFarar | IMFT AT A 7E ¥
AT ATH R T F awra Qi
"FET F R, T G & Foy
g Afrs faem &1 o, @ gw g
e F1 57 ag 7 7oA qfw A 3 q5 0
T ¥ fad 3 Faw I3 0 w4 AT
% 5 gfran & oF aga a3 wred faems
A wgT v

“Not by parliamentary speeches
or majority votes are the mightly
questions of age being solved but
it is through a policy of blood
and iron.”

|TE 3 T EfFTEHCOr FT IR

e fomrgdew A dFm A S
AT AT TATHT § ag Y =T ST

TR T AT Frr & o F g §

MAY 1, 1962

on Address by the 1934
President

fF aml & aET § 7997 g9 F4U |
F4T ZAAT T AAAT AT & ZA &Y qFAT
& 7 &I & A%ar | 3a9 a5 7o & fod
oI &1 ATY AW & FeRe Afaw e
ofqard avAT grit | fraar s1ar o
s/ a7 99 &1 fAm a7 |\ s §
ATS-T 97 @9 F94 &, 39 TAFaC 99
&t A E1 g w0 9 &1 afed fF
St A7 7 39 2famv & 39 & fad
FX | WY FT TERAT A1 ZfAT Y
Znit | 7T 77 UF A A fawe
7 FAM AT IA L TET AT AEAT
Znfr BF 7 W A Fr TAT TEATE
AT T AT 77 A A A Agar
TS FTAT AMEAT B T AT T A
ATl 77 £ (5 az o fafedt 39w #2
o1q, 72 7= 7 oq fv e e
garaT faem gan 2 7 =g A bt &
FTT AT av AW S # fEoag
Zitgat F=1 3T WA, 97 A A
AT FAM, F T WTTH AN
Foem w07 927 § 37 &7 &4 | W9
1 ATY TEA-TZA F1 ATAA1 AT AT
AL ET & T OAT qEAT O3 FAT
0T fF 29 38 I &) AT FOT | AR
ofei fr fasi ag #2727 3 fr wvafaee
17 7 T g &, AT 7 FTH ALY A9
# 7% WEd & A4 HA FIAT ARAT §
fr 1¢ zam g7 d= & F0F AN
T gemAt w1 41 gd @ a8 Tl S
& gt AE 2, A A st T g i
g e #1 § gE @Y g, dse To
weHe T gE AL & | 98 gHTd AT
#Y €r g & 7 AT /T 37 FT AIAES
BT AT AT § | FHFEET & A2
o OF v § ot st wwgafw A
TF-UF 59 qf & ol st 9T 2w
# | ¥fEq Tt o A A AR g
ST ATEA & &6 ® FRgfaeel & faTax
az 7# & gar | g W9 A afer



1935 Motion

T 2 | UF O AiEE A @2 g1 FY,
o9 fawmlt qareA F1 @ FT wEIAT
Tt Y gear F 47, 37 27 THT F gaAT
&1 41, =@ ™ fagT 1 gem & 4T,
9 AeT AT AT ZAT F1 41, 39 40
F1 zem &1 41 foma zq @g AT
femrs & 1 Afa w9 7 37 gt & Aw@W
AT TR FATCATR %1 574 3 =7 fzam |
FIEATFT A A1 At o 1 Frafama
g aferaa 7 ojaar &1 a® J@rog,
IA FTATT T FA K =4 74, 97 9% AW
f& 37 & mdr i & g & fAT wz-
sEfERT a7 fo01 2 1 AT wEET
ITATATET 239 A7Z 4 1 92 T4 52130
qz Z=1 3 &1 g A o & feaen
T FT AT E |

IAEIT AT ATH A AT FET A8
f& za &, a1 ArEE #oavE #
o 2, Wred # 0 g F1 AT e
az {1 Fgy war & O zarer 3 sgAar
qATT ¥ WA FrE AR A 4T A
Fza WEAT g gz amAwadl 9w
I T gL A IA N 93 ATA A IT
# Y 1 15T F 977 E | & AR
WA fE & "9 T@r E 0 g #1% A
a1 T & o o P gz WA oA
fgfi g€ g1 dagm Fqz gt 1 &
TFTE | YN WA R T HG T4 F20
¥ @E KT AT & faars g7 @&
wgres # fewam foar AT g2 uF gaiy
# | dfFa § qga A § fF g
sfawen wft a1 & 9 &7 qeifeEe
#fac a1 & 7 IR T dwaA
afqq #1197 W S0 FAA X
a9 gq T2 q A ag wash & A #
oE forar #7341 IR O frae &
f J T FEY AW & fo, oF wwar W
T 7 faan, o fare & gy oft syl
& arq dad T T | ol @ A A
WTATET FT AT &, 20 39 3 & o

VAISAKHA, 1884 (SAKA) on Address by the 1936

President

T AT 2 AFS § g9 W WA -
s wfgy, mH-1F #fe 9t gF-uw
TerR & fag w gor 3 a0
afe gm s 7 A ALl T feae
TEYE A g T yzEE fER E
AT A # sAN IPAIE F I
HqUAI R W FT & | & 4% AT
AFi H oo e fF

EeERtac e R e CE R o
7z feom g & fr=n 7 aqT =t @,
A9 7 A9 TEEA a 39 famw
arTat a9 & 33 Wi 999 39 g )’

M 2O &1 FIET OET FEET @
fsr gwmi F woAr |4 faan g1, aREg
aE, J3gdr At fam #1 oam J T
Froft afaT g1 ST 8, @1 Hegd AR
at, fo & wTq F A9 Al aF 9 §
TRTE W wETeAT A § I ¥ Fr
famy @ 3o & fag @2, ST AMIFIEH
aTz 777 ¥ o 7% g e agisfaar
T 7R F 1 AfEA TTRIT & WA
TG | & ATA A% qgY dar |

T SeIA 3@ a9 &1 § fE A
37 HY 9 FUT AT 71, AT THEAT B
OF g § O F T FOT ;A
T3 &1 TEAT A TIT AATT HIS HIT HAT
&t & | ag TE &7 AT A g | g
oA wAT T § fE snfaare &
gre &1, & 39 & IfasE @ g, g
qqA wAY w@E £ F Sraaw #®
gre &1, # 39 9 sfaws & g 99
PR N9 AT Fg4 § f® ATOTER B
gl &1 77 1 & AN TAF F §,
AT R FAFEA A 0F A F A F
& ¥¥ #——F ag FEA T X g
qrffarz #1 Grg &1 | 99 T% TR
M q@ aF gATT 2 & Fvr s g
ag o | (R A g fF w@ A @ Ao
FHrET X T g & oF WAl 7
L



I937 Motion on Address by
the President

[t aararer farg)

“Party system of Government is
not only not democracy but it strike
at the root of democracy.”

w7 fgegema €1 g7 5 a@ et &
oeas AT E a8 FEAFA ¢ F fIR
g firg 06T FH A FT ATHEA &
T 7 T2 2 71 a2 HGT SHIDAT
& eI =g 4T AEF T T 2 SHYHA
H T AFAT T ®E FIAT AZ 2 WA
{ISH & W9 99 WA 72 2 fF 7w 3wy
g FT ¥ FUT FAA KL AT H T4,
¥ FAT T TF T2 9 T30 &
FT WwOAT WIAH A var i fAT 0w
0T aid | AT AR # 3Egd
w1 aF0n 97 2 fF Jum aEty & =9
qAAT A, IA W AATIR AT AT,
oA, FFIFEE AT AT, I A AR
17, farg AaTOATE TATR ATA, FAA
qrEf § AR IAT T, qT AW AT
o, Fafasz 71 o THo Glo 4 AW
AR A W IT L AT F F7 A
a1 1 fF wg ¢ F07 AT @ AT 2,
fesr o @At o A Fr w7 AE 2,
T F1 T 97 T9MET FT T 2, AT oH
& aET 41 3% 3, @A § @ owaafe
FT AAT A 2, ATH 79 19§ TS
¢frmmAm sy A TS
fod #1% = T | 97 FT9 27 AL
§ FF BT 2 9T FH GYAT & WA A
RET F FEEATH 717 T 1 F1E a9
T & st & fadf & & At w7
&9 GEWAT FT {ETAT T F7 | AT T
TF I §IE 7 &gr, 91 f6 9grer
g A 2, fFoww aw g9 7 7@
qeF g ars faw o "/ W
T FY T FGT | qF AT AT 1T E,
¥ § 3|ar § 5 oF-0F wdEA 9T
T TH-ZH W THT 94 ®Id § AfRA

MAY 1, 1862

Business Advisory 1938
Committee

arg afr F e & fad oF G oft Y
Y A F | F QAT AT § LA
fr gurt gzt fa% 94,000 & FOT
FrETEa Ml # 39 QY 000 ATNTHI ¥
faq @t a¢ ¥y,000 Ft XA HI ;TN
Y 2 7 w1 1 (Y 0R- A A
FI F 7 gE OF-IE  fAaoEl &
e TAAT  ATEHiaEAT g AR
fe o fra 78 &Y amfar st s
F2F7 1 39 7 fag gm w fegea Ay
fafagrzsr = grm,  fegeama &1
T Foa grn AR fegraE &
[T, V¥ FI1F THAT 4 F=_L ag Fodl
§21 FTAT O 37 1 260 TOF FEAV
&1 zad Ot Sifar & g s oEw
AT AEA A1 AW TFT AR T A
T FL

I AT & WAL F, gL et
#i F wr whpaor fzar & 54 v AT &
3T FI AAHAZ TE 7 TAT G ) @ WL
qg =4 AWAATR K1 T F4 AT qTAL
TR T AT AT WA AT 7 G A
HRFT E1 AFEAR FET |

Mr. Speaker: The discussion is con-
cluded. The Prime Minister will
Tepry tomorfrow.

17.10% hrs.

BUSINESS ADVISORY COMMITTEE
FirsT REPORT

sShri Rane (Buldana): Sir, I beg
to present the First Report of the
Business Advisory Committee.
17.11 hrs.

The Lok Sabha then adjourned till
Elven of the Clock on Wednesday,
May 2, 1962/ Vaisakha 12, 1884 (Saka)
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CoLumMNs
MEMBERS SWORN . . 1691
ORAL ﬁNSWE.RS TO QUES-
ONS f L 1691—1727
S.Q. Subject
No.
299 Wrist Watches 1691—g8
301 People’s Car. 1693—06
302 Central Drug Research
Institute, Lucknow 1696—98
304 Ileavy vchicle factory at
Avadi . . . 1698—1701
305 NDMC claim on enter-
tainment tax . 1701-02
306 Committee on Adminis-
trative set up of Union
territorics . 1702-03
308 Denial of Government
employment 1703—10
311 Defence Electronics Re-
search Laboratory 1710
312 Movement of inferior
grade of coal . 1710—14
313 Bangalore airport 1714-15
314 Lignite : 1715—18
315 Birla Planctarium  in
Calcutta . . 1718—21
317 Tagore theatre in Delhi 1721—25
318 Fertilizer  [actories in
Andhra 1725—27
319  Micro-hydel sets 1727
WRITTEN  ANSWERS TO
QUESTIONS . . . 1728—97
U.5.Q.
No.
300 Machine Tool Plant 1728
303 School teachers of Delhi . 1728-29
307 All India Education Ser-
vice . . . 1729
300 Retention prices of steel
and pig iron 1730
310 Central Zonal Council 1730-31
316 New Umvcrsmcs in Thlrd
Plan . 1731-32
320 Polish Co]labcraucn in
Coal Industry . 1732
321 Jammu Srinagar road 1732-33
322 Expenditure on oil  and
Natural Gas Commi-
sion . . . 1733-34
323 Coal 1734-35
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WRITTEN ANSWERS TO

QUESTIONS—contd,
5.Q. Subject
No.

324 Diploma of mining of
Bagha Mining School,
Dhanbad . .

325 Ankleshwar Stores

326 Foundrey Forge Factor?
at Ranchi .

327 Bye-products in Ncyvcl:
Lignite Project i

328 Palai Central Bank

320 Rourkela Steel Plant

330 Revision of coal target

331 Kanpur-2 Aircraft

332 Gorakhpur acrodrome .

333 Engincering oulleges in
Punjab

334 Exploitation of Low Gradc
Minerals

335 Rourkela Steel Plant

336 Precision Instrumcnts
Factory

U.5.Q.
No.

363  Sindri Fertilizer factory .

364 Iron and Steel require-
ments of Andhra .

365 Central Government em-
ployees

366 Funds to States fm- Rural
Housing Schemes i

367 Persons drowned in Jumna

368 Mllnary Training School
Andhra

369 Higher Sccnndary Edn-
cation Board .

370 Archacological .I:.xcavn-
tions in Narasipur Taluk
(Mysore District)

371 Vijnan Mandirs in
Mysore . i

372 Purchase of defence radnr
equipment trom Japan

373 Sterling Balances . B

374 Detention of wnsons in
Steel . .

375 Sindri  Fertilizers and
Chemicals Ltd.

376 Marine Insurance Law .

377 Steel Advisory Commit-
tee . .

1940

CoLumNs

1735-36
1736
1736-37
1737-38
1738
1739
1739-40
1770
1740-41

1741

1741-42
1742

1742-43

1743
1743-44
1744-45

1745
1745-46

1749-47

1747

1747-48
1748-49

1749
1749—51

175152

1752
1752

1753-54
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WRITTEN ANSWERS TO
QUESTIONS—contd.
U.S.Q. Subject CoLumMNS
No,
378 Excisc duty on place of
Multiple taxes 1754-55
379 Basic education 1755-56
380 Indian Army Officer mis-
ging in Congo 1756
381 Punishment to dcfau.lung
Officers 1756
382 Committee on rncra] md
religious education 1756-57
383 Bailadila Project in M.P.  1757-58
384 Government Servants
Conduct Rules 1758-59
385 Production of boots in H.
& S. Factory, Kanpur 1759-60
386 Production of trucks 1760
387 Indian participation in
Military  Tattoo at
Edinburgh . 1760-61
388 Common script for In-
dian languages 1761-62
389 Free and Compulsory ed-
ucation . . 1762
390 Central ScCTunrm Cleri-
cal Service Officers 1762-63
391 Non-payment to outgoing
teachers in Delhi aided
schools 1763-64
392 Himachal l'radc;h A-.i-
ministration - 1764
393 Recognition of Indorc
Ruler . ‘ . 1764-65
394 Consumption of I1qu0r in
Delhi 1765
395 School mid-day mcals
Scheme 1765-66
396 School mid-day rncals sch~
me in Kerala 167667
397 Merit scholarshlps to po-
or university students
in Kerala . 1767
398 Death Sentences . 1767-68
399 Reformsin Electrol Law 1768
400 Political sufferers 176869
401 Safeguards for llgulmc mi-
norities 1769
402 Border disputes hctwcen
Mysorc and Mabha-
rashtra . . 1769-70
403 Houses for sweepers in
Cantts . . B 1770
404 Scheduled Caste certi-
ficates issued by Delhi
Alministration . 1770-71
405 Poat of Cumrrmncrncr l‘or
S.C.and 8 . - I771-72

[Damwy Digest]

WRITTEN ANSWERS TO
QUESTIONS—contd.

5.Q.
No,

406

407

408
409
410

411
412

414
415
416

417
418
419

420

421
422

424

426

427
42%

429
430

431
432
433
434
435

437
438

Subject

Chief Minister’s meetings
on safeguards for lingui-
stic minorities

Production of iron and
steel

Scrap Commmcc

Iron ore fines

Technicians not return-
ing from U.5.A

Prize Bond Scheme

Correspondence course of
Delhi University

Singareni collicrics

Calcutta Enginecring
College, Ballygun ge
Calcurta .

Canteen in 505
Workshop ,Delhi

Sindri Fertilizer Factory

Free University education

Memorial for Brg.
Usman .

Admission  in
Schools

Modern Indian languages

Antiguities in prwatc pos-
session

Free tution  to urhal
students in  Manipur
schools . .

Retired 1.C.S.
LA.S. Ollicers

Forcign  scholarships for
Higher studies

Opium

Surya Mandir at Mudhc-
ra, (Gujarat

Natural gas for Gu;arat .

Hindi Typewritting and
Shorthand  Institute,
Trivandrum .

Ttibal blocks in Kerala

Post  Matric scholarships
Backwards class stu-
dents in Kerala

Discharged Army Per-
sonnel

Mercury depaslts in T'ara-
pore .

0Oil exploration
jab .

Army

Delhi

and

in Pun-

Sale of opium

Non-feeding of Kerala
school children .

1942

CoLUuMNS

1772

1772-73
1773-74
1774-75

1775-76
1776

1777
1777-71
1778-79

779

1780
1730-81

1781

1781-82
1782

1782-83

1783
1784

1784
1785

1785
1786

1786
1716-87
1787-88
1788-8Bg

1789

1789
178990

1790-91
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WRITTEN ANSWERS TO
QUESTIONS—contd.
U.SQ. Subject
No,
439 Cycle-Challan in Delhi .
440 Mineral  resources of
Kerala .
441 Copper Mmcs,Danbo
442 Nunmati refinery
443 Smuggling of currency
444 Primary education for
Bihar Tribal Children.
445 Polytechnic at  Khural
in Sagar district

446 Coaching in LA.S. and
LP.S. examination for
S.C. and S.T. candi-
dates in Mysoie .
447 Schools for Harijan stu-
dents in Mysore State .
448 Suicide by a women em-
loyee of Central Sectt.
Eibrsr)r . i

450 Anklzshwar staf .

451 Students from J. & K
going abroad .

CALLING ATTENTION
MATTLERS  OF
PUBLIC IMPORTANCE

(i) Shri Shrec Narayan Das
called
Minister of Mines and Fuel

to the insufficient supply of
resulting  in

coal in Bihar
partial  closure of a Ilargc
number of industrial units .

The Minister of Mines and
Fuel (Shri K.D. Malaviya)
made a statement in regard
thereto . . . .

(#%) Shrimati Maimoona Sultan
called the attention of the
Minister of Home Affairs to
the fire in huts of regfugecs
outside Red Fort Delhi, on
the 3oth April, 1962,
resulting in loss of property
and rendering about 1,000
persons homeless .

The Minister of Home Affairs
(Shri Lal Bahadur Shastri)
made a statementin regard
thereto . . .

(i) Shri P.C. Barcoah called
the attention of the Prime
Minister to the reported
marching of a  batch of

TO
URGENT
1795—1807

the attention of the

[Dawy Dicest]

CoLUMNS

1791

1791
1792
1792-93
1793-94

1794

1794-95

1795

1795

1796
1796

1797

CALLING

ATTENTION
MATTERS OF
PUBLIC

armed

East Pakistan for recciving
at Dacca their Leader Mr.
A.Z. Phizo

The PrimeMinister and Mini-
ster of External Affars and
Minister of Atomic Encrgy
(Shri Jawaharlal Nehru)
made & statement in regard
thereto . .

PAPERS LAID ON THE
TABLE ' .

1. A copy each of the following
Notificatons making certain
further admendments to the

1944 .
m.

URGENT
IMPORTANCE—contd.

CoLuMNs

1807—09 »

loal Mines (Conservation

and Safety) Rules, 1954 un-
der sub-secton(4) ol section
+7 of the Coa Mines (Con-
servaton and Safery) Act.
1952 1 —

(i) G.SR. No. 492.
dated the 215t April,
1962 2

(i) G.S.R. No. 493,
dated the 21st Ap:nl,
1962 . N

2. A copy each of the Annual
Reports of the Indian Coun-
cil for Cultural Relations
for the years 1959-60, I960-
61and 1961-62 f

A copy each of the following
Rules under sub-section (2)
of section 479 of the Dclhi
Corporation Act, 1957: - -

-

(i) Notification No. F. 347
62-Delhi-IT1  published in
Delhi Gazette dated the 3rd
April i962, containing the
Dehi  Terminal Tax
(Amendment) Rules, 1962

(##) Notification No. 19108’
61-11, published in  Delhi
Gazette dated the sth April
1962 containing the Delhi
Municipal Corporation
(Election of Councillors) Am
endment Rules, 1962.

4. A copy of the Customs and
Cental Excise Duties Esport
Drawback (G3neral) Am-
endment Rules, 1962 pub-

lished in Notification No G.S.R.

436  dated the 7th April,
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PAPERS LAID ON THE

TABLE—contd.

1962, under sub-section (4)
of section 43B of the Sea
Customs Act, 1878 and scc-
tion 38 of the Central Excises
and Salt Act, 1944 .

5 A copy each of the follow-
ing Notification s under sub-
section (4) of section 43D
of the Sea Customs Act,
1878 —

{a} G.S.R. No. 438, dat-
ed the 7th April, 196z,

() G.S.R. No. 439, dat-
ed the 7th April, 1962.

(¢) G.5.R. No. 440, dated
the 7th April, 1962

(d) G.S.R. No. 441, dated

the 7th April, 1962

6 Acopyofthe Expenditure-
tax (Amendment) Rules,
1962, published in Notificat-
tion Nn. G.S5.R. 444
dated the 29th March, 1962
under  sub-section (3) of
section 41 of the Expendi-
ture Tax Act, 1957

‘STATEMENTS BY MINIS-

TERS

(1) The Minister of State in
the Ministrry of 1lome
Affairs (Shri Datar* made a
statement correcting the re-
ply given on the 26th
March, 1962 10 a suppleme-
tary by Shri Bal Raj Mad-

[Damy Drcest] 1946
CoLUMNS CoLuMNs
STATEMENTS BY MINIS-
TERS—contd.

hok on Starred Question Nec,
205, regarding expansion of
Magistracy and police in
Delhi. . . 8 .

(i1) The Minister of Steel and

Heavy  Industries (Shri C,
Subramaniam) made a state-
ment regarding Bokaro Steel
Plant . . .

MOTION OF THANKS ON
PRESIDENT'S ADDRESS 1811—1938

Discussion on the Muticn of

Thanks on the President’s
Address and the amendments
thereto continued, The
discussion was not concluded

REPORT Q1" BUSINIESS AD-
VISORY COMMITTEE
PRESENTED

First Report was presented.

AGENDA FOR WEDNESDAY

MAY,

2, 1962" VAISAKHA

12, 1884 (SAKA)

1809—11

‘The Prime Minister’s reply to

the debate on the Motion of
Thanks on the President’s
Address: and discussion on
the Demands for Grants in
respect of Railway Budget,
1962-63.

1938



